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The Lok Sabha met at Eleven of the
Clock

[Mr Seeakir in the Chair]
ORAL ANSWERS TO QUESTIONS

Rura} Students selected for Scholar.
ship under National Talent Search
Scheme

*740 SHRI BHAGAT RAM Wil
the Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be pleas-
ed to state

(a) the number and percentage of
rural student; who are selected for
the award of scholarships under the
National Talent{ Search Scheme of the
National Counail of Educational
Research and Traming since the begin.
ning of scheme year-wise and whether
therr number 13 negligible,

(b) it =0, what steps are bemng taken
by Government to ensure that proper
proportion of scholarships goes to
tura] students, and

(c) whether the National Council of
Educational Research and Training
wil] be asked to modify thelr selection
procedures in such a way that the

602 LS-~—1
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rural students get their due and pro-
per share?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) An analysis of the 293
awardees selected in 1976 for scholar-
ships under the National Science
Telent Search Scheme indicates that 18
candidates (61 per cent) were from
rural areas Information about the
previous years is not avalable as no
such analysis was made earlier

(b) and (¢) Since these scholar-
ships are awarded purely on the basis
of ment Government do not propose
to give any kind of weightage for
selection of candidates for this
purpose

SHR! BHAGAT RAM It 1s a well
established fact that talent ;s evenly
distributed throughout the country
From the reply it 15 quite clear that
NSTS scheme tends to leave out eighty
per cent population out of which 1t
should have skimmed the talent In
view of this, I would like to know from
the hon Minister whether the quota
system would be adopted according to
which the scholarships would be given
to a State/Union Terntory in propor-
tion to its population Then there can
be a districtwise quota jn proportion
to rural and urban population

DR. PRATAP CHANDRA CHUN-
DER The number of scholarshipsis
not very high In 1977-78, the pro-
posed scholarships are only 350 for
class ten and hundred for class eleven.
I understanq that there are 352 dis-
tricts and on an everage, we cannot
have more than one per district if the
suggestion of the hon Member is
taken I am afraid, this suggestion
cannot be accepted
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SHRI BHAGAT RAM: Will the
contents of tests be such for rural stu-
dents that the solution to the problems
posed would be available in the rural
environment?

DR. PRATAP CHANDRA CHUN-
DER: As I said, this scholarship is
open for finding out the Nationul
Science Talent. This Question is in
respect of the places of habitation of
the students. Anyway, formerly there
were no data available because in the
form no such personal data were pro-
vided. We were on the look-out
whether that was possible. Now gome
are provided. I cannot give any as-
surance, but we can see if we can in-
crease the number of scholarships
Iater, so that more children may be
involved in this.
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Rajasthan Canal

*741. SHRI K. RAMAMURTHY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the original estimate
of Rs. 184 crores for the Rajasthan
Canal Project has gone up to Rs, €20.85
crores on account of delay in the com-
pletion of the project;

(b) it so, the reasong for the delay;
and

(c) how such reasons are being
eliminated now?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c). A statement is laid on the Table
of the House.

Statement

Rajasthan Canal Project which was
estimated to cost Rs. 184 crores, in-
cluding share cost of the Beas Project,
in 1963 is now expected to go up to
about Rs. 480 crores due to several
reasons including genera] increase in
the price level of labour, materials
and equipment; increase in the share
cost of the Beas Dam at Pong; change
in the scope of the Project with the
introduction of Loonkensar..Bikaner
Lift Scheme; provision for lining of
branches, distributories and minors to
minimise water losses; as also long
period taken for completion of the
Project. In the earlier stages, the
progress on the Rajasthen Canal Pro-
ject had been slow inter glia due to
constraint of resources and non-
aveailability of adequate quantities of
water during non-Monsoon perids for
drinking and construction purposes due
to absence of a storage dam on Beas.
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This §s no longer the case. Against
an sverage annual expenditure of over
Rs. 4.8 crores during the five-year
period preceding the Fourth Five-Year
Plan and qn annual expenditure of
about Rs. 0.5 crores during the Fourth
Five-Year Plan, the expenditure dur-
ing the first three years of the Fifth
Five-Year Plan hes been about Rs.
63.43 crores and the expenditure dur-
ing 1877-78 is likely to be Rs. 30 crores.
With the considerably stepped up out-
lays, the engineering works on Rajas-
than Cana] Project are expected to be
campleted by 1983-84.

SHRI K. RAMAMURTHY: It is
very regrettable to note from the
statement laid on the Table of the
House that the Rajasthan Canal Pro-
ject was taken wup in 1963 and the
munister has stated in his statement
that 1t is expected to be completed by
1983-84, 1.e. nearly 20 years for a pro-
ject with an outlay of Rs. 184 crores
as originally planned. This happened
due to the people who are sitting in
the Planning Commission or some-
where 1n...

MR. SPEAKER: Kindly come to
the question

SHRI K. RAMAMURTHY: Yes,
Sir, I am coming to the question. It
is very regrettable and the constraints
mentioned by the minister in his state-
ment, would have been expected even
at the time of the planning itself.
May I know whether the Planning
Commission has sanctioned this en-
hanced estimated cost of Rs. 480 from
Rs. 184 crores and whether the minis-
ter will assure the House that this
project will be completed even before
1983-84?

SHRI SURJIT SINGH BARNALA:
This is one of the biggest projects in
the country. There were many con-
straints in the way and there have
been revisions also. After the signing
of the Indus Water Treaty in 1960, a”
revision was made in 1968, This was
the first and the estimated cost at that
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time was approximately Rs. 184 crores.
The share of the cost of Pong Dam
and Harika Barrage was Rs. 44 crores.
And then, subsequently, in 1970 again
a revision was made because of cer-
tain reasons. Now it was thought pro-
per that to conserve the huge losses
caused by unlined canal because it
hag to pess through a desert mreas, it
was thought fit that the branches, dis-
tributories and minors should all be
lined. So, the expenses on lining and
also the expenses of this dam had in-
creased. So, the total expenditure has
also increased according to the second
revision in 1970.

MR. SPEAKER: This question is
only two-fold. One is, has the higher
amount been sanctionedq by the
Planning Commission? The second is,
are you assuring that it wil] be com-
pleted within the time fixed.

SHR] SURJIT SINGH BARNALA:
Sir, I have to submit that for Stage I
Rs. 176 crores have been sanctioned
and about Stage II, still a revision has
been made and jt is still under the
consideration of the Rajasthan Gov-
ernment and has not been finalised yet.
But I would submit that it would be
possible to complete this project
before 1983-84.

SHRI K. RAMAMURTHY: The
shon.  Minister has stateq that some
portion of the amount has not been
sanctioned go far by the Planning
Commission because of some addition-
al expenditure being expected. So,
this is the way of our Government
machinery’s approaching the Plans
and the finalimation of the construc-
tion of thig and other projects. The
hon. Finance Minister in his Bud-
get speech last year had, stated that
delay in the implementation of the
projects has led to much more cost
than was originally envisaged. This
is a very important dam es far as
Northern India is concerned. I
would like to know whether this can
be taken up on a war footing,
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urgency and whether the Minister
will again assure the House that it
would be taken up immediately with
the Planning Commission and the
completion will be done shortly.

SHRI SURJIT SINGH BARNALA:
Sir, the project is not being delayed
for the lack of funds. Funds are
available and have been allocateq for
the whole of this year. For next
year also Rs. 30 crores have bheen
allocateq and the work is in progress
in a big way on the project. While
the project is going on, 1t js found
that certain glterations are needed.
That ;s the only thing that is pend-
ing now.

=Y fiwa W Rpew @ FAT AR
1 ¥ Frear ardr frer feand
Fa17 7 iR & wew afeafan ¢
A g AT ¥ oo &7 TS WY
IT 7T AW F ATV 44T QT g
frar straar ? i

SHRI SURJIT SINGH BARNALA:
The Loonkansan-Bikaner Lifer
Scheme providing some branches,
distributories and minors was taken
up and that is a part of this project.
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I will look into this matter and
make an enquiry into this.

Report of F.A0. on Fall in Food
Production

“744. SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether as per latest FAO
report, India is among the 48 “seriously
affected” countries where food pro~
ductjon per person decreased by 0.4
per cent during 1970—76; and

(b) if so, the facts thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (h) The FAQ in its review on
“The State of Food and Agriculture,
1977” cairculated at the 19th Session
of the FAO Conference held 1n
November-December 1077 indicated
that the average annual food produc-
tion per capita during the period
1970-76 in the 45 Most Seriously
Affected (MSA) countries including
India declined by 0.4 per cent. This
fali is accounted for mainly by the
low growth rate of 1.4 per cent in
food production in the MSA countries
of Africa; in the MSA countries of
Far East also the rate of growth was
only 2.0 per cent. There are, how-
ever, indications that the rate of
growth of food production ip the
MSA countries during 197476 was
higher than that during the previous
triennium 1971-73.

SHRI JYOTIRMOY BOSU: The
Economic  Survey for  1977-78
clearly indicates that the per capita
nett availability per day for cereals
has declined from 420.2 grams to
385.4 grams in 1877. For pulses, from
471 grams it came down to 401
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grams; and it has now come to 43.3
grams. And the total from 4678
grams in 1972, ha8 come down to
438.7 grams, Will the hon. Minister
tell ug why, in spite of the huge
money that has been spent on agri-
cultural research and on the Agri-
cultural Research Institute—and such
a lot of claims being made—and in
spite of the budget for thig year be~
ing Rs. 51 crores, the situation is so
miserable gs this?

SHRI SURJIT SINGH BARNALA:
The question relateg to the FAO’
report on Most Seriously Affected
areas, to which I have replied. My
hon. friend has now mentioned some
other report, which was not men-
tioneq in the question. I would not
be able specifically to answer that
question. But I may say that the per
capita nett production in the country
is increasing. For example...

SHRI JYOTIRMOY BOSU: This
is from the Economic Survey of the
Government of India. He is supposed
to know all these things.

SHRI SURJIT SINGH BARNALA:
You have not mentioned it specifi-
cally in the question. Otherwise...

SHR]I JYOTIRMOY BOSU: Is it
necessary to do it even for the
Economic Survey of the Government?

SHR; SURJIT SINGH BARNALA:
The per capita nett production is in-
creasing. In 1969-70, the per capita
nett production was 161 grams.

MR. SPEAKER: Only Mr. Bosu
can remember all that.

SHRI SURJIT SINGH BARNALA:
This year we are expecting a per
capita production of 170 grams.
(Interruption)

SHRI JYOTIRMOY BOSU: In re-
gard to the per capita availability of
certain important articles of con-
sumption, I have given figures for
pulses and cereals and their total
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consumption, For edible oils, it was
35 in 1970-71; and in 1976-77 the
production was for 3.2. For 1970-71,
for vanaspati, it was 1 gram per head.
It has come down to 0.9. During
1970-71, for sugar it was 7.3 and it
has come down to B.1. I am again
wanting to know from the knowled-
geable hon. Minister as to whether
he keeps track of these things, be-
cause he is only the trustee of the
people in thte matter of agricultural
production and of making things
available to the people—which the
country has failed to do, in spite of
all this fanfare—I am repeating--and
tall claims by scientists doing agrie
cultura] research.

SHRI SURJIT SINGH BARNALA:
The per capita total production of
major oil seeds has declined, T would
admit. In 1969-70 it was 143. In
1975-76, it was 16-point....

MR. SPEAKER: The question is
different; the answer is different. He
has gone out of the question,

SHRI JYOTIRMOY BOSU. S.r, will
vou dispassionately tell the House

whether 1 am doing service to mv pub-
lie?

MR. SPEAKER: You are doing it:
but not in the proper way because
vour question 1s one thing. You: sup-
plementary 1s another.

SHRI JYOTIRMOY BASU: I have
to ask for an arbitrator.

MR. SPEAKER: You are doing ser-
vice. There 1s no doubt about 1t

SHRI SURJIT SINGH BARNALA:
The per capita total production of
oil seeds had decreased in certain
years, and it had irtreased in certain
other years. For example, in 1975-76
it has increased to 21.6 kilogrimes per
head. In 1976-77 it declined to 12.6
kilogramg for certain reasons. It
is almost static with slight increase or
decrease. The production of potato,
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fish and other things have increased.
For example, potato had increased
from, ...

MR. SPEAKER: Both of you are
talking about quite different things.

SHRI JYOTIRMOY BOSU: The
hon. Minister in his wisdom hag tried
to misland the House,

MR. SPEAKER: The question was
totally about the FAO Report, Now
Yyou are on a different report.

SHRI JYOTIRMOY BOSU: FAO
Report has anticipated food produc-
tion ..

MR. SPEAKER: 1 follow that. It is
too wide a question. Put a separate
question.

SHRI JYOTIRMOY BOSU: It in this
forum that question cannot be asked.
I do not know where it can be asked.
The hon. Minister has made certain
tall claims. For pulses, nuts and oil-
seeds, the requirement js 85 grams
per day, the actual consumption is
65 grams; similarly, for green leaves
the requirement is 114 grams and the
actual consumption 88 grams; for
vegetables and fruits the requirement
is 85 grams per day while the actual
consumption is 6 grams. For fish,
meat and eggs the requirement is 125;
the actual consumption is 14. What is
this?

MR. SPEAKER: Good learning, but
not relevant,

SHRI BEDABRATA BARUA: Ac-
cording to the FAO, one of the
obvious reasons why in this country
continuously the per capita availabi-
lity or production has been always
very low in our primitive agriculture
and our incapacity to supply water in
certain areas. The result is that a
large part of our areas are unirrigated.
It is stated that the Ganga-Brahma-
putra ares, if irrigated, is capable of
feeding the whole world. May I know
whether the World Bank team has
brought it to the notice of the Gov-
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ernment that the Reshmaputes welley
itself has almost inexhaustihie sources
of water? If so, what staps are being
taken to utilize the water resources?

MR. SPEAKER: It does nat arise out.
of this question.

SHRI V. ARUNACHALAM: One of
the reagons for poor production is the
inadequate allot t of funda for the
development of agriculture. May I
know whether the Government is
aware that the Estimates Committee
in its 12th Report has stated that the
allocation of amounts for major and
medium irrigation projects has been
reduced considerably in the Plan peri-
10ds? If so, will this Government
come forward to allot more funds for
irrigation?

MR. SPEAKER: The main question
ig a very hmited one. This does not
arise out of that,

SHRI V. ARUNACHALAM: Inade-
quate allotment of funds is one of the
reasons for poor production.

MR. SPEAKER: It is a very impor-
tant question, but it does not arise
out of this.

SHRI CHITTA BASU: In the
course of the reply the hon. Minis~
ter has quoted certain figures, saying
that the production of gram and
othey varieties of agricultural pro-
duce has increased. May I know, in
the context of the reply of the hon.
Minister, whether he does not agree
that even then the per capita produc-
tion js lower than in other advanced
agricultural countries of the world?
If that is so, what particular steps the
Government propose to take in the
matter of further stepping up of per
capity production in Indian agricul-
ture?

§HRI SURJIT SINGH BARNALA:
Again, it is a very wide question.
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MR. SPEAKER: There are two
Questions, Ome iz whether the per

capita production here is less than in
other countries.

SHR] SURJIT SINGH BARNALA:
It is less than in some countries, but
it js more than in many countries.
We are making all-out effort to in-
cresse per capita production in the
country.

Grants t0 Sisles for opening of
Scheolz in Rural and Backward Areas

*745. SHRI C. K. JAFFER
SHARIEF: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to lay &
statement showing:

(a) whether 1t ig a fact that Central
Government are glving grants to the
States for the opening of schools in
rural and backward areas;

(b) it so, what is the amount of
grants given to the State of Karnataka

for thus purpose during the last three
years;

(¢) the details regarding the multi-
purpose and otuer schools opened in
the State; and

(d) the details regarding the amo-
unt of grant which has so far lapsed,
if any?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Central Government
do not give separate grants and aid
to States for the opening of schools
in the rural and backward areas. The
Central assistance is given as block
grants for the State plang as a whole.

(b) to (d). Do not arise,

SHR] C. XK. JAFFER SHARIEF:
Education is now in the Concurrent
List, but in many of the rursl parts

CHAITRA 17, 1980 (SAKA)

Oral Answers 14

many of the schools do not have any
bufiding and the students are sfudy-
ing under the shade of trees. They
do not have a proper environment
and proper building, and many of the
bufldings that do exist are half-cons-
tructed and pot completed. The Janata
Party Government is talking of more
rural upliftment. JIg it not the res-
ponsibility of the Government of India
to seg that more grants are paid to
the State Governments and earmark
them for this purpose? If so, what
is the aflotment made and ‘what
are Government's broad outlines on
this matter?

SHRIMAT! RENUKA DEV] BARA-
KATAKI: Though the Constitution
was amended during the emergency
to bring education from the State List
to the Concurrent List, no legislation
has been brought forward o take it
to the Concurrent List. It Is still in
the State List, and it is the primary
or direct responsibility of the State
Governments to open schools in the
rura] as well a8 backwprd areas. The
Government of India only gives the
Stateg grantg ag block grants in their
plans.

SHRI C. K. JAFFER SHARIEF:
Much has been said about Urdu, but
for the children of the minorities
living m the rural and urban areas
there is hardly any scope to get their
education in Urdu. So, may I know
whether the Government while giv-
ing grants to the State Governments
will see that allocation is made parti-
cularly for the development of Urdu
for the benefit of the children of the
minorities?

SHRIMATI RENUKA DEV] BARA-
KATAKI: Though this question is
not related to the main question, so
far as Urdu is concerned, we are
giving guidelines to the State Gov-
ernments for its development and
teaching in the schools in the various
States. So fer as the development
of Urdu is concerned, we are having
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a national committee, the Tarakki-e-
Urdu Board, through which we are
trying to develop the language,

SHRI A. SUNNA SAHIB: May I
know whether the State of Kerala
has been included in the grantg list
and if so how much hes been granted
to it?

SHRIMATI RENUKA DEV] BARA-
KATAKI: Al] the States are included.
It is in the State Plan. It is not
possible for me to say now how much
Kerala has been given.

ot qraw ;. A B A EA
aETT0 Y AT &, IT6r WATT WU
i =@ faed? gu T & eAd
quwmiai far gy § @ =g
AW FAGT ® wwre 9 faaw
w1 ¥, CAwr v wkARaAr § ?

SHRIMATI RENUKA DEV] BARA-
KATAKI: It is the policy of the
Janata Party Government to help
the backward areas as much as possi-
ble. The Planning Commission are
doing an exercise on it as how the
backward areas can be helped in this
matter,

o 7w ¥ wwe
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[n) wwer 757 g AW ¥
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SNGH BARNALA): (a) to
(c). The Agricultural Prices Com-
mission was constituted with effect
from 8-1-1985 by a Resolution of the
-Government of India. The sanctioneg
strength of the Commussion consists
of a Chairman and three Members in-
cluding Member gecretary. One of
the posts of Members is now vacant.

As presently constituted, the Chuir-
man and the Member Secretary are
economists while the second Member
has been appointed in pursuance of
the recommendations of the National
Commussion on Agnculture in order
to include jn the Commission a non-
official with understanding of agricul-
tural production and consumer pro-
blems. The appointments have been
made with the epproval of the Ap-
pointments Committee of the Cabinet.

ot weft aromer amw AT
qHre X g "rare Arar ¢ fy ey
& gAY W N & Igamr ¥
oA AT ARHT WY TG & wyTy
7 pfe-gust w1 7w 7 frat s ?

oY gt Fag wovren : oY w7
qxir v ¥ fag 3o gfmfady &
wiwg fad w13 §, 79 ag sAWT T
a1 F7ar § SR I TR eI
w1 gaATar oA § |
MR. SPEAKER: He wants to know

whether the cost of production is
taken into account.

SHRI SURJIT SINGH BARNALA:
The cost of production is also taken
mto consideration when the prices
are flxed.
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MR. SPRAKER: He wants to know
as to what gre the names of the
persons of Agricultural Prices Com-
mission.

SHRI SURJIT SINGH BARNALA:
Dr, Dharam Narein, Chairman, Dr.

(Mrs.) Thamarajakshi, Member
Secretary and Chaudhari Randhir
Singh, Member,

ot ovaeft arrerrer v TE WG T
FTA5T 1065 T ZHT 411 § FE N7
wgAT g fr o) A gAd e A
%1 fagfrer aat =t &Y 7f § W7 wwH
frart g7 wfr wfafaficg w1 2
var war §, AT 5w wra & wwee
&1 w AT oy Af @i §
fEaTT ) 1y AT Iy ?

g € & qew ¥ fg & FWg
A g g3 Afad ATy A wiwa
120 o7 wfa fraes sitv go Fa wlrar
7 125 sq7 af7 fraze aw v F forg
gy art & q¥ wrAar wgar g
AIFTT § JARY I K1 &) TG AR

MR. SPEAKER: The recond ques-
tion does not arise.

SHRI SURJIT SINGH BARNALA:
<Chaudhari Randhir Singh was taken
as egriculture representative and he
is still a Member.

SHRI S, NANJESHA GOWDA:
This Agricultural Prices Commission
has done a great blunder in fixing
the prices without knowing the back-
ground of the agriculture. I do not
want to blame any individual there
or any Member there. I think, there
is no farmer at all in that Commis-
sion. The problems of the farmers
must be understood while fixing the
prices. They must take into waccount
the cost of production. But they get
detalls from universities or somewhere,
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A farmers’ representative is very
necessary in the Agricultural Prices
Commission.

Another thing ig that we have seen
that the fixing of prices of so many
industrial products js done on the
basig of their cost of production.
Here, the farmers have to see towards
the sky and Government. Do you
call for the mudvice of the Farmers’
Federations in order to have a com-
parative study of the prices to be
fixed? Will the Mimister Jook into
these things before announcing the
prices every year?

SHRI SURJIT SINGH BARNALA:
Sir, the opinions of the Farmers’
Federations are also taken into con-
sideration while fixing the price. In
fact, the question does not relate to
this The question was relating to
the constitution of the Agricultural
Prices Commission,

SHRI ™ SATYANARAYANA
RAO: Whether the Minister ;s aware
of the fact that the farmers are very
much agitated over the prices because
they are not getting remunerative
prices at all. In this Agncultural
Prices Commaission, the members are
only from officer’s cadres except of
course, Ch Randhir Singh, who 1s a
Member. Whether the Minister is
going to consider the suggestion that

a non-official should be made the
Chairmgn and majority of the mem-
bers should be non-officials. Even
Members who are nominated to this
Commussion are from North who are
interested more in wheat and they
are neglecting the South as far as
rice 15 concerned. I want to know
whether he is going to nominate any
person from south, particularly from
rice-growing States, to thig Commis-
sion,

SHRI SURJIT SINGH BARNALA:
I think, Dr. (Mrs.) Thamarsjakshi is
from south. There is no question of
south or north....
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SHRI M. SATYANARAYANA
RAO: What gbout non-official?

SHRI SURJIT SINGH BARNALA:
Chaudhuri Randhir Singh js a non-
official. I would submit that it is
not only south that produces ricey
In fact, rice surplug States are in the
north.

SHRI M. SATYANARAYANA
RAO: Whether it is from south or
north, I want to know whether from
rive growing States, he is going to
nominate somebody.

SHRI SURJIT SINGH BARNALA:
So far us rice-growing States are con-
cerned, 1 would submit that porthern
States are surplus in rice. Punjab,
Haryana and Western U. P. are the
surplus States. They are more wor-
ried about fixation of higher prices.
Other States are mainly rice-produc-
ing and some rice has to go from
these States to other States.

MR. SPEAKER: His question was,
whether you are nominating some-
body from rice-growing States so that
their case may also be considered.

SHRI SURJIT SINGH BARNALA:
Chaudhuri Randhir Singh comes from
wheat ag well as rice growing area.

ot woew ferg ¢ weAw wpEw, &
adr oft ¥ aw wwAr wgp fie fedlt o
A F we agwe gar § N £ A
T AR g AN A gF A
afr werf) i ot ‘o P
o1 77 A7 ¥ yafie dte 4 myriwTy
IFY A3 § N B < feferwm A oy
&% § W forf dfiews B W
wgi 1 & srdar we arh vy G0
i ¥ fir woit agwE FAST &1 HAT
w1, T g O AT e A TR ?

ot gooliey fog worrey ;. st Y
dar ot frare ol &)
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SHRI T. A. PAl: The hon. Minis-
tar hug quoted Punjab, Hareyna and.
western U. P. as wice-producing
States. May I bring to his notica that
they are rice-producing States, no
doubt, but for them rice is a cash
crop whereas for most of the rice~
growing areas in south, it is the main
food crop; Therefore, a distinction
between the prices has got to be
established between g cash crop and
a food crop. Otherwise, those who
are growing rice as a food crop are
made to pay a very heavy price for
doing it.

SHRI SURJIT SINGH BARNALA:
It is a suggestion to be taken into
consideration.

Preservation of Heritage of Kumaonw

*750. DR. MURLI MANOHAR
JOSHI: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state;

(a) whether it is a fact that some
ancient temples in the district of
Almora in Uttar Pradesh are rich in
cultural heritage;

(b) whether it iz also a fact that in
the recent past some statues of im-
mense archeeological value and hie-
torical importance had been taken
away from ancient temples of Jagesh-
war and Patal Bhuwaneshwar in the
distriet of Almora (UP.) by antique
smugglers; and

(c) it so, the steps taken or propos-
ed to be taken to preserve this hen-
tage of Kumaon and fo save it fromr
unscrupulous elements?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

Various groups of temples at Jage~
shwar, Bsijnath, Katramal and
Dwarahat have been declared as of
national importance,
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(b) Ten sculptues and one bronze
image of Ponarsja were stolen from
the temples at Jageshwar. The last-
named imege was, however, subse-
quently recovered by the Central
Buresu of Investigation. Govern-
ment has no information about the
theft of sculptures from the temple
at Patal Bhubaneshwar which is not
a centrally protected monument,

(¢) A Conservation Assistant, post-
ed at Almora, looks after the repairs
and maintenance of these monu-
ments. Besides, four monument at-
tendants have been posted at Jagesh-
war for watch and ward duty.

DR. MURL] MANOHAR JOSHI:
Now, Sir, from a large number of
ancient temples, pieces of sculptures
were taken from this part of the
country during foreign invasion to be
kept under protction ang other safe
custody. Now the Minister says that
they have grouped them—some of
the temples of national importance.
I would hke to know whether a
detailed survey of Almora and other
neighbouring hill districts was made
so as to come to a conclusion that
these are the only four groups iIn
that district; if a survey has actually
been made what are the other tem-
ples in other districts and what are
the steps which the Government are
taking to protect those monuments?
Whether the imege of Sun at the
temple of Katarmal, the swrye
patrima, as they said, was also miss-
ing from that temple and has not
yet been restored and has not yet
been traced; whether the image of
Ponmraja from Jageshwar, which is
one of the 12 jyotirlingas in this
country, has not yet been restored
to the original place of the temple
and is lying somewhere.

DR. PRATAP CHANDRA CHUN-
DER: Under one supplementary, the
hon. Member has put a large number
of supplementaries. It ig very difi-
cult for me to remember al] these
questions, However, I would like to

say that under the State list, that is
List 2, item 12, are the ancient and
historical monuments and records,
other than those declared under law
made by Parliament, to be of national
importance, are provided. Therefore,
of the monuments which are general-
ly in the charge of the State Govern-
ments, now after making proper en-
quiries, certain monuments have been
declared to be of national monuments
and I find that six such monuments
in that area have been declared to
be of nationa] importance. They are:
temple group at Jageshwar—1; at
Baijnath--2; at Katarmal—3; at
Dwarahat—4; at Champahat—5 and
the remains of a few temples and
the inscribed machinery at Gangahat
—8. Those which have been taken
over by the Archaeological Survey of
India, we are trying to protect them
and we have engaged more person-
ne} for domng so.

DR. MURL] MANOHAR JOSHI:
Whether the 1mage of Ponaraja has
not been restored; whether the image
of Sun gt Katarmal is also missing
and has not yet been restored

MR. SPEAKER: Does that temple
come under the temples which are
declared to be of national import-
ance?

DR. MURL] MANOHAR JOSHI:
Yes.

DR. PRATAP CHANDRA CHUN-
DER: I would like to have a notice
for this question. I have said, only
one bronze image of Ponaraja was
stolen and recovered by the Central
Burau of Investigation.

DR. MURL] MANOHAR JOSHI:
I want to know whether it hag been
lying somewhere or whether it has
been restored to the temple,

MR. SPEAKER: He wants a notice
for this.

DR. MURLY] MANOHAR JOSHI:
Whether the University of Kumaon
and the State Government have ap-
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proached the Minlistry to have a
museum -especially in Almora so that
all these monuments and idols and
other sculputures can be housed
there and a large number of tourists
who come there can also visit there
and see such things. They can also
be kept well protected because now
they are scattered sometimes gt one
place and sometimes at tnother place.
1t is difficult to protect them because
these are hills. We do not have ade-
quate machinery to protect them.
Have you received any such proposal;
if not, whether the Government are
themselves thinking of having a
museum?

DR. PRATAP CHANDRA CHUN-
DER: I will respectfully submit that
this question does not arise out of
this. I require again a notice. I
hope the hon. Member will not be
annoyed with me because here I do
not have any notes about this.

st geR W wOAW : oA T,
tw ¥ W o e A o
wuETY & g fre® 3 a¥l & s
afedt Y Wi #1 qfw = T oo
2, FTY By wwy Wt W § apa w
fa 9v g fdg w0 &%
@ ¢ e ¥ et g w7 fadw §
wrelt o oy oy &, w0 At e
# ol 3, & arer wwEEr § W e
% o5 1 ¥ I faers Y eriE
gt ¥ S Wi wgew g § aw
afrsr § s wwre & wifar 7 8
guk fg #F ¥ wow wIr W
T TR 7T WY&

ToAM W WY : N et

gt § 39k fo g ST d ) oy TR
ﬂﬁt'%‘ﬁﬁmlﬁtﬁtnﬁﬁw
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oft g W wweTa : wem R,
A s s AN At gw e
v firdg o 4w g3 dew
& 9 wra ¥ i qu s faRw
Frarecdey S1wfrm b gw
7 ovd W 7X o g ardag
T 0 aTh & g€ Wr 1 & s
wrgan §—Fom it & OF s ey &,
7 faars ot wefay gf 2, wv
FTHI 39 dgee 3 WX wfaey & dar
T8, ™ fad [ wr owom
e &7
MR. SPEAKER: Don’t go on add-
ing new supplementaries. You can
have only one supplementary. You

cannot have an additional supplemen=
tary.

ST JURER WEAN Wt WERT,
g Ut qfa) w1 wEw 3 e
arafan & = ow ff Aqe SOT
@ B

53

TosmmwT e : A% w31
fe Aifkat &% w33 & fod 7g wifew
FT @ E 0 owm #Y qw ¥ foai
AR wRATfower % ¥ warar, A
e e At ag ¥ o
Y wifawr v @ ¥, 37 O & i
g ween fearddz o s
&% w1 WY oF ool AgF a3 1@
g %1 wf Nt owdr 7€ §

ot gew W wgAT :  FP=T,
¥ garer wt gy fpe 7EY qMT

MR, SPEAKER: Your question has
been answered.

SHR] SARAT KAR: The hon, Min-
ister has said that they are taking
interest only in monuments and
things of architecture which are of
nationa] importance. But these things
have acquired great international im-
portance because all these monuments
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and small architecture are being
smuggled away to foreign countries,
and our country js full of such archi-
tecture and antiquities, specially
Orissa 1s a land of temples May I,
therefore, ask the hon Minster whe-
ther, to do justice to all the valuable
monuments and materials of antiqui-
ties that we have by creating a new
machinery o1 a new Directorate so
that thece things can be protected
The matter should not be taken light-
ly because these things may not have
acquired national importance accord-
g to mm but they have acquired
internatiunal 1mportance and these
things are being smuggled away from
our country

DR PRATAP CHANDRA CHUN-
DER As a student of ancient Indian
history and culture I can assure the
hon Member that we are not taking
things Lightly, we are trying to do our
best But under the Constitution
the task of protecting monuments 1s
divided tetween the Centre and the
State Geveinments It 1s the pri-
mary responsibility of the State Gov-
etnments to look after these temples
and other pieces of architecture Only
those which are declared to be of
national 1mportance are under our
scope, and we are trymg to do our
best

st oA fawrd & wry
welt oy & s et g fe oo
& fd o F ooy aw vt fear g
Wi v ¥ frear &7 gfea) S W
stRemH @l gk wt ¥
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o ¢ ey & fafree w0 ¥ o®
SITAT STEaT g fe sm-ormror & f,
w0 #Y wiw e & fal, o ¥ e
ot & wiw for o A W
afcorr fwey ?

Y saw wx wr - ¥ o geTEe
T AT F—FS WA gU FwET
¥ ox wawAr g€ o, I9 qEEer A
ag ot a1 fr Pt qferar e g€ &
W 3T awey ¥ fauy gw fra
T g ¥ AR e 9@ ¥ a7 Tt
%y ¥ fou wew B P77 TR
& 7% que 7T Q ¢ f st gy
HTT st #Y 7w ot g

st T frartt e wEEy
77 W FT I @Y W4T
MR SPEAKER Next Question

Funds for Giri Institute, Lucknow

*752 SHRI HARGOVIND VERMA
Will the Mimister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a2) whether ‘The Gini Institute of
Development Studies”, Lucknow has
been given funds for special ctudies
and

(b) if so, the amount given for the
purpose and the subjects for study of
which this amount has been given?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) and (b) A Statement ;s
laid on the Table of the House
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Seatement

Acoordmg to the mformatlon furnished by ICSSR, the amounts received by the Giri Institute
of Devel know for special studies and the subjects for which the grants have been

given are as under :—

Serial  Year Subject Authority giving the Amount
No. grant
1 1973 Problems of select Urban Handi- Planning Commimion 2,57,962°
e craft of U.P. 9b" 95
2 1974 Collection and Collation of Paj Indian Council of Social  15,000° 00
and Documents—All India Rail-  Science Research
waymen Federation.
) 1975 Financing of Chikan Industry in Indian Overseas Bank, 3,250° 00
Lucknow. Lucknow.
H Pilot I ive Rural Employment Ministry of iculture, 18,000° 00
4 978 Project. ’ Gova-nmentAﬂ" India. *
1976 Studies oa ional Patterns  of Planning Gommission 780" 00
5 o Agnmlturl:le‘ Development  of 45:7%
India.
'6 1976 Impact of Emer&cncy on Industrial Ministry of Labour, 7,000° 00
Relaticns in Government of India.
-7 1977 ILO Project Technological I.mkagel LL.O. 57,000° 00
of Formal and Informal
Industries (Metal Industries in
Kanpur).
8 1977 Regional Seminar on Indian Youth Indian Council of Social 15,000 00
Science Research, New
Delhi.
-9 1977 Land Administration in Northern Do. 12,500° 00
India.
10 1978 Special Diversification of Manufactur-  *  Do. 50,000° 00
ing Activities,

wd s § oY wad fmew o wry
ST E 1 xRfarg & oA g g
wg duy fom v @1, oW W 9X mmmﬁi@ﬁmaﬂ'
w fear & av ft 7 afe off we fear W E, fora 3 weqral 9T % w4
& oY v ot wgrew ey o s % ?

e, Tu_whe Qo ¢ o AT WX WX : ¥ o wyficey

it yoitfen waf . weqw Wy,
Y dar Seft sreqradt oY faay waT §, Ay
dar 37 st 3, fore s¥w & fa

- #Y war Q¥ swlverg} w1 war & # ¥
A ar R E? oo Qe agr @ 47 & TOX 3w v wwar @ fiv ey
dord § o W Rawf ¥ o qeaftgf TN vk fag, we § o

¢ atcae’ evar aoered e

wrbndt g€ ¥, Wy www gt gt 8
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amfenr wdww Wt ik &
problems of urban handicrafts of U.P,
¥ fog 2,57,962. 85 Y *T wRAMA

frar a1 e weAE N AEY

Similarly, in regard to the financing
of Chikan Industry, a report has
been submitted. In regard to the
Pilot Intensive Rural Employment
Project, the work has been completed.

wagiwmernzHat

MR. SPEAKER: The question ask-
ed is, )f there are jrregularities, will
you enquire into them.

DR. PRATAP CHANDRA CHUN-
DER: 1 submit that he has prefixed
that with some of the other matters.
He wanted to know how many were
completed. The second part of the
question he asked 18 whether we are
prepared to make enquiries.

Now, the Indian Council of Social
Science Research actually sent an
officer to enquire into the matter,
and he has submitted a report. If
further steps are necessary, the

ICSSR will certainly take steps.

oft goitfir wai . weaw aRla,
# wra¥ aregw & s Wi fe A
¥ faneft woqrd oot £ 90 78 Aamii &
W & § WY an o2 feerr dar o & fvay
war & ? oy dat o g ol WAy ey
we &6 fn to ag @Y oY goerd
ot e § o rT o § € fend
ot & wxxft Eotegmidw &
Ot ¥ WY T e el Gt
WNT ey ek v ?
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MR. SPEAKER: It does not arise
under the question because the ques-
tion is limited to the Giri Institute,
Lucknow. (Snterruptions). Mo
Verma, it is not allowed under the
rules.

Don't record.
(Interruptions)***

DR. SUBRAMANIAM SWAMY: I
haq sent an identica] or an aimost
similar question on the same subject
and your Secretariat rejected it, say-
ing that thig Institute belong. to the
Lucknow Universiy, which is under
the State Government. But the ques-
tion of Mr. Hargovind Verma has
been admitted. So, T would Like to
say that your Secretriat and you
should treat all Members alike so far
as admission of questions is concern-
ed.

Now, 1 would like to know from
the Minister whether he has seen the
news item m the Pioneer in which
it 1s saigd that against the Director
of the Giri Institute, Mr. V. B. Singh,
who also happens to be a Congress
M. P, a criminal charge has been
filed and he is presently facing pro-
secution on that gcore. It so, does
he have any details of this matter?

DR PRATAP CHANDRA CHUN-
DER: There gre criminal proceedings
going on in respect of forgery and
the matter ig sub judice. But I un-
derstand Mr. V. B. Singh is no longer
a Member of the other House: his
term has expired. And from May
1977, he is no longer a Director. A
new Director has been appointed.

wtgen ¥t arome qnew @ ¥
deqr st wgt ww Fave &, Oy g€ Tow
e & wetr wlf € + ¥hw wTATT

*¢*Not recorded.
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A ¥ qow wigar g f5 ®r a@wR
o TR FATET Afgar o wfirar eqrfira
FX W gravaEar wEgw s § ?
afr woft § oY fee It sfeey et
FW § T H w7 wafa § 7

ot o ey : aFaEY, ST
groey Aife feelt osfmr Aar o
sfiar e Y Y & 1 afx A
syfirr, e or afafaat ar eafia frwra
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f gfa cqrfre v e & At &
wftr & fog wir w0 § Wi ORI
AR "W o feR FT &

st U fenw qeww ;. wr ¥
T3 fax gy ¥ 377 & qeada wowy
faa T faar @ W "oy Iaw
LT W0 frar a1 WX 7 ¥r0 T
qTEL Arfgar, wo qadff, Tro wrATHT
sifs & avaeg H a1 3w # HA g
wifs & graey F fafrgg sTasTd o
£ ot fr ofeitz grae & ams Aniag
g § wgt 374 qfaar warfer €7 av
asdt €1 forw wgvges ) qfv ST 0
QT T o w2 e forr waTged o
*rE gt 7 &) #ar 7g Ao 37 AATGEW
W qw o ? gk aw vy §Y ara
#y ddt wgeT A form FT fraT 9r
377 ¥ gania W wOX IEET WA
ot frar q11 39 I & ovrg Tkt oY)
& ey wrgen £ fe a9 w1 W
afa wrfrm &% 7

ot T Fwe : 8 aqgir oY aaTar
frman A Afaag «fitfe =@
aq: it owfr w2 ) A &
fret & g Gar A fer & ) Sifoas
N wrT WY o § oo 9
IR § A FAT A TAEAT AT
st § 1 A oA @d ag
afafr aafm weT § 1 #7 AX war
£ «fr TomaYarawrd, St O Wi
ot 78 gz fread t qf i & fog
o gt ax efrsfr ¥ fr ok §

MR. SPEAKER: Now, the Question
Hour is over.
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WRITTEN ANSWERS TO QUESTIONS

Suratgarh and Jetsar State Farms

*742. SHRI S. R. DAMANI: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to lay a
statement showing:

fa) the expenditure incurred during
1977-78 on the Suratgarh and Jetsar
State farms;

(b) the break-up of the expenditure
under major heads like staff expenses,
repairs to machinery, fertilisers ond
insecticides, seeds, taxes etc.;

(c) the income during the said
period; and

(d) the steps taken to run these
farmg as profitable concerns?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) The
financial year of the State Farms Cor-
poration of India is from 1st July to
30th June, the expenditure figures for
1977-78 are, therefore, not available
at this stage.

(b) and (¢). Do not arise.

(d) The State Farms Corporation
of India ig taking steps to improve
the economic viability of these farms
by adopting measures such as change
in cropping pattern by substituting
seed crops of low productivity with
those giving more yield per unit, aug-
mentation of irrigation supplies, car-
rying out land shaping and land deve-
lopment and by reducing expenditure
on inputs through better management
and scientific application.

Audited Accounts of World Dalry
Congress

*743. SHRI OM PRAKASH TYAGL
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
lay a statement showing:

(a) whether the Government have
received audited accounts and reports
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of the World Dalry Congress held in
1974 1n India, the amounts collected
for the Congress from the Central and
State Governments, Dairy industry
and individuals, outline of disburse-
ment of huge funds collected and
balance available immediately after
the Congress ended its Session;

(b) nature of expenseg incuried
after the Congress was over and broad
heads of expenditure and the balance
available now 1if any, and

CHAITRA 127, 1800 {SAKA)
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(c) have the Government received
complaints agamnst misuse or extrava-
gant use of funds of the Congress and
where the investigation restst

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) and
(b) Yes Sir A statement giving
the requisite information 1s laid on
the Table of the Sabha

(c) No, Sir

Statement
Amounts collected for the Wosld Dasry Congress held sn 1974 and the expendiiure tnuurred thereon

Recespts upto 31st December, 1974

(A) Contributions rassed by Dawry Board

t. State Governments .

2 Indian Dairy Corporation

8 State Dairy Corporations .

4 Dairy Cooperatives

5 Contnbutions raised by NDDB
(B) Government of India’s Contribution

(C) Congress Registration Fee
1 Congress Registration I'ee
2 Dairy Entrance Fee

g Fee for accompanying persons .

4 IDF Regusiration Fee . .
(D) Sals of Publications . . . .
(E) Other Recaipts -

1 Ladies programme (surplus)

2. Misc Receipts. . . . .

3 Interest . . . o . .

ToraL ¢ . .

Rs
3,40,000 00
3,50,000 00
1,45,211 00
3,30,901 00
. . . . 7,73,289 00

5,52,218 oo

6,32,802 32

13,280 0o
1,04,725 24
1,27,236 20

. . . . . 244 81

. . . . 12,517 9§
9941 99
25 572 67

. . 31,17,040 18
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Expenditure incurved upts Docomber, 1974. Rs.
1. Administrative Expenses. . . . « . . . . 7:32:578 00

2. Editorial & Technical Expenses, . . . . . . . 10,60,167° 00
3 Exhibitiom . . . . . ¢ . o« .« . . 9,588 00
4. 'Tour expenses of distinguished guest speakers, . . N . 3»241° 00
5. Congress Venue Exp . . . . . . . . 2,17,228 00
6. Reception & Hospitality.,. . . +« . « .« o+ . 1,16,044°00
7. Congress Functions.. . . . . . . . . . .
8. 109 Fees to I.D.F. Brussels. . e o e s e s .
9. Miscellancous Expenditure. « o« o o o o o« - I 5.916-00
ToraL 21,79,762° 00
Balance available on gist December, 1974 « o o o . 9,38,178-18
Ruceipts after 315t December, 1974.
1. Sale ofCongresVolumes. ., + o « o o o o 44,748 00
2. Miscellaneous Receipts. . . . « .« o« o o o 6,628 00
3. Interest Income . . . . . . . . . 55,293 00
4. Congress Registration fee. . . . . . . . . 14,593 00
5. Contribution received from Government of India. . . . . 6,04,500° 00
6. Contributions raised by NDDB. . . . - . . . 1,36,872° 00

TotaL 8,62,634° 00

Expenditure after 31st December, 1974.

1. Administrative exp . . . . . . . . 5,61,232° 00

2. Editorial & Technical Expenses. . o+ o« o o s o 4.86,721° 00
8. Exhibitions. . N . . . . . . . . . 24.901° 00
4. Tour Expenses of distinguished guestspeakers. . ., . o . 37.657° 00
5. Congress Venue expenses., . . . . . . . . 70,097° 00
6. Reception & Hospitality e e e e e e e 1 78,315:00
7. Congress functions. . . . . . . . . . . ..
8. 109, fees to IDF Brussels . . . . . . . . " 69,189 00
9. Miscellaneous { unforseen expenses) . . . . . . 10,078: 00
TorAL . . e e . . . 18,38,190" 00

TOTAL RECEIPTE . . . . « « o o & + 398057418

ToTAL EXPENDITURE . B . B . . . . $5,17,952° 00

BALANCE AVAILABLE . ., + o + o & =« » 4,60,6ae 18
premmrmncseansn
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Rice swpplied by F.OL for Publle
Digtribution System

*748. SHRI D B CHANDRE GOW-
DA, Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to lay a statement showing:

(a) whether Government have re-
ceived any complaint from any State
to the effect that the rice supplied by
the Food Corporation of India for
public distribution system ig substan-
dard and unfit for human consump-
tion;

(b) whether it is a fact that the
State Government have stated that
they will not accept supplies of such
rice,

(c) whether Government have en.
quired into the matter, and

(dy if so, with what results and
whether any action has been taken
in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) Yes, Sr Re-
cently certain complaints regardmg
the quality of rice supplied have been
recetved from West Bengal Govern-
ment, Delhy Admmmstration and Tri-
pura

(b) No Sir

(¢) and (d) A statement 15 lald on
the Table of the Sabha.

Statement

The poaition in respect of these
complaints is given below —

West Benga]

The complaints receiveq have been
investigated. As a result thereof and
10 avoid fturther complaints, a systemy
of joint inspection of the stocks prior
to itg {ssue to fair price shops has
been evolved in which State Govern-
ments and F.CL's representatives are
associated. To avoid complaints from
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the consumers, it Is ensured that rice
supplied is of falr average quality
and conforms to the specifications laid
down by the Central Government The
State Government have tightened ins-
pection at the Ration Shops to ensure
that there is no mixing up of bad
quality stocks by unscrupulous licen-
cees The Ration Shop keepers have
been advised to go personally to
FCI, depots and lift stocks only after
satistying themselves about its qua-
ity It was observed that complamt
generally pertamned to the supply of
IR-8 (raw rice) which has low cone
sumer acceptability

Jomnt Inspection by the FCI and
the State representa-
tives/officers at the delivery points
and the Ration Shops is now to be
carried out at least once a month

The representative gamples of
foodgrains 1ssued by the FC1 depots
are required to be displayed at the
ration shops to facilitate investigation

of complamnts lodgey by the monsu-
mers

Delhi Admn,

The complants received have been
investigated by a Jomnt Committee
consisting of officials of the Food De-
partment, FCI and Delhi Admn It
was revealed that the rice being <up-
phed by the FCI conforms to the
spectfications laid down by the Cen-
tra]l Government The ree supphed
from the FCI depots for the pubhe
distribution system 1n Delhy, 1irrespec-
tive of the area to which 1t 18 sup-
plied, 18 of fair average quality and
conforms to the specifications Jlaid
down by the Government of India
Sealed samples of the foodgrains issu-
ed from the FCT depots are handed
over to the FP shops dealers

The enforcement as well ag Circle
Staft of the Department of Food and
Supplies of Delhi Adnm keeps vigil
to ensure that there is no substitution
of good quality of foodgraing with in-
ferior quality by the FP shops The
foodgraing stocks issued to the FP
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shops are occasionally checked and
compared with the representatives
samples given by the F.C.I. The Delhi
Admn. from time to time, also under-
takes general sample survey either
indwidually or jointly with F.CI. so
as to ensure maintenance of quality
of foodgraing sold by the F.P. shops.

Tripura Govt.

About 6,509 tonnes of rice is alleg-
ed to be lying in substandard condi-
tion in Tripura. A team consisting of
Quality Control Officers from the De-
partment of Food and the F.C.I. have
investigated into the matter and have
recommended reconditioning of the
stocks before issue. Fresh stocks of
rice are also being moved to the
State,

Motor Boats adversely affecting Poor
Fishermen

*748. SHRI AHMED M. PATEL:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state-

(a) whether it is a fact that poor
fishermen are facing great hardship for
their means of livelihood due to opera-
tion of motor fishing boats in the coas.
tal area of Gujarat; and

(b) if so, the action Government
propose to take to remedy the situa-
tion?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) The
fishermen operating non-mechanised
gillnetting boats have complained
about certain hardships due to me-
chaniseg trawl operations.

(b) The Government of Gujarat
have already advised the trawler ope-
rators to fish beyond 30 fathom to
avoid hardship. Separately, the Gov-
ernment of India have recently issu-
ed guidelines to all the Maritime
State to adopt with modification
wherever necessary operational areas
demarcualed for different types of fish-
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ing vessels, As per these guidelines
the non-mechanised traditiong] fishing
crafts should have exclusive right of
operation upto 5 Km limit. A Com-
mittee constituteq by the Government
of India for delimitation of fishing
zones for different types of boats has
prepared a draft report along with a
draft Marine Fishing Regulation Bill.
After finalisation, this report would
be circulated to all the maritime State
Governments for their concurrence.

Integrated Hill Area Development
Projects in Garhwal Uttar Pradesh

751. SHRI JAGANNATH SHARMA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

{a) the number of Integrated Hill
Area Development projects operating
in Garhwal Division of Uttar Pradesh;

(b) what steps Government propose
to take to bring about improvcment
in the working of the Hill Area pro.
jects 1in Uttar Pradesh;

(c) whether any committee hag been
set up to implement the programmes
worked out by the Central Govern-
ment for development of Garhwal
Division; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) There are two Cen-
tral sector pilot Integrated Hill Area
Development projects in Garhwal Di-
vision of Uttar Pradesh at Pauri and
Tehri (Narendranagar).

(b) The two Hill Area Development
projects, referred to at (a) above are
working satisfactorily. Constant re-
view of the progress of work in these
Projects is made at the district, State
and National levels through appropri-
ate bodies, such as. the Governing
Council at the agency level, State
level Coordination Committee at the
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State Level and the Senctioning Com-
mittee at the Central Ministry’s Level.

(¢) No, Sir. Central Government
has worked out hill area development
programme only for two districts on
experimental basizg as stated at (a)
above.

(d) These are only pilot projects
and results are being watched,

awﬁniﬁiﬁﬁmwhmﬁi
forg svrafow Ao

75 3. Wit g Foy : a7 wirde
feuarf Wt @12 i e feaal
¥ foqg agofes awgd 3 ad F
19 feweas, 1977 3 arvifsa 5w
" 473 % IaT ¥ g¥Y Ty Ama
N 3 =5 f qom w3m & foaw B8R
gl 7 97wt @ et & fao
amTfas Aa-aEt #) T qTOW
1 roslY ST ST AT g 7

ity wirc Frar§ Wt (vt grafta feg
wTaTen) : Wy W X H g E @Aty
gowni 3 fag gazifes g &
faaier wr fewiey 3T AW
TRy & faei; o) yov fawre
exfeqi & sraqa srow  fear o
W

Appointment of National Professor-
ships )

*754. SHRI SAMAR GUHA: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the process of appoint-
ment of new National Professors has
been expedited; and

(b) if #o, when the final decision wilj
be teken?
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THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (») and (b). The scheme of
National Research Professorship Is
currently under review,

Intensive Block Development Scheme
for full Employment

*755. SHRI VASANT SATHE,;: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to lay a
statement showing:

(a) whether Government have fcr-
mulated definite proposals/guidelines
for taking up Intensive Block Deve-
lopment Schemes to provide full em.
ployment to the people in  selected
blocks during 1978-79;

(b) it so, details such as total num-
ber of blocksg to be covered, State-wize,
and, district.wise, names of blocks
selected in Maharashtra, financial scale
of assistance per Block, criteria for
selection of such blocks and whether
the State Government were consulted
in evolving the criteria for selection
of Blocks;

(c) whether large number of dis-
tricts in Marathwada and Vidarbha
region of Maharashtra with low and
erratic rainfall and very low level of
agriculture are not covered under
varioug Centra] schemes; and

(d) will Government consider in-
clusion of blocks from these regions on
priority basis during 1978-79 in pre-
ference to the areas already covered
by vraioug Central sector/Centrally
sponsoreq schemes in one State and the
decision in this regard?”

4

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

(b) It is proposed to take up a pro-
gramme of Intensive and Integrated
Rural Development in 2000 out of
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3,000 blocks presently covered by
the three gpecial on-going pro-
grammes, namely SFDA, DPAP and
CAD during the cwrrent Five Year
Plan starting 1978-79. State-wise
statement is enclosed. 118 blocks
have been allotted to Maharashtra.
district-wise allocation of these blocks
is to be decided by the State Gov-
ernment taking into consideration cer-
tain criteria mentioned hereafter. An
additional sum of Bs. 5.00 lakhs per
block will be made for the blocks
taken up under SFDA. Rs. 4.00 lakhs
for the blocks in DPAP and Rs. 5.00
lakhs in the blocks under CAD. These
allocations will be over and above the
present leve] of Central funding under
the Special Programmes in these
blocks, Following criteria have been
suggested to the State Government
for the selections of blocks; final selec-
tion is to be decided by the State
Governments;

(i) It might be logical to allot
blocks more or less on a pro ratd
basis to each district presently co-
vered under SFDA, DPAP and
CAD.

(ii) Blocks with more than 20
per cent scheduled caste population
should be covered first.

(ili) Higher incidence of unem-
ployment and under-employment
might be kept in view if such figures
are available,

(iv) Potentiality for development
and organisational framework that
has been built up.

(v) Low consumption level and
preponderance of people below the
poverty line,

(vi) Low agricultural producti-
vity. In addition to 2000 blocks it
iz also to take up another
300 blocks for intensive block level
planning every year during the
Sixth Plan. An amount of Rs. 2
1akhs per block will be provided for
these 300 blocks for the year 1978«
79. The criteria for selecting thess
blocks shall be:
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(i) 2000 blocks proposed to be
taken up for intensive develop-
ment works out to approximately
40 per cent of the total number
of blocks in the country. Those
States where 40 per cent of the
blocks do mot get covered under
the new programmes while ap-
portioning 2,000 blocks will be
allotteq the required number out
of the additional 300 blocks in
the quota of 1978-79 to make up
the deficit and to bring it up to
40 per cent coverage.

(ii) Every district in the coun-
try which does not have any of
the Special Programmes will be
allocated one Block per year dur-
ing the Sixth Plan.

(iii) Further allocations will be
made every year specifically to
ensure that all blocks in the
country with more than 20 per
cent scheduled castes population
are covered in the programme
during this Plan period and pre-
ferably at the earliest.

(iv) The balance will be distri-
buted among the States on the
basis of their rural population ete.

(v) As regards consultation
with State Governments, the pro-
gramme and its strategy have
evolved after continuous dialogue
with State Governments and with
the concerned Ministries and De-
partments of Government of India
in Regional meetings and working
Groups etc.

(¢) No, Sir. Only three out of 13
districts are without any of the

three special programmes,

(d) 300 new blocks will be taken

Yyear starting from the current year.
During the current year at least one
block will be taken up from each dis
triet which does not have any spe-
cia] programme at present,
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Statement
State, Territory  Total _Number of blocks Districution of 2000
Union No. of  Covered block in propordion to (5+60m
blocks exuhng number
CAD DPAP SFDA blocks under
CAD DPAP SFDA
1 2 ] 4 5 6 7 8

Andhra Pradesh . . 924 4 7” 134 45 43 80 168

Asam e 134 7 . B L IS 35 39
Bihar . . . . 587 a3 37 236 128 3¢ 142 304
Gujarat . . . 218 92 41 86 19 25 52 96
Haryana . . 87 22 12 32 13 7 19 39
Himachal Pradesh . 69 . 18 b3 1n
Jammu & Kashmir . 75 4 12 46 3 7 28 38
Kamataks . . . 175 34 42 66 20 25 40 85
Kerala . . N 144 17 . 58 10 . 35 45
Madhya Pradesh . 458 36 4@ 131 22 a3 79 126
Maharashtra . agb 42 33 18 28 20 71 116
Manipur . . 26 1 . 7 1 4 5
Meghalaya . . . 24 .. . 12 7 7
Nagaland . . . 21 . . 21 . 13 13
Orissa . . B 814 50 a5 s 30 15 69 14
Punjab . 117 . . 76 46 46
Rajssthan . . . 232 17 73 76 10 I 46 103
Sikkim . . 4 . 2 2
Tamil Nadu . . %4 . ] 167 e 30 100 130
Tripura . . 17 . 12 7 7
Uttar Pradesh . . 876 320 39 191 193 23 s 331

West Bengal, . . 335 103 3¢ 133 62 21 8o 163

.. X} o
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1 2 3 5 (] 7 8 9
Dethi . . . . 5 5 . 3 3
Goa Daman & Diu . 12 12 7 7
Lakshadweep . . 5
Mizoram . . . 20 ..
Pondicherry . . 4 4 2 2
5004 972 18:8 585 322 1003 2000

Per Capita Consumption of Food-
grains, Sugar etc,

*757. SHRI KANWAR LAL GUPTA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to lay
a statement showing:

(a) what was the per capita consum?—
tion of foodgrain, sugar. dal, ghee, oil,
milk and vegetables during 1953.-54
and what is the per capita consumption
of these articles now in the country;
and

(b) what specific steps Government
propose to take to increase the pet
capita consumption of the aforesaid
articles in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). It is not
feasible to work out the per capita
consumption of foodgrains etc. as con-
sumption of these commodities is elas-
tic to a considergble extent depend-
ent on a number of factors such as
comparative price of various food
articles, Jevel of incomes, availability
of substitutable foodstuff, food habits,
extent of urbanisation etc. However,
the estimated per capita availability
of different food items during the
years 1953-54 and 1975-76 were as

follows:—

7

§. No, Food item Fstimated capita per
e day availability in grame
1953-54 1975 76

1. Cereals 364-6 494'9

2. Pulses 59°8 51°8
Y bles Not 360

3. Vg available,

3. Roots 8 Tubers . 346 6o'o

5. Milk & Milk Products . 120°3 1nr's

6 Fats & Oilr . . 9'3 13°9
Sugar & Jaggery . . 28-2 55'6
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High priority is being accorded to
the development of Agriculture and
other allied flelds The measures
taken include provision for adequate
inputs and mcentive for higher pro-
duction, dissemination of technical
know-how, price support at remune-
rative level, regulation of imports
and exports, building up of buffer
stock etc The overall availlabihity of
a number of these commodities 1s
quite satisfactory at present

interest subsidy for Agro-service
Centre

*758 SHR] A ASOKARAJ Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether any clarification was
1ssued hy the Government of India to
Agro Entrepreneurs under the Self
Employment Scheme that the interest
subsidy for Agro-Service Centre will
be available only for three years from
the date of availing first loan and it is
not for 3 years for each loan

(b) 1f so wthether any representa-
tion was received by Government
from the entrepreneurs on the diffi-
culties of the above said clarification,
and

(c) whether the Government of
India propose to reconsider the iffi-
cuities and issue fresh orders?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) to
(¢) The interest subsidy on loans
taken by agro service entrepreneurs
under the scheme is allowed for 3
years from the date of the first loan
Accordingly, a representation from an
agro-enirepreneur requesting that the
period of 3 years should be counted
from the date of last loan was not ac-
cepted and the entrepreneur was suit-
ably advised However, as in a re-
cent meeting of agro-entrepreneurs
this matter was brought wup again,
Government sre examining whether
the sulaidy should be allowed for a
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period of 3 years on each instalment
of the loan

Arreary of Rent in Vitha] Bhai Patel
House

*759 SHRI KIRIT BIKRAM DEB
BURMAN Will the Mumuster of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleaseq to state

(8) the details of the Vithalbhar
Pate] House Suites and other residen-
tia] units allotted to different parties
for their offices or their workers,

(b) whether huge arrears of rent
have accumulated against the parties
including those which have gince mer-
ged in the Janata Party,

(c) the criteria or rules governing
these allotments, and

(d) the steps taken to recover thv
arrears of rent and eviction of the
occupants of the unitg which stand in
the name of the extinct parties?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) A statement
1s attached

(c) Generally, Government resi-
dentia] accommodation 1s made avail-
able to the staf of the recognised
Pohtical Parties in Parliament to the
extent of 33-1/3 per cent of the total
number of their staf However, Poli.
tica] Parties in Parliament having a
strength of less than 50 members but
recognised by the Speaker are allotted
one set of rooms mn the Vithal Bhai
Patel House Garrages and servant
quarters are also allotted on demand,
subject to availahility Requests for
allotment of office accommodation are
considered on merits

{d) Steps are being taken both for
eviction of unauthorised occupants and
for the recovery of arrears of rent/
damages under the provisiong of Pub-
lic Premises (Eviction of Unauthoris-
eq Occupants) Act, 1071
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Statement
Vithalbkai Patsl House Sites and ether Residential Units in occupation of different Parties for their office
or for their Staff.
St Suite No. Locality where allotted Name of Arrcans till
No.  Quarter No. the Party 8131978
H 2 3 4 5
1 g;xid: )‘g:. 1 Vithalbbai Pﬁzel House g.lé.g '& oﬂwma.*
s INO. 20 . e o 1 *
Suite No. 2 Do. B.K.D. J
5/Qr. No. 63 Do. B.K.D.
2 glu.li!!' ﬁo. 16 %oo S:r:inlist 'i
ite No. . 242°
Suilte No. 10147 Do. Iwwl)o. i es
§/Qr. No. 40 Do, Do. J
g Suite No. 310 Do. Do. }
(Lohiawadi) 1995° 09
4 Suite No. 208 Do. Swatantra 5878:94
ey )
5 Suite No. 2 Do. Bhartiya
Sy No. Do. an Sangh 18
Su%: No., ﬁ Do. I Do. } e
‘6 Suite No. 1 Do, Com
Suite No. n‘:g Do, x"EB) } 2086 13
S/Qr. No. 44 Do. Do.
% Suite No. 1.3 Do. D.M.K. 251396
8 Suite No. 1 Do. CPIL 1
‘;uine No. 2091-A Do. Do. toqﬁsgz
Suite No. 309 Do. Do. 170°39
9 Suite No, 14 Do. C.P.L(M) 2281°24
10 Suite No. 507 Do. Janta Party 1888 62
11 5-Raisina Road Type -VIII Al.CC. 9468° 00
12 Work-charged Prithvi Ra Do, 130° 30
Qr. 104 , Cemetry (’hjpe-{)
ag SI1 R.K. Puram Congress Party in
3 fas8 D Parliamen Nill
S-TV/18t Do. (T-II) Do. Nil
S.IV/222 g Do. Nil
s-w Iﬂm . Do. Do. Nil
sfiv . M Pazar (T Do. l&? 30
faog . . RK Pnrun Do,
wob. . . l’ire Delhi Pradesh 216° 40
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1 ] 4 5
Pradesh Rs.
13 nbD, Fire Brigade Lane (T-V) Oon.uuCommltte 551°00
16 1B . . Maulans Azad Road (T-VIII) Indian National 2212'00
Trade Union
ToraL : 62567 69
Arrears due in respect of accommodation already vacated by :
(a) Undivided Congress Party 26052° 50
(b) Socialist Party 2421°37
Granp ToTaL @ . gro41:56

Expansion of Capacity of Sugar Mills
in Andhra Pradesh

6931. SHRI P, RAJAGOPAL NAI-
DU: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state;

(a) whether the Government are
considering to expand the capacity of
existing sugar mills in Andhra Pradesh;
and

(b) if so, the mills to be expanded?

THE MNISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

(b) A statement showing the licen-
ces granted, for expansion, to sugar
factories in Andhra Pradesh js en-
closed

Statemenst

Staterrent showing the Licences
granted, for expansion, to sugar
factories in Andhra Pradesh,

1. The Deccan Sugar & Abkhari
Co, Ltd, Samalkot, Distt. East
Godavari,

2. The Thanadave Cooperative
Sugar Ltd., Payakaraopeta, Diatt
Vasakhapatnam

3. The Andhra Sugar Ltd,.
Tanuku, Distt. Godavari.

4, The Kirlampudi Sugar Mills
Ltd, Pithapuram, Distt. East
Godavari.

5. V. V, Sugar (The Jeypore
Sugar Co. Ltd.,) P. O. Chagally,
Distt. West Godavari.

6. The KC.P. Vuyyuru Distt.
Krishna, Andhra Pradesh.

7. The Cheda Varam Cooperative-
Sugarg Ltd, Chodavaram, Distt.
Visakhapatnam.

8. The Palakot Cooperative Agri-
cultural and Industrial Society Ltd.,
Palakot, Distt. West Godavari.

9. The Etikoppaka Cooperative
Agricultural gnd Industrial Society

Ltd, Etikoppaka Distt. Visakha-
patnam.
Fair Price Shops in Dadra and Nagar-

6932. SHRI R. R. PATEL: Wil the
Minister of AGRICULTURE AND
IRIGATION be pleased to state:

(a) the details of foodgrains suppliegd
through fair price shops;

(b) whether Government will consi-
der to include essential items i.e. oil,
dals etc. to be distributed throuzh these.-
shops; and
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(¢) if so, when the action will be
taken?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Dadre ang Nagar
Haveli Administration bas reported
that at present rice and wheat are be-
ing distributeq through the fair price
shops.

(b) and (c). A scheme for increaseq
production and distribution of essen-
tial commodities, which will include
oil, pulses etc. emphasising the need
to widen the scope of the present sys-
“tem of gistribution hag been circulated
to all State Governments for their
considered views and recommenda-
tions before a final decision is taken
by the Government.

Defective D.D.A. M.LG. Flats in Maya-
purl, Rajauri Garden, Delhi

8933. SHR!I MAHI LAL: Will the
‘Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether defects in MIG Flats in
Mayapuri (Rajaurl Garden G-8 Area),
Delhi have not been rectified by the
DDA authorities even after 9 months
of their possession by the allottees and
most of these flats are shabbily cons-
tructed having inherent defects like
seepage, falling of plaster, poor drain.
age system, use of poor and inferior
material;

(by whether these flats have been
and are being handed over to the
helpless  allottees without proper
snowcemming with the result that
these new flats bear an old dilapidated
unpleasant look;

(e) whether a memorandum enume-
rating scores of the common defects
*was handed over by the Residents’
Association to the Executive Engineer
concerned; and

APRIL 17, 1078
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(d) if the position at (a), (b) snd c)
is correct, the action proposed to re-
move the defects?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITANION (SHR! SIKANDAR
BAKHT): (a) to (d). DDA have
reported that, by and large, material
used meet the requirements of qua-
lity and are as per the specifications
prescribed by the DDA. A portion
of the work has been duly inspected
by the Executive Engineer (Qualty
Control).

Before a house is occupied by any
allottee he is given sufficient time to
inspect the house and furnish g list of
defects. All guch defects are attended
to before actual possession/occupa-
tion.

Memoranda have been properly
acknowledged and compliance re-
ports communicated, Regular meet-
ings are arranged with the Residents
Welfare Associations and grievances
are atiended to promptly.

Strength of Staff in Physics and Che.
mistry Departments of Delhi University

6934. SHRI DURGA CHAND: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether it is a fact that the
strength of Professors/Readers/Lec-
turers in the Departments of Physics
and Chemistry in Delhi University is
disproportionate to the strength of
students;

(b) if s0, what is the number of
Professors/Readers/Lecturers and stu-
dents in these Departments separately;
and

(c) what is the teacher and student
zatio fixed by the U.G.C. in such De-
pariments?



€1 Written Answers CHAITRA 27, 1000 (SAKA)

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). According to
information furnished by the Univer-
sity of Delhi, the strength of teach-
ing staff in its Departments of Physics
and Chemistry, which are largely re-
search oriented and have been re-
cognised by the Umiversity Grants
Commission as Centres of Advanced
‘Study, is not disproportionate to the
strength of students

No teacher-pupil ratio has so far
been fixed by the Umiversity Grants
Commission for the Departments in
question.

Unauthorised Encroachments on Publle
Lang

6935. SHRI SURAJ BHAN: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether it is a fact that if the
present pace of unauthorised construc.
tion continues the Capital area will
develop 1nto a vast slum, and

(b) 1f so, what Government are
doing to prevent this undesirable deve-
lopment which erodes the confidence
of the public 1n the Government?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT)- (a) and (b). Every effort
is betng made to contamn the pro-
blem of unauthorised constructions/
encroachments in the Cupital In-
structions have been issued to the
local authorities to exercise constant
vigil. The Deihi Administration have
set up a Committee to review the
‘Position of reported unauthorised con-
structions/encroachments of Govern-
ment land. The Committee issues
directives to the local bodies for tak-
ing up demolition operations in such
cages with the wussistance of local
police and magistracy. Another Com-
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mittee has been set up to approve
the day-to-day programme of demo-
litions of unauthorised constructions
to be carried out in Delhi.

Projects by National Building Construc-
tion Corporation Limited executed in
Karnataka State

6036. SHRI G. Y. KRISHNAN:
Will the Muster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the number of projects that are
being executed by the National build-
ing Construction Corporation Limited
in Karnataka State; and

(b) what are the details regarding
the performance of this work?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Two.

(b) 1 Construction of Rotating
Machinery Division expansion In
Bays for New Government Electric
Factory at Bangalore valuing about
Rs. 748 lakhs' —

The work 1s in advanced stage of
completion.

92 Construction of Civil Engineer-
ing works for Equipment foundation
of Forge Shop for Visveswaraya Iron
and Steel Limited at Bhadravati,
valuing about Rs. 76 lakhs:—

This work has almost been comple-
ted

wr fawre & Wt ¥ fiewre it

6937. st w Ty wrf w@w
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Funds for Agriculture and Irrigation
purposes in Gujarat

6938, SHRI PRASANNBHAI MEH-
TA: Will the Minister of AGRICUL-~
TURE AND IRRIGATION be pleased
to state:

(a) whether the Gujarat Government
have asked for allotment of more funds
for the agriculture and Irrigation pur-
poses this year;

(b) it so, whether the Central Gov-
ernment have not agreed for allotment
of more funds for the agriculture and
irrigation purposes;

(¢) if go, whether in view of the poor
response from the Centre the Govern~
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ment of Gujarat had to curiafl the
scheme prepared by them due to the
non.availability of funds;

(d) the reasong for the same; and

(e) whether. groundnut production in
the State has greatly been affected this
year also?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(d). State Plan programmes under
different heads of development, in-
cluding agriculture and frrigation,
are implemented by the State Gov-
ernments with their own resources
supplemented by Central assistance.
Under the existing procedure, Central
assistance is given to the States in the
form of block loans and grants and
is not related to any individual head
of development of scheme. However,
with a view to accelerating the pace
of execution of certain selected pro-
jects, the Government of Indla have
been providing advance plan assis-
tance. An advance plan assistance
was given to the Government of
Gujarat for selected major and
medium irrigation projects during
1977-78. No proposal is at present
under consideration for giving ad-
vance plan assistance for major and
medium irrigation projects during
1978-79.

(e) Ag in 1976-77, in the crop year
1977-178, too, the production of ground-
nut is reported to be lower than the
record output of 1975-76.

Seiting up of Universify in Andamam
and Nicobar Isiands

6989, SHRIMAT! BIBHA GHOSH
GOSWAMI: Will the Minister of
FDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether there is any proposal
under Government’s consideration to
set up a Unlversity in the Andaman
and Nicobar Islands;
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(b) it so, whin; and
4€) 12 not, the reasons thereof?

YHE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE

(SHRIMATI RENUKA DEV] BARA-
KATAKI):: (a) No, Sir.

(b) Does not arise.

(¢) The need for a separate Uni-
versity for the Andaman and Nico-
bar Islands has not so far been
established.

Irrigation Frojects iz Ratuagiri and
Colaba im Maharashira

6940. SHRI BAPUSAHEB PARULE-
KAR: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
{o state:

(a) whether there are any schemes
under consideration of Government
regarding (i) major projects (ii) me-
dium scale and (iil) small scale pro-
jects for irrigating the areas in the
districts of Ratnagiri and Colaba in
Maharashtra;

(b) whether Government are aware
that many of the lands in these two
districts have remained uncultivated
as there are no facilities of irrigation
and whether Central Government have
conducted survey to find out poten-
tials for minor irrigation; and

(c) whether Government propose to
bring the uncultivated landg in these
two districts by prowiding adequats
irrigation facilities?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c)., The Government of Maharash-
tra have reported that one miajor, one
medium and 28 minor irrigation sche.
mes in Colaba disirict and ons me-
dium and 38 minor irrigation schemes

002 LS-3,
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in Ratiagiel” distriet “ire, at prédent,
under construction, They have also
reported that two major and 14 me-
dium irrigation schemes in Colaba
district and two major and 40 medium
irrigation schemes in Ratnagiri dis-
trict are under investigation. The
Government of Maharaghtra have also
stated that five medium irrigation
schemes in Ratnagiri district are pro-
posed to be taken up during 1978-79.

The State Government have indi-
cated that investigations and surveys
are being carried out for identitying
feasible irrigation schemes to provide
further irrigation facilities in these

districts.

The Central Ground Water Board
has undertaken reconnaisance surveys
north of Ratnagiri and coastal Colaba
districts and have estimated that
ground water resources available for
further development in Ratnagiri dis-
trict are 1502 million cubic meters
and in Colaba district 544 million
cubic meters after allowing for the
ground water already being tapped in
these districts.

Incentive Scheme for seting up New

Sugar Factories and expanding existing
areas

6941. SHRIMATI PARVATHI KRI-
SHNAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Government are exa-
mining the question of expanding the
incentive Scheme for setting up new
Sugar factories and for expanding
existing area; and

(b) I2 so, what are the incentives
being allowed to them and other de-
tails in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) No such proposal
is under consideration at present.

(b) Question does not arise.
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Memorandum by the Cenfral Govern-

ment Employees, Mukundnagar, Pune

rogarding sale of tenements to the
occupants

6944. SHRI R. K. MHALGI: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether he has paid a visit to
the Flood affected Central Government
Servants’ colony at Mukundnagar, at
Pune (Maharashtra) in the first week
wof December, 1977 and the Chairman
of the said colony had submitted a
memorandum with regard to their de-
mands of sale of Tenements to occue
pants;

(b) what action have Government
taken in respect of the sald memo-
randum; and ’

(c) if no action has so far been
‘taken thereon, the reasons thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). A letter dated
4th December, 1977 was recelved from
the Association of Floog Affected Cen-
tral Government Employees request-
ing for the relaxation in the terms
of sale of quarters. The decision to
sell the quarters at Mukundnagar,
‘Pune to the original occupants was
‘taken as @ apecial case and the terms
of sale of those quarters have already
‘been ' decided. It is not possible to
relax the terms of sale.

70
Basic Amenities in new colomios in
‘ Deli

6945. SHRI RAJ KESHAR SINGH:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether his attention has been
drawn towards news item entitled
‘Action threat by new colonies’ pub-
lished in the ‘National Herald’ dated
25th March, 1978;

(b) 1if so, reaction of the Governe
ment thereto; and

(c) steps taken or being taken by
the DDA to provide civic amenities
and other services in the new colo-
nies?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (¢). Yes, Sir. Civic
amenities like street 1lighting, drink-
ing water, community latrines, roads
and streets have already been provi-
ded in all the Resettiement Colonies.
Tented schoolg are being replaced by
pucca buildings and in some of the
colonies buildings have already come
up. Land has already been allotted
to the Delhi State Industrial Deve-
lopment Corporation in many Re-
settlement colonies for construction of
community indusirial sheds. The
existing J. J. Resettlement colonies
have been transferred to the Muniei-
pal Corporation of Delhi.
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Amoun| Sanctioned for repairs of Gaslt
Surwaya District

6948. SHRI RAGHAVJI: Will the
Ministe- of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) h>w much amount has been sanc.
tioned for gpecial repairs to Garhi
Surwaya, District Shuvpuri in 1978-77;

(b) how much expenditure has been
incurred to date on this work;

(c) whether the rates of materials
and labour charges incurred are at par
with M.PP.W.D. rates counsidering the
distances of actual sources of materials
procured and wages paid to masons
and men coolies respectively; and

(d) what is the rate of execution of

. C. R. Masonry and its difference if the

item is analysed from M.P.P.W.D.
Schedule of Rates?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). During 1975-76 a
Special Repair Estimate, amounting
to Rs, 1,368,540/~ was sanctioned for
Garhi Surwaya Distriet Shivpurl
Against this estimate, Rs. 1,91,714.83
was sp(nt during 1976-77 and Rs.

*
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"18,726.80 during 1677-78 meking &
total expenditure of Rs. 2,70,441.13 upto
February, 1878.

(c) Materials were purchased at the
lowest tender-rates after press publi-
city through Directorate of Advertis~
ing and Visual Publicity. The wages
paid to masong and men coolies are-
based on Approved Collector’s Labour
Rates.

(d) The rate of actual departmentak
execution of C.R. masonry works out
to Rs. 253.55 per cubic metre. The na-
ture of archaeological conservation,
being a highly specialised one, the
work differs from that of the P.W.D.
Estimates on repairs of the ancient
monuments are prepared on the ana-
Iyils of rates based on actual execu-
tion. Accordingly the rate cannot be
analysed from M.P.P.W.D. Schedule
of Rates,

Meeting of Chief Ministers and Food
Ministers Re. Proturement and prices.
for 1978-79 Season

6948. SHRI C K CHANDRAPPAN:
SHRI RAM DHARI SHASTRI:

Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) whether a meeting of the Chief
Ministers and Food Ministers was held
recently to discuss the procurement snd
prices of the 1878-79 season;

(b) it 30, whether some State Gove
ernmenty have demanded a higher
wheat support price for the rabl season;
and

(c) what are the details and the con-
clusion arrived at?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b).
Yes, Sir.



Al to Ghasiabag Development Autho-
rity by BUD.C.O,

8950. SHRI M. A. HANNAN AL-
HAJ: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
sate:

fact that

(b) if so, details thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) HUDCO sanctioned the construc-
tion of 500 houses for economically
weaker sections at Vijay Nagar, Gha-
ziabad, All the 500 houses were com-
pleted in March, 1976. The details of

(a) whether jt is &
H.U.DCO. has given aid to the Ghana- the houses are as follows:
Pasticulars EWS I EWS II
Plot Area (Sq M) g8 38
Plinth Area (Sq M) . at 21
Total cost per dweumg Unit (mdudmg land .
cost (Rs 7315 9030
dez:leu pe)r dwelling Ul.m on ttutright nle 6800 8725
For sale on instalment basis: Ist Instalment
(Rs) . . . . . . f 1360 174%
Subsequent Instalment (1f2 yearly) (Rs) . § 391°50 502°30
Period of recovery (Years) . . . 10 0
Disposal pattern :
Outnght sale basis . . . . 45 g0
Ipstalments . . 269 158
TorAL . 812 188
qwon & fodr sore &t g ek (%) e & fog g f W
drwnid frofr aar wiwtwr & wi Teur§
qyorrl s oy ok § ey ST st
wy;
6951. oft wwe fag o o ¢
war gy wite fowrf siwt ag womd ot (&) wope Wy wk welve qrorr &

falr femfr ufer wipr @ 7 §;
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wiw sitx fowef it (it geohw
fag wonwn : ()& (1) . wdw, 10778
qroen T g qaan Iy
W &1 wemw Reard o WY Ay
€ o & T e I Wl
1978-79 WY #fos dwer A €W

aywrrret & Ay e § o srafirear i
& o e T wreor & eray @ %Y W, Wty e afeng §
Tk ¥ A qforean & o § I
s owr §? s R fear wr §—
o &1 ATy wre Ty 1978-79 ¥
(wawl#) (‘000 Peav) aficay
(wre T ¥)
"
€T 37320.00 61.97 200. 00
L 4c 2526. 00 36. 42 150. 00
o
wrogrT 313.48 3.93 75.00
wraarlt 113.55 1.75 25. 00

Irfwr &l § & wom, yor
s wqlr & o ¥ oronfer dat

%Y 7T Qg

(%) sorane wowre & gl faear
¢ v 3% gro wifeansd S ¥ feqw
oAy W, e ST I fearergm,
D4t F ey ¥, gAfow srafwor &
wrdft § 1 SR g W g fiear § fis
§ werm At Ay foarf ofd ey
aerarrfis-Gralt # v qgwer &, reronfar
Fr-arAT ¥ gemie vt § frad fag

gwafr # sEear T AW ®
wgrviw ¥ onft §) S g § T
axurfe dut ¥ fag fagifer ofir =t
Juam wva e & fg 7 fiear and
aaife, Tog aoere & gl frqr § fe
st Iu-gor & sty wow &
sroify Gt o qx Arorrd Agt ureft
ot @ ol Y areft § & Fw i
wemr &1
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Amendment to Copyright Act

6952 SHRI SURENDRA BIKRAM:
Will the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to refer to the reply given
2o unstarred question No 1963 on 30th
August 1976 regarding Amendment to
Copynight Act and state

(a) the names of the Publishers In-
dustries, Libraries States and Indivie
duals to whom the proposals were
sent

(b) the present composition of the
“Copyright Board, 1ts terms of reference,
and

(c) when the draft amendmenis are
lkely to be finalised for introduction
in the Parliament®

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER) (a) and (b) Statements fur-
nishung the information are given at
Annexures I & II respectively [Placed
in Library See No LT-2111/78].

(¢) Proposals for the amendments
are expected to be placed before the
Cabinet shortly After the Cabinet's
approval hag been obtained, the bIll
will be drafted and introduced in Par-
ament

Constructional Activity in Pitampurs
Resideniial Scheme, New Delhi

6958 SHRI KACHARULAL HEM-
RAJ JAIN Wil the Minister of
‘WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state

(a) whether 1t is a fact that the plot
holders in Pitampura Residential
Scheme, Delhi have started construct-
ing houses on their plots,

(b) whether it iz a fact that there
is no proper provision of roads for
the trucks to reach the plots easily for
unloading building materiale, if so, the

Wrisktes Answers 8a

steps proposed to be taken to improve
the roads as the earlier marking for
::;dlwttwoyembluthnvamuhn;

(¢) whether it ig also a fact that
there is no provision of electricity and
due to that persons building thelr
houses are facing crisis for finishing
floors etc, it so the provision being
made to provide at least temporary
light connections to them?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Yes Sir

(b) No, Sir The road work has
been completed upto Phase I except
in Pockets K and T where only metalle
ing has been completed. The Phase II
work is to be takem up only after 56
per cent of the plots are built upon.

(c) Necessary funds have been de-
posited by the DDA with the Delhi
Electric Supply Undertaking The Un-
dertaking expects to complete the
electrification work of four pockets in
one year The Undertaking has re-
ported that since Pitampura Residen-
tial Scheme area ig not yet electrified,
it is not technically feasible to sance
tion temporary connections for cons-
truction and other purposes However,
a few temporary connections have
been, allowed to plot-holders whose
plots happen to be near adjoining
electrified colonies Temporary cone
nections are allowed against specific
requests and on completion of usual
commercial formalities and subject to
technical feasibility

wodf W T

6954 UM WY qEw -
w1 i wite fawnd woft oy wrrdy
o oG e

(») ¥ & ™ wf wroAwr *F
wrawreT o geeT AW WY F Semer
# feelt wht gt
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(w) war o wlt o dwd gy
T SRR wgry & Stw ¥ few
¥ ¥ ST ¢ weat o Ay o § wi
s Y oY ¥ e e firely wifafoe
Wit 3 at o der o o § W sk
gt & ffy qfe g€ §, W<

() aTSITT § AR G HFT #4T
SN 94T § WX WA ¥ T & aF
o fem & g 7

wfe sitx fowrd ot (st gooiw
ferg arcaven ) : (4 ) T A WAy 197677
¥ afoR 15 62 Wi A o My
FrE W e PO 9T | A A s
e & s & agfa 71 w1 www
st dmfore e wfr e o &
G WY AT FY qTAVGRAT Y goOAT N
wEt ¥ ST ¥ vl w1 Srdw
wRE WA wfer 3

(@) af 1877-78 & ofaa
gfen war Wt # g W
wygw dtem W affesfoa & o o
1 f qoT SRR & b e
gfy af ¥ @y gR ¥ aw v
pemg-sre, 1976 ¥ firiy wa ey
€F ) wafa, s B fis ad 1976-77
® g F a¥ 1977-78 ® A

S T JRaTER AT ¥ AT I

() ey wgerger ¥t & afear
wwar Sy ¥ e qea & e ad ¥ ey
o g & firmae wrE &) wrd, 1978
¥ v ¥ Afrar gar gva 7 9% g
s ¥ 253 Fo (FAN), FYT A
335 %o (defr) aar fessft ¥ 200 %o
(wmgr) ifer feareer 4 1 7 e T FY
3 o ok oY gulY wafir F e A gerAr
Y WM 47 o, 30 To AT J0 o NiY
fyresr s a1 Ffen qar ae &
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1w &Y v gwetw, oY o, 1077
Tor ¥ 21191, AN, 1978 B oy F
frewe 180 8 &Y 7T 1 W& SOETY KW
10 2 wfewe & frawe k)

vfe qqmedt oy awt ¥ wewt
¥ fawre & forg Covear W S
g
6955 =Y SYST Wit W™ : ¥av
wfw vt fawrf st 73 aord o wor
w1t fr

(%) a7 e goee & gy
Fr-E Ny fa § gewy & fawre
¥ fag qeg armr W Prnfafr 37
I ORI § GEEMT & WO
faa &,

(w) =fe g, ot amedt @
mr §, WX

() *~iY gTTT ¥ o [ F
art ¥ Foroky foram § wYx ofie g, ), o
wiYc afy ), oY xak wr wTor 7

gia vt fawf e % o
it (st wm v fex) :
(%) o =
(w) =i (7). wwr oy SoT)

dgqer fordy ¥ Terwr avorny & fudk seerrme

6956, Y gwWiw wiga ¢ WT
pia sie fawrf &t oy ¥ W
g w3t

(¥) wea s ATFTT A g forr
& firar§ gAY & fag firedy sears
W g,
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{t)vrM-mmnlrm
mt,

(W)EWMRW
oy g ; wiR

(%) w1 ¥Nr gwere ¥ Wy
FXT AT T Ay € Ay oy A
faxr oAt W) 5w g SAEfa d
a?

wir sl fowrf sot (st gooiw
fog woaren) ¢ (%) & (7). g o
¥ frg 2 weam oYH wor w¥w AHET H
qiwdY QAT 7 waby i wry gf oy
T8 A 7R wyafaa are ga 99T
—

e w1 A wamfar
LIer
(7@ 9q)
1. fagwar afaar 244.20
2. gt aw gt
TR 65.48

ar1dsY wrer of@war  #) A
AT A GAN, 1977 H AL ¥

90 116

Written Anstvers 85
ok oft | Frgur rferay afcetwr & oY
wferr g dAqgd Mt ok 3

ot 1975-76 ¥ 1977-78 WK W=
qm™, INT 92, AeT W vy fayre
wY wrafen vt v Wit

6957. st T wMW : AT
i vt fererrf oY ag Tara &Y por &30
fs ¥a goRTT gRT A9 1975-76
1976~77 891 1977~78 ¥ USRI,
IAT W2W, 7w wew wqr fagiv ¥
wretor dat # Faaoor % fair Y a7
frmrar-fraar #Yer srafem fear
r ? .

iy otr foarf warem & oe
sl (it vy srervw ) - mﬂmﬁr{m}
ﬁwmﬂﬂtmm% fora
afr A & afew W s oy
ary § 1+ wedy ot aniter dai % fag
waw & ®1E wiafeq 7Y fod sy &
¥ 9§ 1975~76, 1976-77 8K
1977-78 (W=, 1978 a%) ¥ A
TURATA, T AW, T5q 2w Wi FagrT
Y g #Y grifza DA § wfew
wR IR AT E —

oY 2 wifas #12 & "qran
(wrzae-faaw) (e & §)
1975-76
TG FRIwdw A Rw fage

1. wRYo, 1975—FWo, 1875 10,219 28,581 13,833 18,240
2. W, 1976—Fme, 1976 8,520 28,433 13,833 18,240

1976-77
3. Wwyo, 1976~Fma0, 1977 8,520 28,433 13,833 18,240

1977-78
4. q¥Lo WIT Ao, 1977 8,520 28,433 13,833 18,240
5. frasay, 1977—wlw, 1978 12,757 41,761 20,825 26,829
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2, AT, 1977 ¥ W@y, T¥q
qeard eqrirr Feqfady, &Y o @
R gidt § s § ww A ngdy Wz
e DT G F Frg Fdr A &
P reor ®Y wrar fraifes st o afes
ITY TAeT qrizdf fagrr oz 9t s
sfi s1fem w1 ufy arg 1 fea R wfas
A4t 7 Frardy wifgY e ges afvars
# afy mrg 1 faer & ww A T
feafy =gy | fagsmar, 1077 &
1-4-~1978 ) WAfwT wYgew &
forr 425 wrp afr avfer I &
QAT 9T AT w12 fisT & faaffer
57 77 § e aon qoerdt ¥ #37 W@w
‘& fos & 3y Y & P & fog vy
T goftr wrgear  qary Twd
€3 TIr g fagiy agd faf ¥
N faerewr & afTT wfww aren 2
<EY *Y xuT e 4T §, WY 7 AT AT
war & fis & wzd o grdier SawT wY
7T wraT ¥ F fag ArrAArT e
AEqT 7 |

«Offer of High Yielding variety of
Wheat developed in U.S.S.R.

6958. DR, VASANT KUMAR PAN-
DIT: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state whether it is a fact that
U.S.S.R. has developed high yielding
variety of wheat and offered the same
to India for ite breeding experiments?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): US.S.R.
hag not offered any high yielding
variety of wheat for breeding experi-
ments.

APRIL 17, 1078
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Indianimtion of Higher Edncation

€959. SHRI G. M. BANATWALLA:

SHRI MUKHTIAR SINGH
MALIK :

Wiil the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be plensed to state:

(a) whether Government propose
to Indianigse higher education through
assimilation of Indian way of life
history, culture and needs;

(b) whether Government also pro-
pose to regulate admission to higher
education on basis of social needs
and employment opportunities; and

(c) broad outlines thereof and
benefit likely to be achieved ag a
result thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). The policy for the
development of higher education during
the next plan period proposed by the
University Grants Commission visualie
ses restructuring of undergraduate
courses to include a set of foundation
courses designed to create an aware-
ness of areas such as Indian history
and culture; history of freedom struggle
in India; concepts and processes of
development; the scientific method,
etc. The policy also suggests effective
vocationalisation at the higher secon-
dary stage to reduce pressures in Uni-
versities; selective admissions; greater
access to higher education for the
weaker sections, expansion of facilities
through non-formal channels, etc. The
detailed programmes to be implement-
ed during the next plan period are
being worked out by the Commission.

Admission of studenis belonging to
Backward Classes

6960, SHRI K. PRADHANI: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether the Central Governe
ment has issued directions to States
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that the students belonging to back-
ward classes whose family income
from all gources, ig Ra. 10,000 or less
per annum are eligible to special
treatment in the matter of admission
to educational institutions including
professional institutions and other
technical colleges and other institu-
tions which received aid from the
State Governments; and

(b) if so, the details regarding the
fixation of ceiling in  various States
for this special treatment?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). No Sir.

Eviction procsedings against Ex-M.Ps.

6961, SHRI HARI VISHNU KA-
MATH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to refer
to his answer to Unstarred Question
No. 819 asked on 27th February, 1978

Written Answers. . g,

regarding eviction proceedin:s agalndt
Ex-M.Ps. and state:

(a) whether further progress has
been made in the eviction proceedings
initiated against the six Ex-M.Ps.

(b) if so, the details thereef, to-
gether with the figures for rent paid
by each of them during their un-
authorised occupation; and

(e) if not, the reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) Out of the six Ex-M.Ps.,, accom-
modation from one has been got vacat- -
ed. One of them has filed a petition
in the Supreme Court and has been
grantéd stay orders, Efforts to get the
Government accommodation vacated
from the remaining four Ex-M.Ps. are
continuing. A statement of rent paid
by each of the six Ex-M.Ps, is en-
closed.

(c) Question does not arise.

Statement
Statement showing the details of Branshes recoversble from Six-Ex. M. Ps.

Sl Name of Ex--M. P.

1+ Shri S. S. Mohapatra . .
2. Shri 8. M. Banerjee . .

. Shri Shamkar V. Giri . .
4 Shri Jambuwant Dhote . .
% Shri Kartik Oraon . . .

6, Shri Tud Mohan Ram . .

A due A paid Bal
Rs. Rs. Rs.
15990" 59 10,191 99 5,798- 60 -
10,704° 0§ 7.612° 17 8,18188
13,495° 39 5,212°88 8,282- 5
16,882° 21 Nil 16,882- a1
13,948° 47 Nil 13,948 47

22,398 92 Nil 22,338 92
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ghgfw agew ¥ sifdt, wmit oie Threer qx wrcfue w<k wr foroi foray
et oY weemw & fald wpem

8962, st frx wwd : Wy
Trerr, war weamw slite sepf sl oy
qATA FY 7 FG Tw .

(%) =1 ¥Ya wewre afagfas
7z & afadd, arArat ot et aqr
w AT AT Y T P F
& forg 374 wevwa w17 g Tow aewry
¥ wrf wimw A g,

(=) afxgi, Ay narast Fataa
fagrz wegre wr foa wyma faem
& W

(7) #ar a T WY N F
AqrETT ¥ wv§ wpEr e & wte afe e,
Y AeqeaeT e AT g 7

e, wtw wewry war  wezfy
R (%o wam wx wex) ¢ (F) A
Y |

(=) Wt &Y Y wx

() Y, 7dy 1« Aufy w1y ATET
& qiz7 frarr & 737 rETT A A
aqr gfFry Fq@ A T 21, 56 TFT
wfr wfy7 w74 & fav 19 54 @
w1 w gAafn arfra gy §

farain safengi & fag oft w1 wToey

6963, wt TIM WEW arent ¢
vt fown, warw weaw st depf
qat ag T AT FOHGR f

(%) *11 &7 quee ¥ W=y
Jaat & fagarr saferat & fog o

(%) = ¥y gowre 1 e
fawerte saferdy & fog s o finfre
Aot & 3 sfrwer oz ot wfe s
Fred) fola &% w1 § wx afx o, Y
¥ W1 afy ), o owk T oY
& o

(7) wr ¥9h7 weE Y@ T
¥ WA 7 0T g w1 wAdw
it 9T afk gi, A 7% ¥ 7% w7 fear
iy 7

forr, wnter wemwr war werfi
WY (€0 T wr W) ¢ (%) gTEIT
 faart syfwdi & fog ‘7" oiw ‘9"
o2t & 3stfewer a7 strcfere v w1 frr
foray &

(@) s W w2 qITH ¥
o e aTr d g v e Yy
&t & 3 stfaaer a1 FrriagT WA M
(4

(7) 757 mYEG & fawer
safeat ¥ fa Fraa o wrefine w95 &1
w3 feay o A% & s wad o
FTEAEY A1 EY o7 7YY & ITRY T wrIEYy
fem artrar @5 g, 7€ wva gAY
a7 fsd e &

R.B.5. help in Adult Literacy Pro-
gramme

6964. SHRI K. LAKKAPPA: Wwill
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether it js a fact that the
Unjon Ministry of Education have ex-
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(%) a1 seaqy ¥ 7% faeelt T
FIq TFATH F FLH BT TQT FLHIL
& faarus §;1

(@) FaTag g7 § fr ga gt &
Tt au < faar aar §; #

(w) afz adl, aY Sa%T 98 I
it e a7 & oy qa fear @y ?

Iq dawa | vsa " (o0 fam-
o) ¢ (F) ¥ (7). 149/150
IRa  RerHAA-A BrEdl RIA
uFada w1 @id, gAY, AT,
HqIAT AT FEAT F TR G@ALL TR
faeanT ¥ gaw o frola @i aF 3 9%,
1978 % fFdl ardrg ¥ ag AT STad-
93 a% g1 &1 SAd |

Modernisation of Railway Workshops

7183. SHRI M. RAM GOPAL RED-
DY: Wil the Minister of RAIL~
WAYS be pleased to state:

(a) whether there is a proposal with
the Government to modernise railway
workshops; and

-t

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
{(SHRI SHEO NARAIN): (a) Yes.

(b) The objective of Workshop
Modernisation Project is to improve
performance and availability of roll-
ing stock and reduce cost of its ma-
nufacture and maintenance. In the
past it has not been possible to
undertake timely replacement of Ma-
chinery and Plant within the limited
resources ai the disposal of Railways.
This has resulted in 70 per cent of
Machinery & Plant in Workshops
and repair depots becoming overaged
and rundown thus impairing manu-
facturing and maintenance ability of

the workshop complex. Modernisa-
tion Project will extend over a period .

of 10 years and involve provision
of—

(i) Modern~ Machinery & Plant
to replace old and antiquat~
ed machinery;

(ii) Unit Exchange Assemblies
for minimising maintenance
downtime;

(iii) Better material handling
material;

(iv) Metrological and testing

equipments for better quality
control; and

(v) Improved layouts and ra-
tionalisation of workload.

arge ¥ ‘awfm’ W gt

7184, #t TR @A : AT A
e 7 TATX FY TAT FGA

(%) wex @d ¥ A F AT
¥ faw wrare ¥ frady ‘arfe’ €1

(=) 3wt ¥ vy qar § fe
grsde arafed § 5 AR

() @1 faft FOO N Xwd
arefenr @ el & fomr & A7 afe
gh,arFa 9 ?

Ia darem | Tew war (st fw
ARG ) ¢

(%) @, fomd
grefes ot orfas & )

4F  EASTET

(g) 59 @AA T AL AEIC
arsfa Ad) 8, St Fad HET dHEE F
forw @ TRTT AT uF qraten famtome=
g Fu AgT T aren wod! fafree
¥ form ot wa Swardy arafe g1

() Sfv &
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should be desmed to ave merged with
the general population of the State.
‘These reports were however also con-
sidered by the Working Group on the
Residual Problem of Rehabilitation tn
West Bengal set up by Government of
India in July, 1875. The Group en-
dorsed the view taken earlier in this
regard and observed that at this stage,
the schemes recommended by the Com-
mittee of Review to achieve rehabili-
tation through poultry, fisheries, in.
dustrial estates, sericulture etc. need
not be taken into consideration exclu-
sively for the benefit of displaced per-
sons for they have, by and large,
merged with the mainstream of the
general population of the State.

{(¢) No further action on these re.
ports lies with the present Govern-
ment.

wiwf w1 Jeamee wite fvate

6966. st Triy gRre awf : Wy
wiw wite fewrf o gz aord & par
w4 fr :

(%) wa 2 231 ¥ oA, wEt
Fommawmsa e

(@) =i % gaEw & gfg v
* P gocetroelm @Y Fremrd
wAraAYy; W

(7) & =aw ferfer Wl &
w #Y gaw wfgs § dic 3% frafe
¥ fore war N Fraifer fr ok &2

v e fewrf st (st goviin
fog aoen) @ (%) W A ot &
TIAI IQRA & srey F 1§ g
afeq gd@w Y fear war § ) o
a7 T a4t & fag wivd Ioaew Y &)
aarfy wredfv gfy wperar afag arer
87 1975 ¥ dwfere firdy 7% axd sy
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te were § —
LU Fume’
(&)
#zh zx &)
wagdw . 1694.3
e . . 25.2
famre . . 1153.6
o . . 220.1
gam” . 33.6
waieE . . 243.6
L2 C I . . 486.7
7 XM . . 201, 4
Tqag, . . 130. 8.
et . . 559 8
LEics . . 25.1
afwsamy . . 371.2
I VRW . 2987.0
ghamamw . . 675.7
wa ., . . 117. 5
o . 8825.3

(w) siwdy dwmdfz Qwm &
o agraeg, quay, saiew, ave
FRW, IAT X2, W ofewn Fmw gt
¥ 35,02 Ww g0 ¥ qfeuw & ww
wwnft $hw wrivsr ot ow T
sraifye oy sreow o wf v
AT F &re et Ifew qor fewr
et wrawonfoat i wreafly Ty
gt ¥ wre & gt ¥ foeg syt
Lk 3§

() 2wT s, W aiw, vy
Wz afvwsr dmrw, ¥ ey g & daw
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foway awerr & sihopay oty & srepare vt
wy firefe wa & frgfor v S oo §
T e qT Avar gy &% faar
it & 1 warfe sy W7 WETH T WA
&t fegr ot gaar § ww e

(v) fazar wd=rr gr v dfea
Arawr 9 i g wew
wrfir 2T 100 Sfawma & fag
wifedda =7 @ @
fear war & @

() wfgw wrna o7 faar v €
awrd fw

(1) whm § qmm et
fadiq frafa sew & fag
qTe 3uT EY A Shge arer
1 O wde fr wew e
¥ 100 sfawm & fag Y,
W

(2) wfuw wrarr fadeit any
¥ fag wifrra sormt &
ATTT ST ZUT Y |

o & ware ¥ uwey qut
6967 ¥o Trowl ey :
oft g O

wrt g de fewt wolt oy wony
g w6 e

(%) w1 wANT 2,000 FOF Fo
e o woerd goft TR & v
wea §;

(w) w1 wmh wWt & qrne
& vwre & {fy QO § wwrer § 7
€02 LS—4.

iy diir fewrl sl § oo
st (wit wiq s Tag) ¢ (v) W
(w) wroftz wne frm & orw 31 %,
1978 ) & wraTHY Wify ¥ w93
T 1930 FOT wUH  (WedTHY)
o qoft o€ wf & 1 a F fafew
ar{raY #Y 35 ¥ 88 Ar@ HeQ e &
i ofeesm & @Y & wam,
120 ST WITQ T FT TE €T @Y
& ol & wepereer & T & W 9T
gt o€ af § 1 AT R @ @
Ifg o = gy Ay At ¥
JmEw WX o g 1 g
wafa ot fnde % Y fr wd
wgT ¥ oferdwaite amy o finde @
o7 qg¥ ¥ 3g Farn Jieew § fe oy
arer awf ¥ wzvn ¥ gfa a1 Wy geir

ot W & € W ' ok & wrow
Wit & awt # wfy

6968. ¥o W ATITW gtw :
w7 gfy ot Ferard el og sy o
T s fr

(%) = vy g 7T, Ter
wiw st wf, 1978 & A Hly
Frarc § T e F W12 A w1 goark
& & g & fro o & afrrmerey
oy w1 yew wfa ferzwr 60 WY &
70 T9F % qg 7T F W IrwRmt €Y
o} T e = Wl e v d

(w) w1 =marh goere F gw
R & whfewmr w1 o s §
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ol gt qRfrwre wor wear wwi
quTe w7 wr § onfw wome ey
& er qwrre 1 o it ot W
wfew &% « ¥ qF ?

ofr Jitc feurf s 3 vow
woft (ot Wy s Feng): (%) & (W),
WY TS W AT w3 & fag
¥y o WYy wifew frifer faovas,
1977 3§ 2. 05 e AT 27 F T X
2. 71 gt 2l w7 s Nt 7f § Wi
7 Y ¢ TR R GG W@
wa- g, 1978wk fag 2 719
M e @ AN fofer & o
%7 & Wi ww A1y wekq at F fag
oAt f Wy fofer TR R AR @
12-4-1978 W} WYeUr ¥ AT TH
8

2 g FrAc 7 W ¥ qeai ¥
wgE ¥ sy JF fr qag gmr
AT | wz-A, T qqT Aw¥WrE 4wy
wtefanr oIt A IgdewaT, IR
* wyfer wifs & afcads gar war &1
#t ww gfegt ¥ AA F 9OF e,
* fr fageat, 1977 F WA A 376
w2 ¥ 395 T4 gf fifew ¥ v w=
RA AR N 5 wEd, 1078 ®
s ¥ A frendr & ol 305 T
¥ 348 soy whr fedew & ot &,
frrmfirar arafz gf ¢ W &
7-4-1978 %Y 330%9% ¥ 360%7% ufe
frizw ¥ dra T @ ¥1 ¥ er fred
a§ 3 arlrer Y vy @ g5 # g1
¥ srww 65 Ay & 70 T wfy fiefrer
mmEn ¥

-3. wrwre e syfer g WY
fererft v ofr § wiic o wore &
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TN W T q&IT W T wk ¥
Stwr & weht fiekr o ot oF Firfem
Naograr ok o v ok 1077-
78 WOy wwrae, 1077 ¥ @k, 1078
o ¥ ag¥ s wit & frg e
ot faly o W & 92 & g
g8.90 8 e za § wx fx 1976~
77 ¥ oo awedr wafy & fag
7.95 s Hizq zv o Fnjfer g
Uil

Prawn Culture Farm in Balasore,
Orima

6968 SHRI BAIRAGI JENA: Wwill
the Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) whether the Government of
Orissa has sent any scheme to estab-
hsh a prawn culture farm at Irchudi
in the district of Balasore;

(b) what 1s the estimated cost of
that scheme; and

(c) what steps have been taken by
Central Government to establish it
so far?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes Sir

(b) The estimated cost of the gche-
me is Rs 12,33,280.

(c) The Government of India has
approved the scheme and issued sanc-
tion to Government of Orissa for set-
ting up the Prawn Culture Far m at
Irchudi in the district of Balagove,
QOrigsa.
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R s wrww ¥ wgit v wwy ofew
are guwit & wgw find o wi g

6970. WY wrdwa werx : wr g
wite fawrk weft g T W v w4
fr

(%) wr frodr fw ot & sy
a§ Ay ot AW W gl Ty
o7 q91 9% Ifem o gF A age
Tl v 7w ot ITAA T HEAT T
I & wgw O6d a7 g8 A
*F art & grofrg wrrerd & et ;

(@) aord &de & qear war
ITRTY § forir 0% e ¥ A o
2 IEHT FTET AT YATHA F @qE A
wrar & AT FYT [T ATR KT TR T
a1 Ifaar 7T 1 e w7 frAy W
.« &,

() @z st aras gl woATIAY
¥ T@¥ 741 I Ifax g7 w gEAY Irax
ITATRIAY &F gAY X fray arey 4t
% wfx a8 grare £ fead gaofc a4
HFET gt ,

(9) ¥& gsaey & frqar gz e

amgfr gt , Wk

(¥) afx gfr g€ & o so¥ v
wew § ?

g wix faarf wwyma ¥ ow
an (st ey e fag) : (F) fraw
A ast § o g Wik Wy |
agelt AT WY AT 1 FETF A
Forarcor | aravraT AT §)

m w2 & wioftr g frm &
s qx Faibe e o warr £ 1 fredr
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& adt w0 F w0 frdw g 125 W
ufy fdzer § WX w1 x@ Y
¢ —

97 wfe efzw

qet . 138
weq . 150
wfgar . 142
gy wfya 172
TS TTET ITNHITHY H7 ATATR

T FCA ¥ qEY AT &y fr
fear oz faiw qer & oo gefan aqv
qfergs ¥4, =T &%, gEq
sqTfed & FATE "rfy Y e AT E )
¥ IATC AT T F ST AT F
agr aF fe o= Uvw ¥ W W faw-
form g E 137 fawmr & qre Suwew
g & wR, 3fag S gE ¥
THEET ETC AT IuwiwaT g fay
WATAAE FIAAAT 120 T Y
155 37 yfT fexed a5 AR qrAw &
qa & 139 597 § 185 @y wfy
frge aw 41

(w) yoreT 9T N gaofe %
¥ 7% 347 freafafaa mfvs § —

(1) =g Tfad v fd o
yoraftw MR,

(ii) wraw & frem &
qaTafae AT ;
(iii) wredra s firre fead
¥ X & wrw vow goerd
¥  THGFTE SWIC 4
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w3 sft frrzer

1975~ 1976~ 1977-
76 77 78

-

(Wowro)

110 1 06 1 04

s 043 0 56 0 34

arar ara frm & gorafas
W (g a1 9w & feg
7% &)

1975- 1976 1977-
76 77 78

(vowo)
2 67 2 76 2 65

faad dir wl & o o goErQY
Fra wmd 7 ymafaE gwd § IR E
s goe Sowew Wy & o 9
THZT T gWT & gew qv v fean
T ¢

areafaw wwa & menT 9% wgE
oxfeqt Wik wrefts s frmr &Y
wwrafae gare fo iy § 1 wafy,
Fed wifsw g% & ww WY T

g W ¢

W /PRy Ty o egeft & wrw
o gy §1 faoly & e
wrar orar & i wedw O F %

WrAttiR Mnethihh foip

filii-foie Yot ¥ | vu wide F g
Xt Y o oft § et awT @ qew q%
v € Wt

(7) afcarsragrawreere ¥ for

g W1 wrger & weroor g7 @ Y af

g (weerer @, wpo Wi G

v woerer F g grfv @) €W
W —

&g wfa feazer

1975~ 1976~ 1977—
76 77 78

(womo)
(1) ofarem 6 55
(n)a¥s7 &% 21 63 19 99 22 75

6 69 7 36

woEy 93X a¥ ¥ a gaafw
(wrera = fro fadt & 33 & @iz
o 4T F Fefaw W o7 oF
WA YT § WX wUEIer 97§ 9wy
a4 Y 7€ grafr ¥ e § qE@n
s T

(%) < (7) erreafas yget ge
s wilT @ farr g o s
oot aar feror  qadt gafr gwl
¥ TETT g ATATHY & peATTE ST
w1 figama sy e § | e s
oY friw oy & A g Qar g,
TRy v s frrs Y T g
Ferd wfagfawedt wft ) wpo
WTOWATT |y & AT o} gr § e
tufeg wrw sqer gif wr e Y e
IE4T |
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farew
wwr WYX 3 ¥ agplt e
arre (412 e W) (w9 wfa firrew)
» T T AT 1975-76 1976=77 1977-78
wear
1 are sm . . . 121,00 118.00 123.00
2 fagre . . . 125,00 125.00 —_
3 gfam] . . . 127,00 126.00 131.00
4 woT WAw . . . 120,00 121.00 125.00
5 «atze , . . . 121.00 121.00 —
6 far . R . . 127.00 -— —
7 9w, . . . 127.00 126.00 130.00
8 TEm™ . . —_— 122.73 -_—
% IALNW . . . 117,00 117.00 123,00
10 gfred) ¥mrmr . 119,00 119.00 -—
g (o i) (va2 wfa fierew)
T &7 W 1975-76 1976=77 1977=-78 1978-79
oWt Tre . 105. 00 105.00 110.00 112.50
o— - -
i fesrrem (&) vz = wix feady a%

wE iy w1 gew § 7

f971. st wrwelt ‘wif : war fom, W e et

fown, ey wearw wite depfiv WA o # v SR (e e W

ag xAF & g 5 fE weW) : (%) freafafas samiog
S8 mAWMIICY

(%) =8 S oWt & sy Qw0 A e, feww,  gfwrom,
firt fier eqrat a¢ Rl T SEA e, SRR, T Fo 3

Froral sver Wi¥ 9 ; Wi T §®/T 2, §7A0T,
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(d) the steps Government propose to
take in this regard?

THE MINISTER OF LAW JUS-
TICE AND COMPANY AFFAIRS
(SHRI SHANTI BHUSHAN). (a)
and (b). As was stated in reply to
Lok Sabha Unstarred Question No.
3791 answered on 13th December,
1977, under scheme cf arrangement
sanclioned by the Delhi High Court,
which was effective from 22nd Feb-
ruary 1970, M/s. Globe Motors Limi-
ted was required to repay its credi-
tors (including depositors) in six ins-
talments. the last instalment being
due by 22nd March, 1974. Payments
were made up to fourth instalment
and, as was stated in reply to Iiok
Sabha Unstarred Question No. 7909
answered on  29th Aprii, 1975 the
Court had granted extension up to
31st July, 1975 for payment of thes,
fifth instalment and the sixth instal-
ment was payable up to a period of
two years from the completion: of
payment of the fifth instalment.

As was indicated in reply to Lok
Sabha Unstarred Quesiion No. 3791
answerd on 13th December, 1977, the
company has not filed with the Re-
gistrar of Companies, Delhi any re-
turn of deposits for the periods ended
on 31st March, 1975, 315t March 1976
and 31st March, 1977. The winding
up of the company was ordered bLy
the Dethi High Court on 15th April
1977. The company did not file with
the Official Liquidator, Delhi the
statement of affairs. The Government
is, therefore, not aware of the latest
position regarding payment of depo-
sits by the company. A criminal case
hag been filed by the Official Liqui-
dator, Delhi against the ex-directors
for non-filing of statement of affairs.

(c) and (d). Winding up proceed-
ings of the company are conducted
under the directions of the High
Court and hence further action will
be taken by the Official Liquidator in
this regard in accordance with the
directions issued by the High Court.

APRIL 18, 1978
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Concentration of Economic Power

7200. SHRI CHITTA BASU: Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
refer to the reply given to Starred
Questi_on No. 388 on 21st March, 1978
regarding turn over and profits of In-
dustrial ¥ouses and state-

(a) whether there has been further
concentration of economic power in the
hal_lds of few during these years: and

(b) if so, the particular steps taken
to assess and reverse this trend?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI SHANTI BHUSHAN): (a)
The reply to Starred Question No.
388 of 21st March, 1978 gives infor-
mation about the turn-over and pro-
fits of 45 Industriai Houses. The data
reveals that there has been an in-
crease in turn-over and rprofils in
most of these caseg and to that ex-
tent there has been an increase in
the economic power of these Houses.

(b) Paragraphs 18 and 19 of Gov-
ernment’s Statement on Industrial
Policy of 23rd December, 1977 detail
the new restrictions to be placed in
the future expansion of Large Houses
Relevant extracts [Placed in Library.
See No. LT-2131/78].

Fees paid by Porter

7201. SHRI B. C. KAMBLE: Will
the Minister of RAILWAYS be pleas-

_ ed to state:

(a) the different fees including
licence fee, each railway porter, and
head of the porters (Mukadam) is
required to pay to the (i) railway
authority, (ii) railway union either
monthly or annually in Central,
Western, Southern and Eastern Rail-
ways; and

(b) whether in view of the condi-
tions under which the railway porters
labour, Government propose to reduce
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the fees; and grant the facility of
providing more pieces of red-uniforms
to the railway porters?

THE MINISTER OF STATE
.IN THE MINISTRY OF RAIL-
WAYS (SHRI SHEO NARAIN): (a)
The licence fee paid by the licersed
perters to the Railway Administra-
tion ranges from Re. 1 to Rs. 5 per
porter per month depending upon the
importance and the traffic dealt with
at each station. The Mukadams do
not pay any additional licence fee.

The Railway has mo  information
about the subscription/fee paid by
parters to their Unions which  are
not recognised by the Railway Admi-
nistration.

(b) There is no such proposal.
AT @R W ‘e @’

7202. st #WEt /7 o ALY
FAT I AT aF A FY FAT HW 5

() a1 rora< fediorT § aramgx
g ATET 9% FEET A v
TTEAET & T WAL | GoT @I
FY | F1OW

(=) s ag a=§ f5 &5 <<€hax
qaT AT F @ w0 § AR afe
gi, T 5T A FT AT H @I g AR
Fr gfaar 33 98 LI AT FEW
AT af gf, aY w0 ; AT

(1) v erdtaTeT aty & A=A
AR qEA T & o Frvatagaren
Forei w1 gfaerd 37 #1 gfte § M=
g ag € uw efyq fear s ? ‘

@ Hww ¥ owew Ee (s fie
aroan) ¢ (%) ¥ (7). AR AR
FTETE AT F S T 981 § 0%
g wad @y & fag ad 1961,
1969, 1972 A 1976 WAFT #¥
W ot | 57 Yeard FY oA HY TAT AN

116

wfee ot faeir gfee & wifacr w=
qUIAT AT AT | ASET AT AT T2 ;A
F FrT # gU 14,20 Fo Ho § 1 T
ga qgw IiagT gry wer wify T
2 1 3T AT F GETNAC TF AT FT
ASF AT & AT Swar qoT aitaarst
st 1 B Farvafagarem & wd=f
#t gfaer & fag gova usa agw 9f-
aga famr g qatey @&ar § s aanit
ST & &1 fe oY, 59 JEa1T 7 F A
g WiF HT AT |

Cinder Picking and Ash Handling
contracts

7203. SHRI GYANESHWAR PRA-
SAD YADAV: Will the Minister of
RAILWAYS be pleased to state:

(a) whether lumpsum payments
are being made to the contractors/
labour Co-operative Societies holding
Cinder picking and ash handling con-
tracts for “cleaning and sweeping of
shed including open area” on Allaha-
bad and Lucknow Divisions;

(b) the details of lumpsum amount
paid “*o Contractors/Labour Co-
operative Societies at Tundla, Shikoha-
bad, Aligarh, Etah, Allahabad, Kanpur,
Juhi, Chunar etec, including other loco
sheds on Lucknow Division separately;

(c) whether coal handling, cinder
picking and ash handling contracts are
awarded by the Divisional Superin-
tendent concerned on Allahabad and
Lucknow Divisions of Northern Rail-
way or the same are awarded by the
respéctive Senior Divisional Mechani-
cal Engineers; and

(d) who is the competent authority

"to review the appeal made against the

decision of Senior Divisional Mechani-
cal Engineer in respect of award of
contracts to Labour Co-operative
Societies?

THE MINISTER OF STATE
IN THE MINISTRY OF RAIL-
WAYS (SHRI SHEO NARAIN): (a)
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For ash handling lumpsum payments
are being made on Lucknow Division
-while in Allahabad Division, lump-
sum payments are being made in some
sheds and in otherg payments are be-
“ing made on the basis of actual quan-
tity of ash handled. For cinder pick-

Allahabad Division
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ing, payments are being made for the
quantity picked and delivered.

(b) The lumpsum  payments bemg
made monthly for handling of ashesin
the sheds of Allahabad and Lucknow
Divisiong are as follows:—

Lucknow Division

s - e s

ey s AR e e
Shed Amount
Rs.
Allahabad . : . Departmental
Tundla 7001 00
Shikohabad . 1871° 00
Aligarh jn. . 1100* 00
Etawah . . . NIL
Kanpur 2191° 00
Kanpur . . . NIL
{GMG{Juhi)
C.'hunar 701° 00

§heét'

Amount

Lucknow 5975° 00
Taizabad - . e 1825° o
P{a@aﬁéé?ﬁ. . - 1000 00
Varanasi . . ~950:00

Rai Bareily ~, 7 - . 6_90*93

- Sultanpur 1130° 00
Jaunpur 856 00

"« Prayag 6o0° 00

(c) The Semor D1v1s1onal Mechani-

cal Engineer is empowered to award
contracts on the recommendation of
the Tender Committee.

(d) The Divisional Superintendent
is the competent authority to review
the appeals in this respect.

Gauhati-Teensukia Line

7204. SHRI AHMED HUSSAIN:
Will the Minister of RAILWAYS be
pleased to state:

(a) the Government’s plang on
providing/extending Broad Gauge
line from Gauhati to Teensukia in the
near future; and

(b) what is the financial aspect in-
vol{red, and whether any survey ete.
have  Dbeen ﬁnahsed/requlred to be
finalised; and

(c) if so, the details thereof?

THE MINISTER OF STATE
IN THE MINISTRY OF RAIL-
WAYS (SHRI SHEO NARAIN): (a)
to (c¢). The question of extending the

broad gauge line beyond Gauhatl
upto Tinsukia can be considered-after
the broad -gauge link is establishd up-..
to Gauhati The approximate cost
of the proposed gauge conversion of
thig 513 Km. long line would be about
Rs. 55 crores.

Licence for Caustic Soda factory at
Madras

7205. SHRI G. BHUVARAHAN: Witl
the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether it is a fact that Gowv=
ernment -of Indiag have given licénce
to start caustic soda factory at Madras;

(b) when was the licence given;
and

-

(c) the reasons for not starting the
factory so far?

THE MINISTER OF STATE IN.
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND FERTILIZ-
ERS (SHRI JANESHWAR  MISH~:
RA): (a) and (b). Yes, Sir. An
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(c) and (d). The estimates of pulses
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ety v {1

(%) 31--1078 Wy W
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sfte faier (87) ¥ ar AT )

() wrefewre Braw e et
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1976-79 ¥ fraw, ey wa
e w1 12 gfEt wr fior W,
wredta gy foer & forg Srgae ofeay
g Ry wfue & wrEre 9%
15 rar &1 fawfor w727 A W
ary fame & fag F=g wrogrme faner
gIa Mari & fmtr 6@ §7 9T

)

Medium of Instruction in  Regional
Engineering Colleges

6978. SHRI HITENDRA DESAIL
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) what is the medium of instruc.
tion in Regional Engineering Colleges
and in other Engincering Colleges nt
each of the States and Union Terri.
tories of India; and

(b) what is the policy of Govern~
ment in the matter of medium of in-
struction in Engineering colleges?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Medium of instruction in
all Engineering Colleges/including
Regional Engineering Colleges is Eng-
lish,

(b) The policy of the Central Gov-
ernment ig to introduce regional lan-
guages as media of instruction pro-
gressively, at all levels. However, be-
fore switching over to the new media
1t is considered desirable to make ade-
quate preparation by way of text
books and other instructional mate-
rail. The question of mobility of tech-
mical personnel and the availability of
good employment etc. have also to
be taken into account.

Cost benefit ratio in Drought Prone
Area

6979. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of AGRI-
CULTURE AND IRRIGATION be

pleased to state:
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(n) whether there is any proposak
before the Government to give special
relaxation in cost benefit ratio in the
Drought Prone Area for the construc.
tion of irrigation project;

(b) if so, the broad outlines; and
(e) if not, what are the reasons?

THE MINISTER OF AGRICUL-~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). Normally, majorr and me-
dium irrigation projects are approved
with benefit cost ratip of 1.5:1 or more.
In the drought prone areas, projects
with ratio between 15:1 and 1:1 are
alsp approved.

(e) Does not arise.

e vy Ay Aregwen o, foset
#* wya

6y80. ®Y A fag : W
fien, @ wene st dewf
Hat 7F XX FY T4 F47 5

(F) T ATEA qUT ST
opm, fesdt & saw avandit frow wn
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Librariegs Functioning in the Mimstry

6981 SHRI RAM NARESH KUSH-
WAHA Wil the Munister of AGRI
CULTURE AND IRRIGATION be
pleased to state

(a) the number of libraries function.
ing in various departments, offices and
Commissions under his Ministry,

(b) the details of the gelection Com-
muttees appointed for the purchase of
books in these libraries and the sub-
Ject.wise details of the Hindi and
Enghish books purchased by those
selection Committees during the last
year,

(c) whether Hindj books and perio-
dicals are not purchased in adequate
number and iwndifference 13 bemng
ahgwn to Hind: in these libraries,
an

(d) the steps being taken to stop
this indifference towards the provi-
sions of the Official Languages Act
and to associate the Hind: Officers
with the sald selection Commitieas?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) to (d) The
information is being collected and
will be placed on the table of the
House
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Category of Posts of S.C/8T. in
Ministry and its Undertakings

6982. SHRI R N RAKESH' Will the
Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) total number of posts in the
Mmistry and 1ts attached and gubordi
nate offices and the public undertak
ings fllled in each category of posts
with specific shares of SC and ST
1n such employment and also the num-
ber of posts de.reserved in each cate.
gory during the entire period of
Janata 1egime and reasons thcieof,
and

(b) total number of departmental
promotions/upgradation of posts 1n
each category of posts and how many
posts went to Scheduled Castes and
Scheduled Tribes?

THE MINISTER OF EDUCATION,
SOCIAL WBLFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) and (b) The information
18 being collected and will be laid n
the table of the Lok Sabha

Preservation and Protection of Heri-
tage of India

6983 PROF P G MAVALANKAR.
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether Government have any
strategy and plan for the overall and
proper preservation and protection of
the Henitage of India,

(b) if so broad details thereof

(¢) concrete steps taken in this re-
gard 1n the years 1976 and 1977 and

(d) the total cost thereof and the
percentage of the said cost to the
total budget and expenses of the Edu-~
cation Ministry for the said two years?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
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DER): (a) and (b) For the protection
and preservation of the Cultural herit-
-age of India the Central Government
-has enacted an Act, entitled the An-
cient Monuments and Archaeological
.Siteg and Remaing Act, 1858, under
which monuments declared as of
national importance are being main-
tained by the Archaeological Survey
of India. The maintenance includes
repairs, both structural ang chemicals,
as also security and watch-and-ward
arrangements. Besides, under the
Fifth Five-Year Plan two separate
schemes for the Preservation of the
Cultural Heritage of India and Deve-
lopment of monuments were also taken
up to cover a large number of monu-
ments for repairs and development,

(¢) Apart from annual maintenance
and upkeep, special repairs were
undertaken at 614 monuments (in 1976)
and 683 monuments (in 1977).

(d) The total expenditure incurred
on the annual maintenance and specia]
repairs in 1976-77 is Rs. 2,21,99,576
against a total budget allotment of
Rs. 6,05,09,000 for the entire Archaeo-
logical Survey of India thus showing
a percentage of 38.69. The budget al-
lotment for the Archacological Survey
for the year 1977-%8 was Rs. 6,79,99,000
out of which an allotment of
Rs. 2,12,33,000 was made available for
annual maintenance and upkeep of
monuments and for their special re-
pairs, thus showing a percentage of
31.23.

Sanction for Cattle, Poultry and Pigz-
gery Unit in Orissa

6984. SHR1 GANANATH PRA-
DHAN: Will the Minister of AGRICUL.-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government had
sanctioned any special grant to the
State of Orissa to up-grade the load
cattle, poultry and piggery unita
Tun through the State Government;
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(b) it s0, the total amount sane.
tioned by the Centre therefor: and

(c) is there any proposal to organise
a Central Cattle fair by the Extension
Directorate for the year 1978.79 in
Orissa?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b).
The Central Government has ganction-
ed no special grant to the Orissa State
for up-grading the poultry and Pig-
gery unitg run by the State Govern=
ment, However, the Central Govern-
ments has sanctioneq a grant to the
Orissa State for establishment of Exo~
tic Cattle Breeding Farm at Chiplima,
district Sambalpur. The objective of
of the farm is to produce high quality
exotic bullg for crosg breeding/grading
up local cattle in the area. Total
amount ganctioned for this project is
Rs 32 lakbs (Rs. 29 lakh as Grant-in-
Aid and Rs, 3 lakh ag loan).

(c) No, Sir; no central cattle fair is
proposed to be organised in Orissa
State during 1978-79 by the Extension
Directorate of Ministry of Agriculture
and Irrigation,

Division of Leased Plots by the Lesees
themselves in Bhogal, Jangpura, Delhi

6985 CHOUDHURY BALBIR
SINGH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) when the plots were leased out
at Jangpura-Bhogal and the area of
plots;

(b) whether the construction maps
etc, are sanctioned by the Municipal
Corporation Delhi and not by DDA
there;

(¢) the number of cases where the
division/partition has been allowed
by DDA im that area and the cases
where courts division orders have
been complied with by DDA;
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(d)hMMdeMdmhu
been allowed in the Municipal re-

(e) whether atleast 50 per cent plots
have been divided by the owners
themselves;

(f) whether DDA has any objection
to 1t, if 8o, action taken against those,
and

(g) how many division/partition
cases are pending in the Courts of
Law against DDA when 50 per cent
plots already stand partitioned?

THE MINISTER OF WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) The plots were leased
out n the year 1922-23 The areas of
the plots range from 108 to 422 sq
yards, according to the DDA

(b) Yes, Sur
(c) 30 cases

(d) The division has been effected in
105 plotg in records of the Assessment
ang Collection Department of the Muni-
cipal Corporation of Delh: for proper-
ty tax purposes

(e) No survey of such plots has
been conducted However it 18 a fact
that a number of lessers have divided
their plots

(f) Such Sub-divisions are not re-
cognized 1n the revenue records main-
tained by the Authority except n
caseg of sales made by the Custodian

(g) The DDA hag reported that no
such case is pending in the court of
law

Setting up of University in Tripura

6p8¢ SHRI SOMNATH CHATTER-
JEE. Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state

(a) whether Governrient have re.
ceived any proposal from the Govern-
ment of Tripura regarding setting up

Written Answers 122
::;Uﬂl"el'ﬂw in the same State;

(b) it so, the reaction of the Gov
ernment thereto?

THE MINISTER OF X¥DUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) No, Sir

(b) Doeg not arise

Provision of Basic Amenities by DD A.
in Peetampura, Delhi

6987 SHRI SAMAR MUKHERJEE
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND REHA
BILITATION be pleased to state

(a) whether the possession of un-
developed plots was handed over to
the allottees in the new colony of
Peetampura by DDA in May, 1976
as the full cost of the land was al-
ready recovered from the allotteeg 1n
January/February, 1976,

(b) whether DDA 18 charging
ground rent from the date of handing
over possession of undeveloped plots
from the allottees,

(c) will the DDA consider charging
ground rent from the date plots are
fully developed 1e basic civic amen:-
ties hke water sewerage electricity
roads parks etc are provided 1if not,
reasons therefor,

(d) the specific date by which the
above civic amenities will be provided
in that colony, and

(e) will the DDA pay interest on
bank rate on the amount paid by the
allottees for undeveloped plots from
the date of making payment to the
date when the development in the colo-
ny is complsted, if not, the reasons
therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT), (a) Full payment was not
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recovered from the allottees in Jan-
uary/February 1976. However, plots
were handed over without full develop-
ment,

¢(b). Yes, Sir,

(¢). No, Sir. The Delhi Develop-
ment Authority hag not agreed to do
.80,

(d). No specific date can be given.
The work to provide necessary ameni-
ties iy however being expedited.

(e). No Sir. The Delhi Develop-
ment Authority has not agreed to do
80.

National Housing Policy

6988. SHRI K. A, RAJAN: Will the
“Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether a proposal for evolv-
ing a National Housing Policy is under
»Government's consideration for a long
time; and

(b) if so, the details thereof and
what steps are being taken in this re-
gard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITAION (SHRI SIKANDAR
BAKHT): (a) and (b). A proposal for
the setting up of National Housing
Commission for evolving a National
Housing Policy was considereq in the
Ministry It hag been decided not to
pursue the proposal.

The main highlights of the proposed
.future programme in the fleld of hous-
ing are:—

(i) Adoption of a housing pro
gramme aimed at clearing the back-
log and meeting the additional
demand due to population growth
and replacement of unusable houses
rover a period of 20 years,
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(ii) Restricting utilisation of pub-
lc funds for low income households
so that larger number of dwelling
unity are constructeq with the re~
sources allocated to this sector,

(iii) Provision of incentiveg to the
private sector for taking up housing
on a larg scale.

Dr, Borlaug’s views on Floor Prices
for Agrvicultural Producis

6989. SHRI P, K. KODIYAN: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Dr. Narman Borlaug,
Nobel laureate and noted agriculturist
had been her= on a two.month long
tour;

(b) if so, whether it is a fact that
he has pleaded for floor prices for all
major agricultural products; and

(c) 1f so, the details
ment’s reaction thereto?

and Govern-

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) DR.
Norman Borlaug came to India in the
third week of February, 1978 to attend
the Fifth International Wheat Gene-
tics Symposium. He gpent gbout one
mouth in India visiting some of the
Agricultural Universities and Research
Institutes,

(b) Dr. Borlaug in his inaugural
address delivereq at the Fifth Interna-
tional Wheat Genetics Symposium
pleaded inter-alia for reasonable pri-
ces to farmers ag a measure for in-
creasing agricultural production

(c) Assurance of remunerative priceg
to the farmerg is a major objective of
the Government's price policy for
agricultural commodities. Prices for
Agricultural products are normally
fixed by the Government on the basis
of the recommendations of the Agri-
cultural Price Commission who while
fixing the procurement/support price
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keep in view thg nesd to provide
incentive to the producer for adopting
improved technology ang far maxi-
mising production. 'Government also
takes into account the views of the
8tate Governments before fixing prices
-of different commodities.

Underground Shopping Complex in
Conngught Plsce

6990. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether underground Shopping
Complex in Cannaught Place, under
NDMJC. control, 15 complete and
Teady for allotment;

(b) 1t so, whether it 15 also a fact
that shopkeepers of Janpath aud
Panchkuin Road are likely to be
shifted there,

(c) it 80, whether the rent fixed for
underground complex 1s go high that
the shopkeepers of Janpath and Panch-
kuin Road are reluctant to shift there;
and

(d) 1f so, Government's reaction in
this regard and what steps are propos-
ed for allotment of these shops to per-
song other than the shopkeepers at
Janpath and Panchkuin Road”

THE MINISTEHR OF WORKS AND
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir, except stalls
being constructed for vendors and
Tibetans

(b) to (d) The latest policy of the
‘Government is that those shopkeepers
(from out of the undermentioned cate-
gories) who wish to leave their present
shops and desire to obtain shops ip
the Connaught Place underground
shopping centre, may be allowed to
come,

(1) Punchkuin Road—08 (all
those who fally within the NND.M.C.
Hrea).

(if) Janpath Stalls—71 Nos.
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(i) Tibetan Stalls—24 Nos.

(iv) Connaught Circus (Yusufzai
Market)—117 Nos.

Others who do not wish to take these
shops may not be forced to come; the
remaining shops be let out on tender.
The rent hag been calculated on “No
profit no loss basis” taking into sac-
count the capital investment and the
maintenance cost.
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Food for Work Programme for Road
Development

6992 SHRI YADVENDRA DUTT
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state.

(a) whether the programme of
%ood foy work® which wag for one
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yeur only has been extended for ome
Year, and

(b) will the Government earmark
this programme for Road Development
8o as to join all the villages to the
main Roads in the Districts”?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) Yes, Sir

(b) It 15 not proposed to earmark
the scheme only for Road development
In addition to road construction pro-
grammes any kind of developmental
work resulting in the creation of dura-
ble assetts are eligible for considera
tion under the scheme

Government Employees Allotted Gov-
ernment quarters out of tum/On re-
tirement of their parents

6993 SHRI MOHAN LAL PIPIL
Will the Minster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) the total number of employees
who were allotted Government Quar-
ters out of turn in Delhi during the
last 5 calender years due to retirement
of their parentg from Government
service, and

(b) the total number of applications
pending for such allotment as on 1st
January, 19787

THE MINISTER OP WORKS AND
HOUSING AND SUFPLY AND R
HABILITATION (SHRI SIKANDA
BAKHAT) (a) 1142

(b) 100

femlt fewre wifowew & ot o
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Committee uvn Master Plan, Delhl

6995 SHRI AGHAN SINGH THA-
KUR Wa1l] the Miruster of WORKS
AND HOUSI'NG AND SUPPLY AND
RIHABILITATION be pleased to
state

(a) whether the representatives of
his Ministry and DDA have decided to
set up a high level commuttee to dis-
cuss the policy frame of the next
master plan for the development of
Del'n, and

() if so whether the Commuittee
hig leen set up and if so the mem.
by of the Committee and if not the
time by which the Committee would
be set up”?

THE MINTSTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITAT:ON (SHR] SIKANDAR
BAKHT) (a) No such high level
committee has been set up The Delh:
Development Authonty 13 to prepare
the Master Plan

(b) Does not aiise

Libraries in Rural Areas

6996 SHRI MANORANJAN BHAK-
TA Will the Minister of EDUCA-

802 LS—5
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TION, SOCIAL WELFARE AND
be pleased to state

(a) whether 1t 18 a fact that there
are no library facilities in the rural
areas at present,

(b) whether Government propase
to establish a net work of mobile and
stationary libraries in the rural areas
to cater to the masses there, and

{c) if so details Thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) to (¢) Under the Con-
stitution the gubject “Libraries”, to
the exclusion of central libraries or
libraries declaied by the Parhament
to be of national importance 1s a
State subject However wiath the
voluntary co operated of the State
Governments steps have been taken
for the co-ordinated development of
libraries ;n rural as well as urban
arcas These form part of the Cen-
tral and State Five Year Plans Apart
from maintaining and developing the
libraries of nationa]l importance the
Central Government 1is giving finan-
cia] assistance to libraries in various
parts of the country In addition, the
Raja Ram Mohan Roy Library Foun-
dation an autonomous organisation
of the Goveinment of India supplies
books and reading material to them
and helps State Governments in 1n-
troducing mobile library services as
an extension to different district cen-
tral and areas libraries established
already

Pltampura and Shalimar Bagh Resi-
dential Schemes, Delhi

6997 CHAUDHURY BRAHM PER-
KASH Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state*

plots of land were
middle income

(a) when the
sold to the low and
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group people in Pitampura and Shali-
mar Bagh Residential Schemes Delhi;

(b) the rates at which plots of
different sizes were sold there;

(c) whether the possession of plots
has gince been handed over to the
allottees and the lease has been regis-
tered; if so when; and

(d) whether all the necessary facili-
ties, like water, sewerage, electricity,
street lighting, parks etc. have been
provided there so that the allottees
of land could start construction of
their residential houses; if so, when
and if not, when these basic facilities
are likely to be provided there?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Between December 75
to January 76 and on 22nd March
1976.

(b) The rates are as under:—

Plots Rates

36 sq. mtrs. Rs. 72/- per sq. mtr,
70 sq. mtrs. Rs. 84/- per sq. mtr.
84 sq. mtrs. Rs 96/- per sq. mtr.
126 sq mtrs Rs. 120/- per sq. mtr.
167 sq mtrs. Rs. 150/~ per sq. mtr.

(¢) 3200 plots in Shalimar Bagh
Residentia] Scheme and 1980 plots in
Pitampura Residential Scheme were
allotted. Except in 60 cases in Shali-
mar Bagh and 55 cases in Pitampura
possession has been handed over in
all cases. Lease deeds in respect of
2925 plots in Shalimar Bagh and 1800
plots in Pitampura were registered
during the period December 76 to
February 78.

(d) A statement showing the stage
of development in Shalimar Bagh and

APRIL 17, 1978
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Pitampura Residential Schemes is
enclosed.

Statement

Position of Development Works
of Shalimar Bagh

1. Roads: Phase 1 treatment of
road has been completed in Block A
and B except roads in Pocket H, F, J,
K, N and S (Paschimi), J and N
(Poorvi) in Block B, The works in
these pockets could not be taken up
along with other pockets as originally
these pockets were earmarked for
group housing but later on converted
into plotted development. However
road work in all these pockets have
been awarded recently and will be
completed by June, 1978 subject to
availability of funds. The phase-II
work is to be taken up only after 50
per cent of the plots are built upon.

2. Water Supply: The work of lay-
ing water supply lines in Block A
and B 1s complete except in pockets
H, F, J and K (Paschimi) and J. H
(Poorvi). These pockets were orgi-
nally earmarked for group housing
but later on converted into plotted
development. The work of laying
water supply in pockets H, F, J, K
has been awarded recently while the
tenders for pocket H (Poorvi) J
(Paschimi) are being called. The
work is likely to be completed by
June, 1978. The water from M.C.D.
may not be available for quite some-
time as such two tube wells have
been installed in Block A and 4 tube
wells in Block B t0 meet the imme-
diate requirement of allottecs. The
water from these tuhe wells will be
availeble in about two months time
for Shalimar Bagh area. MCD laid
the water mains upto DDA under-
ground tank. The water supply
scheme has since been approved by
the MCD, DDA has also constructed
underground as well as overhead
tank and connection will be made
with the municipa] mains a8 and
when MCD will complete the water
mains,
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3 Sewer Work The work of n-
ternal sewer 1n Block A 15 complete
except two connection with the
deeper sewer line In Block B, the
work 18 complete except in pockets
Hn Fv Ar J, E and C (PaSChlm-l) These
pockets also were originally meant
for group housing and converted into
plotted development The tenders for
‘the pockets have been received and
are under scrutiny The work 18
likely to be completed in about six
'months The work of deeper sewer-
hnes 1s alsp 1n progress and thys also
will be completedq 1n about 6 to 8
monthg time Final disposal of this
area will be done ;n Rithala treat-
ment plant This work 1s to be done
by MCD DDA has made own
arrangements for didposal of sewe
rage by construcling sumpwell pump
house and exidation pond

4 Electnicity This work 15 to be
done by DESU Nccessary funds
have been deposited with them and
the work has been commenced re-
cently DESU has assured to com-
plete this work withyn 6 months

5 Parks Those have already been
developed 1In Block A and further
grassng and plantation 1s being done
my Hoiticulture Department DDA
As regards the parks in Block B the
grill fencing has been done in three
parks and further work could not be
taken up In view of the conversion of
some group housing pockets 1n plotted
development However these would
be completed in gbout 12 months
when some houses will come up In
the area

Position of Development Works
Pitampura Resudential Scheme

1 Parks These have been demar-
cated and provided with gnll fencing
in all the pockets except in pocket B
Dakshin1 and ‘S’ Uttari Tenders for
pocket B (Dakshni) have been re-
ceived and are under scrutiny Ten~
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ders for ‘S’ Uttar; are beng nvited.
The expected date of completion 18
June 1978

2 Roads The road work has been
completed upto phase I except n poc-
kets K and T where only mealling
hes been completed The phase-II
work 1s to be taken only after 50 per
cent of the plots are built upon

3 Water Supply 80 per cent of
water supply lines have been com-
pleted In pockets DHK (Poorvi),
UT (Uttart and C D (Dakshm)
which were originally carmarked for
group housing and later converted
into plotted area the work s at vary-
Ing stages of design estimating ten-
dering and allotment gnd 1s expected
to be completed by September, 1978

MCD -=upply ;5 not yet available 1n
this area Interim arrangements will
be made through tube wells, some of
which have already been installed
An O N tank 15 also to be
constructed

4 Severage 70 per cent work on
the main scheme has been completed
except for pockets originally ear-
marked for group housing but later
converted into plotted area where the
work 18 at various stages of designing,
estimating tendering and allotment
The severage work 1s expected to be
completed by June 1979

The final disposal of gewer from
this area 1s to be done through Rit-
ha'a treatment plant which s yet to
be taken up by MCD For interim
disposal of sewerage sumpwell and
exidation ponds etc have been pro-
posed for which designs are being
finalised

§ Street Laighttng This work hes
to be executed by the DESU Neces-
sary funds have been deposited with
them DESU has assured to complete
this work within one year
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USSR Experts for Adulé Literacy

6998, SHRI SARAT KAR: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the U.S.S.R. has offered
India its “entire expertise” to help it
root out adult illiteracy and to send
U.S.S.R. Experts to India for training
Indians for the purpose; and

(b) if so, the
ment thereon?

reaction of Governe

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). During the
course of discussion held with the
Minister for Higher and Specialised
Secondary Education, U.S.S.R. on his
recent visit to India, it was inter alia
mentioned that India wes proposing
to launch adult education programme
in a big way. The Russian Minister
expressed hig willingness to share
their experience with India jn this
field, which the Government wel-
comed.

News Item catitled “Racker afleged
in F.C1. Wheat Despatches”

6999. SHRI M. RAM GOPAL
REDDY: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Government's atten.
tion has been drawn to the news item
published in Financial Express dated
3rd January, 1978 under Racket al-
leged in FCI Wheat despatches; and

(b) if so, the persons who are in-
volved in the racket?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir.

(b) Consequent upon the staff of
the Food Corporation of India in
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Delhi Depots resorting to ‘work to
rule’ and causing dislogation by go-
ing slow in the supply of wheat to
the fair price shops and the roller
flour mills in Delhi, movement of
wheat was undertaken by the FCI,
by road, after inviting tenders and
entering into a contract in accordance
with the prescribed procedure, with
the Transport Union, whose rates
were the lowest. These rates varied
between Rs. 2.0 and Rs. 3.40 per
quintal, depending on the place of
delivery in Delhi. Since awarding of
the contract took about 8 days’ time,
the roller flour mills in Delhi, during
this intervening period, were per-
suaded to make their own arrange-
ments with the local Transport Union
for lifting wheat from adjoining
States to maintain the supply of
wheat products in Delhi subject to
the condition that the additional road
freight incurred would be reimbursed
to them. The bills received by the
FCI are under examination. The
actual reimbursement by the FCI is
not likely to exceed the rates payable
to the Truck Unions, directly. In
the aforesaid circumstances, the alle-
gation that there was a racket in FCI
Wheat despatches was not based on
facts.

Enhancement of Housing Loans Limit

7000. DR. BAPU KALDATE: Will
the Minster of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether Government have re-
ceived any representation from the
Government employees, Semi-Govern-
ment employees, Teachers of the aided
schools requesting to increase the
limit of housing loans to middie in.
come groups from Rs 10,000 to
Rs. 50,000; and

(b) if so, whether Government have
taken any decision in this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
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HABILITATION (SHRI SIKANDAR
BAKHT) (a) The lmit of loan
under the plan scheme for middle in-
come group housing 1s Rs 27,500 and
not Rs 10,000 A representation was
recetved by the Delhi Administration
from the Delh1 Umversity Teachers
Association for raising the hmit of
Joan to Rs 50,000

(b) 1t has been decided not to in-
crease the limit of housing loan under
the Middle Income Group Housing
Scheme The Government intend to
ensure utihsation of public funds m
such & way that larger number of
dwelling units are constructed for
lower ncome households with re-
sources allocated to thig sector

Consultancy Service of FCI

7001 SHRI MOHINDER SINGH
SAYIANIWALA Will the Mmster
of AGRICULTURE AND IRRIGA-
TION be pleased to state

(a) whether the newly started con-
sultancy service of Food Corporation
of India in food storage and process.
ing has found encouraging response at
home and as Wel] as from abroad,

(b) if so the names of the countnies
showing Interest in our consultancy,

(c) whether to cope up with in-
creasing responsibility the FCI mntendg
to train a large number of its em-
ployees to sult the requirements, and

(d) if so, steps bemng taken in this
direction to make this service inter-
alia employment intensive also?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) and (b) The
Consultancy Service is confined with
in India and has received encourag-
ing response

(¢) Assignments so far recaved
do pot warrent training on 8 large
scale
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(d) Does not arise

arnfae  atepfas war write dWewm
AR wey & fog et worelt @

gare

7002 St gew dq AT AN :
war fawr, aae wsae ot aesfa
WY IE FATA Y FYT HG ¥

(%) = arwfor aregfs agr
AT FEWTH T T FA ¥ fag aeET
oo Sorrell { AT AT Y AT X
faare w7 T ¥, AT

(=) afz g, a1 Svdwr ar9ar &
QR ®AT ¥TE A W A g ?

firay, waT® wsamw w4t wEnfy W
(wvo s wx wew) ¢ (¥) =17 (a)
Gar farar woreht & fawra & giw ¥,
oY AT QF JTAT WENTT T FRTS
T 7% T Wy o Aifa w
o T TR

Bal-Kunj Institute, Delhi

7003 DR. RAMJI SINGH Wil
the Miruster of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state

(a) whether Government are aware
of the activities of the Institution
named Bal-Kunj i1n Delh1,

(b) 3f so, whether the smd Inststu-
tion is reslly doing public service,

(c) it so, whether Government ever
gave any ad to that Institution, and

() it not, whether Government
propose to do 8o now?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) The Institution is engaged in
Chilg Welfare activities like organis-
ing Holiday Camps, Library and other
recreational activities.

(c) No direct Central Government
assistance has been given, but small
grants ranging from Rs. 2,000/~ to
6,000/- per annum were given to this
institution by the Delhi State Social
Welfare Advisory Board during the
year 1974-75 and 1975-76. In addi-
tion the Directorate of Social Welfare,
Delhi Administration has given them
a smal] amount, Rs. 200, in 1976-77
for celebration of children day. No
grant during the Yyear 1977-78 waB
given because the working of the
Institution was not found satisfactory.

(d) As has been stated above, the
Central Government have not given
any direct assistance to this organisa-
tion. The Delhi State Social Welfare
Advisory Board have a proposal te
give this institution a grant of
Rs, 5000/- in 1978-79 for holiday
camps on a written assurance from
the Institution that they will abide
by the terms of the grant.

Awsistance to State for opening
Schools in Rural and Backward Areas

7004, SHRI AMARSINH V. RAT-
HAWA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the Central Govern-
ment provide some assistence to the
State Governments for opening schools
jn the rural and backward areas of
their respective States;

(b) if so, the assistance given to
Gujarat State by the Central Govern-
ment for the purpose;
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(c) the number of high schools and'
other schools opened in Gujarat dur-
ing the last 3 years with the assistance
given;

(d) the amount of assistance and
contribution given by the State Gov-
ernment for the purpose and the per-
centage of amount which should be
borne by it as per the scheme of
Gujarat State and the Central Governs
ment;

(e) whether grants given to Gujarat
State, for the purpose have lapsed be-
cause of their non-utilisation by it:
and

(f) if so, the amount so lapsed and
the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Central Government
do not give separate grants and aid
to States for the opeming of schools
in the rural and backward areas. The
Central assistance js given as block
grants for the State plans as a whole.

(b) to (£). Do not arise.

Encroachment on Sites of Monuments
of Archaeological Deptts.

7005. SHRI R, K; MHALGI: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether a number of sites of
the monuments of Archaeological De-
partment of Government of India
have been encroached upon by vari-
ous State Governments; if so. how
many of what nature and for what
period and by which States Govern-
ments;

(b) whether the Central Govern-
ment or the Directorate of Archaeo.
logy have brought to the notice the
said fact to the respective State Gov-
ernments and i¢ so, when; what is the
response to it: and
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(c) what action Government of
India propose to take in respect of
the said existing encroachments in
near future?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER). (a) Yes Sir There are 28
cases 5o far listed of encroachments
coveilng varying periods in respect
of sites and monuments by Stale
Governments of Delhi, Himacha] Pra-
desh, Punjab, Haiyana, Uttar Pradesh,
Tanmil Nadu and Karnataka They
comprise construction, lease or allot-
ment of lands to private parties in-
side protected Limuty, occupation of
the monuments or pait. thereof for
schools, offices, etc.

(b) and (c). Invariably the mat-
ter has heen taken up with the State
Governments Each case of encroach-
ment ;s being carefully examined
and efforts are being made to have
the enciroachments removed
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Consumption Loan to Weaker Sections

7007. SHRI JANARDHANA POOJ-
ARY: Will the Minster of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether it is a fact that Reserve
Bank of India had issued guidelines
to the cooperatives to issue consump-
tion loans to the weaker sections;

(b) if so, whether it i» glso a fact
that some States have not imple-
mented these guidelines so far; and

(c) if s0, the names of such States
ang reasons

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to (c). The
Reserve Bank of Indie has issued
guidelines regarding issue of con-
sumption loans to the weaker sec-
tions, 71hese guidelines have been
addressed to the State Governments
with copies to the concerned State

Cooperative Banks for information
and necessary action. The guidelines
presuppuse that consumption credit
will be disburseq through the re-
organised primary agricultural credit
societies having full-time paid secre-
taries/Furmers’ Service Societies/
Large-sized Multi-purposes societies
organised in tribal areas.

The programme of reorganisation
hag been more or less completed in
the State of Andhra Pradesh, Assam,
Haryana, Kerala, Orissa, Rajasthan,
Tamil Nadu, Uttar Pradesh, and West
Bengal. The programme has made
substantial progress in the States of
Karnataka and Madhya Pradesh.
Out of ubove States, Andhra Pradesh,
Assam, Haryana, Karnataka, Kerala,
Madhya Pradesh, Orissa, Tamil Nadu
and Uttar Pradesh have issued neces-
sary instructions/guidelines to the
cooperatives also. Government of
Rajasthan have appointed a Com-
mittee to make recommendations
about the measures to be taken for
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implementing the recommendations
regarding issue of consumption loans.

Production and Export of Gum

7008. SHRI UGRASEN: Wil the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the quantity of gumarabic (gum)
produced 1n the country, State-wise,
during the last two years,

(b) how much gum js consumed in-
digenously and how much is exported;
and

CHAITRA 27, 1900 (SAKA)

Written Answers 146

(¢) whether Government praopose to
organise the production of gum go as
to benefit the economic life of the
adivasi inhabitants; if g0, the details
thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The acacia gums, largely known as

gumarabie, are derived from geveral
species of genug acacie. Statewise
production of gums in the country

during 1975-76 and 1976-77 15 as
under: —

(Production in tonnes)

Producting States 1975-76 1976-77

1 Gujarat 14 2'8

2. Punjab Neg. Neg.

3. Haryana 16-0* 16° 0%

4- Rajasthan 4833 502° 7%

5. Madhya Pradesh 6400 357°0

6. Himachal Pradesh Neg. Neg.

9. Uttar Pradesh 278 9@ 323°4G @
TorAL 1419°6 1201°9

Neg. . . Neghgible

'—c—‘ . Avcg-lrnge Annual Production.

*» Relates to the year 1974-75-

@ Relates to the year r1gyo-71.

c@ Relates 10 the year 1972-73.

¢b) The bulk of the gum from in-
digenous sources is consumed locally.
Exports of gumarabic during 1975-76
and 1976-77 are reported to be 6.1
and 10.9 tonnes valued approximate-
ly at Rs. 38700 and Rs. 143,000
respectively.

Yc) Yes Sir. The following mea-
sures have been taken by certain
Stetes to organise the collection of

gum so0 as to benefit the economic life
of the adivasi jnhabitants:

Gujarat: The Gujarat State Forest
Development Corporation Ltd., took
up the work of collection of gums
from Rajpipla East and Bulsar
Forests Divisiong during 1977-78.

Madhya Pradesh: The introduction
of Stete Trading of gums jn Madhya
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Pradesh State since 1969 has insured
proper wages to advasis collectors
for their benefit year after year.

Rajasthan: Gums are being col-
lected regularly from 1977-78 in
triba] areas through Trbal Areas
Development Corporation Lmited.
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Sugar and Xhandsari Factories in U.P,

7010. SHR] P. RAJAGOPAL NAl-
DU: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) the number of sugar {actories
and Khandsari factories in U.P.; and
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(b) the number of sugar and Khand-
sari factories which have given agreed
price to the sugar cane growerg in
that State?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRR'GATION (SHRI BHANU
PRATAP SINGH): (a) 86 sugar
factories worked in Uttar Pradesh
during the current season 1977-78.
According to information furnished
by the Government of U.P., 3600
khandsai, units worked in the Stute
during 1976-77.

(b) All the 85 sugar factories are
paying the agreed price of cane to
cane growers. There 1S no wagreed
price tn the case of khandsari units.
Complaints have been received against
some khandsari units paying prices
less than the minimum prices noti-
fied under law., The Government of
U.P. have reported that action is be-
ing taken against the defaulters.

Strength of Staff in Mthematics De-
partment of Delhi Univerdty

7011. SHRI DURGA CHAND: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be plcas-
ed to state:

(a) whether it is a fact that the
number of students in Delhi Univer-
sity Colleges in Mathematicg is very
Jow as compared to the number of
teachers;

(h) if so, what ig th» aumber ot
students in each year of B.A. (Hons)
in Maths. in each college as compared
to the number of teachers; and

(c) whether it is proposed to intro.
duce pooling system in respect of
teaching in Maths.”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (¢). The jnformation
is being collected and will be laid on
the Table of the Sabha in due course.
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Forelgn Assistance for Dairy
Development

7014 SHR] AHMED M PATEL
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state*

(a) the details of the foreign assist.
ance given for dairy development in
the country during the last two years;

(b) the manner in which 1t was dis-
bursed, State-wise; and

(c) 1if so, the details thereof and the
action taken?

THE MINISTER , OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA), (a)
The details of foreign assistance given
for dairy development during the
Years 1975-76 and 1976-77 are shown
in the statement attached.

(b) and (e¢) skimmed milk pow-
der (SMP) and butter ojl (BO) re-
ceived under World Food Programme
assistance was sold to the dairies in
the States of Maharashtra (3,543
tonnes SM.P and 510 tonnes (B.O),
West Bengal (8,564 tonnes SMP and
578 .tonnes BO ), Tamil Nudu (5,697
tonnegs S.M.P. ang 1097 tonneg BO).



151 Written Answers
Gujarat (1,752 tonnes S.M.P. and 806
tonneg B.0.) and Delhi (10,148 ton-
nes SMP. and 2,219 tonnes B.O.) for
generation of counterpart funds for
implementation of the Operation
Flood Poject. The gift supplies of
S.M.P. from Austraiia and European
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Economic Community were pooled
with indigenous SM.P. and sold to
various dairy plants/fectories under
commercial quota. The funds gene-
rateg through sale of gift SM.P. will
be utiliseq for dairy development
programme in the country.

Statement

Statement shounng details of foreign assistance gwm  for datry development during the year 1975-76

and

1976-77.

S1. No, Year

Type of assistance

Source

to1975-76 . (a)

{b} 7,365

26.861 tonnes of Skimmed Milk Powder . ,

tonnes of Butter Onl ..

World Food Pro-
gramme  (United
Nationy)

Do.”

()
(C)]
()

{f

2 197677 . (@)

(b)
©

d) Training of g officers from Tripura, West Be
) i Dty O 3 Ofcens from Tripura, | mx

{¢) 7 experts . . . . . . .

In addition to the above, assistance has been

765 tonnes of Skimmed Milk Powder Australia.

Cash assistance of US 8 1,35,000 Ford Foundation

Traming of 6 officers from Madhya Pradesh,
Rajasthan, Hmudul Pradcsh, Ml‘ghll«lvl nnd

Tripura F.AO.

7 experts . . . . . . UN.D.P.

17,634 Sonnes of Skimmed Milk Powder World food  Pro-
gramme  (Uinted
Nations)

§:.,762 tonnes of Butter Oil . Doj§

2,000 tonnes of Skimmed Milk Powder E.E.C.

F.A.O.

U.N.D.P.

ven by

the International Development ms’ld thc

World Bank for integ
Jects in the following States :—

{2

(i) Karnataka « « < + . Rs 3.98¢ million
(i) Rajasthan « « + « .« R 2083 million
(iii) Madhya Pradsh . . . ., . Rs 1-62g million
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Deep Sea Fishing on Coast of Ratna.
giri, Mabarashtra

7016. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of AGRI-

CULTURE AND IRRIGATION be
Dleased to state: ’
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(a) whether it is a fact that fish
worth- crores of rupees is exported
from areas in Ratnagiri district in
Maharashtra every year;

(b) whether it is a fact that no
deep sea fishing veaselg are operating
on the coasta]l line of Ratnagiri dis-
trict;

(c¢) whether Government propose to
introduce deep-sea fishing vesselg by
the end of next year for the develop.
ment of deep-sea fishing in Ratnagiri
district through fishermen's Coopera.
tive Societies; and

(d) it so, the details thereof?

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (d). The information is being col-

lcted and will be placed on the Table
of the Sabha.

Mango Plantation in Ratnagirl, Maha-
rashtra

7017. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of AG-
RICULTURE AND IRRIGATION be
pleased to state:

(a) whether in order to remove
economic backwardness of the people
in Konkan in Maharashtra, Govern-
ment propose to frame a scheme for
extensive mango plantation in Ratna-
giri district of Maharashtra;

(b) whether any survey has been
made in this connection; and if not,
whether Government propose to make
the survey; and if so, when; and

(c) detailg of the scheme; if any?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)

The State Government of Maharash-
tra is considering to formulate an
Integrated Tree Crop Development
Project for Kookao region with ma-
jor emphasis on mango plantation.

(b) No survey has been made so
far. Survey will precede preject
preparation and the State Government
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of Maharashtra has sanctioned an
amount of Rs. 20,000 on 28-3-78 as
State Government share for payment
as Consultancy charges to the Deve-
lopment Corporation of Konkan Ltd.
for preparation of the project re-
port.

(¢) Details of the scheme has not
been worked out as  yet.

Grants to Indian Councll of Seocial
Science Research

7018, SHRI DURGA CHAND : Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) what is the amount of graat
sanctioned to the Indian Council of
Social Science Research during the
last three years-wise;

(b( what to the amount of grant
sanctioned by the Council to the Rural
Educational Institutions 1n each State
during the above period year-wise;

S. No Name of the State
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(c) what is the amount of grants
sanctioned to each Educational Insti-
tutions in Himachal Pradesh during
the last three years year-wise and..

(d) what steps the Council have
taken to popularise its project in the
rural areas of the country?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The amounts of Grants
sanctioned by the Government of
India to the Indian Council of Social
Sciences  Research during the last
three years are as under:—

Year Amount
Rs.
1975-76 91,96.000
1976-77 93,75,000
1977-78 99,48,000

(h) Amount of grant sanctioned frr
Research Projects to the Rural Edu-
cation Institutions in each State dur-
ing the last three years is as follows:

1975-76  1976-77 1977-78
1. Rerajasthan 49,875 .. 5,000
2 Taml Nadu 51,830
4 Utltar Pravlesh 76,590
4 Wt Bengal 15,461

(c) Amount of grant sanctioned to
the Education Institutions in Hima-
chal Pradesh during the last three
Years is as under:—

1975-14976 1976-77
Himachal Pradesh 20,000
University, Simla

(d) The Council has financed a
number of research projects relating
to the problems of rural poverty,
development and planning.

1977-78
20,000

Review of cases against Students
Teachers and Employees of Central
Universitieg

7019. SHRI KIRIT BIKRAM DEB
BURMAN: Will the Minister of
EDUCATION. SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether there is any proposal to
review and withdraw the cases aguinst
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the students, teachers and employees
of the Jawaharlal Nehru University,
Delhi and other Central Universities
mnstituted during the past two years
in connection with the different stu-
dents, teachers and employees agita-

tions, and

(b) it so, what decision has been
taken 1n this regard and the steps so
far taken to review/withdraw these
cases?

THE MINISTER OF LDUCA'ION,
SOCIAL WELFARE AND CULTURE
. (DR PRATAP CHANDRA CHUN-

DER) (a) and (b) The information
13 bemg collected and will be laid on
the Table of the Sabha in due course

Overdues in Land Development Bank,
Maharashtra

7020 SHRI BAPUSAHEB PARU-
I EKAR Will the Minister of AG
RICULTURE AND IRRIGATION be
p'rased to state

(a) whether 1t 18 a fact that the
main 18sue which 1s faced today by the
Land Development Bank of (Maha-
rashira 13 about its mounting over-
dues,

(b) 15 1t a fact that as against a
demand of Rs 61 crores during the
year 1976-77 thte Bank could recover
an account of Rs 21 crores only as
on 30th June, 1877T;

(c) whether the President of the
Bank has submitted a memorandum
in thig connection to Prime Minister
on 28th September, 1977, and

(d) what action the Government
propose to take on the suggestions
made 1n the memorandum?

THE MINISTER OF STATE IN THE
MINISTRY OP AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) and (b) Yes, the
percentage of evidence of the Ma-
harashtra State Lend Development
Bank has risen from 5863 in 1974-75
to 6050 in 1975-76 and further gone
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upto 63 per cent in 1976-77 As on
30th June 1877 gccording to the infor-
mation received from the bank, ggain-
st the demand of Rs 5947, lakhs the

gecovery wag of the order of Rs
2210 lakhs

(c) and (d) Yes, the points raised
in the memorandum are being exa-
mined
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Non-Forma! Part Time Education to
Drop-outs

7023 SHRI C K CHANDRAP-
PAN: Will the Mmister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state

(a) whether Government have pre-
pared a scheme for providing non-for-
mal part-time education to the drop-
outs; and

(b) 1f so, what are the details of the
scheme and what steps aie being
taken for its implementation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). On the basis
of the recommendations made in the
interim report of Working Group on
Universalisation of Elementary Edu-
cation, models for non-formal part-
time education for children of the
age group 9-14 ang the programme of
non-formal education for implemen-
tation during the next Plan period
are being prepared in consultation
with the State Governments and
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The problem of drop-outs
mostly relates to the stage of Elemen-
tary Education (classes I—VIII)

Times Bound Programme for Elemen
tary Education to Children

7024 SHRIMATI PARVATHI KRI-
SHNAN Wil the Mmister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state

(a) whethet Government{ have
drawn up a time.bound programme
for providing elementary education to
children ypto the age of 14, and

(b) 1if so, tne details of the scheme
and the steps bemng taken m this re-
gard?

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN
DER) (a) and (b) The Govern-
ment have decided to umversalise
Elementary Education for children
of the age-group 6—14 1n another 5—
7 years’ time For this purpose
State Master Plans of Umversalisa-
tion are bewng prepared by the State
Governments The State Plans will
indicate the year-wise targets of en
10lment in formal schools and non-
formal part time education centre-
the number of location of schools and
centres and other inputs required fo
this programme

The State plang will be on the basis
of the framework suggested by the
Working Group on  Universahsation
of Elementary Education The Work-
ing Group has estimated that 452
lakhs of additional non-enrolled chil-
dren will have to be brought under
the school system by 1083/1985, to
achieve the goal of universalisation.
The National target for the next-plan
period is 320 lakhs of additional non-
enrolled  children—comprising 220
lakhe in classes I—V and 100 lakhs
in classes VI—VIIL. 160 lakhs children
will be covered by non-formal part-
602 Lg—6
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time education while the remamning
160 lakhs will be enrolled mn  the
formal gchools

The hard core of non-enrolled chil-
dren conssts of children from the
weaker s'ctions of the commumty
Iike scheduled castes, scheduleq tribes
angd landless agricultural labourers 74
per cent of the non enrolled chindren
are in the eight educationally back-
ward States (1z, Andhra Pradesh,
Bihar Jammu and Kashmir Madhya
Pradesh, Orissa Rajasthan Uttar Pra-
desh and West Bengal)  Special non-
formal programme swting differ-
ent target groups in varymg condi-
tions arc bemng prepared

As an evidence of Centre’s concern
for these backward States, the Work-
ing Group has recommended a Cen-
tral sector scheme during VI Plan
with a prowvision of Rs 50 crores
which will essentially take care of
non-formal part-time educational pro-
grammes 1n the eight backward States
The details are being worked out The
budget provision for this scheme dur-
ing 1978-79 15 Rs 4 crores

Drinking Water Arrangements In
Pitampura Residentivy Scheme, Delhi

7025 SHRI KACHARULAL HEM-
RAJ JAIN Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state,

(a) whether 1t 15 a fact that drink-
mg water lines have been lmd in
Puampura residential scheme; Delhi

(b) 1f so, the particularg of the
blocks where this work has since been
completed, and

(c) when the water connection is
proposed to be provided to the persons
who have already started constructing
houses on the plots there?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) to (c). 80 per cent of
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water supply lines have been complet-
ed. In pockets D.HK. (Poorvi), UT
{Uttari) and C&D (Dakshni) which
were originally earmarked for group
housing and later converteq into plot-
ted area, the work is at varying stages
of design, estimating, tendering and
allotment, and is expected to be com-~
pleted by September, 1978 MCD sup~
ply is not vet available in this area.
Interim  arrangements will be made
though tube wells, some of which
have already been installed. An O. H.
tank is also to be constructed.

Group Housing Co-operative Socleties
in Pitampura Residential Housing
Scheme, Delhi

7026. SHR] KACHARULAL HEM-
RAJ JAIN: Will the Minister of
WORKS ANp HOUSING AND SUP-
PLY AND REHABILITATION be
rleased to state:

(a) the total number of members in
each of the Group Housing Coopera-
tive Societies who have been allotted
land in the Pitampura Residential
Scheme, Delhi;
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(b) whether any of the above so-
cieties has since started construction
work there; and

(¢) when the other societies are
likely to start construction work and
whether no time limit has been fixed
by the Government so that these so.
cieties could start construction work
early and thus ease the housing pro-
blem?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Details are furnished in
the Statement attached.

(b) No Sir. as
D.D.A.

(e) It is for the societies to decide
on starting construction work. No
time limit has been laid down by the
Government. However. according to
the terms of the lease deed executed
with them, they are required to com-
plete construction of flats within four
years from the date of execution of
the perpetual lease deed.

reported by the

Statement

Coop Group Housing Societies which have been alletted land in Pitampura area

S, No. Name of Society

No. of members,

1 S. P. L. Employees CGHS

2 Jhulelal Sindhu Nagar C.G.H.S.
3 Eminabad C.G.H.S.

4 ID.PJ. Employees (L.G.H.S.
5 Garhwal C.G.H.S.

6 EK. Jot C.G.HS.

7 D.T.C. Employecs C.G.ILS.
8 Ajay C.G.H.S.

9 Apna Ghar C.G.H.S.

.

100

. . 97

State Bank of India Employees C.G.H.S.
Rajasthani Bhawan Nirman Samiti C.G.H.S.

v

105

375

NoTe.—The figures of membesship are based on the allotment of land by D.D.A.
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Applications for Gobar Gas Plants

7029. SHRI D. B. CHANDRE GOW-
DA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the number of applications re-
ceived so far from the farmers for the
installation of gobar gas plants;

(b) the approximate cost of such a
plant; and

CHAITRA 27, 1800 (SAKA)
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(¢) whether Government propose 0
give any subsidy for the installation of
snch plants?

Written Answers

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The information is being collected
from the programme implementing
agencies ang will be placed on the
Table of the Lok Sabha as early as
possible,

(b) Estimated cost of a gobar gas
plant varies from Rs. 2,332 for 2 cu.
m. size to Rs. 58,000 for a 140 cu. m.
size.

(¢) Central subsidy for installation
of gobar gas plants is 25 per cent of
the capital cost to small and marginal
farmers for small plants (2 and 3 cu.
m.), 20 per cent to other farmers for
all sizes, 33 per cent for community
plants and 50 per cent for plants set
up in hilly and tribal areas.

Financial Assistance for Development
of Cities from Metropolitan Develop-
ment Funds

7030. SHRI C. K. JAFFER SHA-
RIEF: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state;

(a) whether Government provide
financial assistance from the metropo.
litan development funds for the deve-
lopment of cities;

(b) it so, the assistance disbursed
during the last three yearg and to
which cities;

(c) whether any case for further re-
quest of financial assistance are pend-
ing with Government in this regard;
and

(d) if so, what are the details there-
of and what action Government pro-
pose to take in the matter?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Financial assistance by
way of loan is provided under the
Scheme for Integrated Urban Deve-
lopment.

APRIL 17, 1978
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(b) A statement is attached.

(c) and (d). Assistance is sanction-
ed and released on the basis of assess-
ment of the progress of the on-going
project from year to year and apprai-
sa] of the new projects.

Statement

Statement indicating the. Covtral assistance sanclioned under the Scheme for Iniczrated Usban Derelofment
» ks of Metropolitan Cities and arcas of National importence ;| Kk

Name of City/Town LU.D.P.

Amount san: tioned ~-Rs, in lakh?

3. Bhopal
. Indore
. Ludhiana
Cochin
. Kanpwr (1IUDP)
Kanpuwr (DA Water Supply) .
. Allahabad (IDA Water Sup:l:;)I
. Hyderabad (TUDP)
Hyderabad (8ix Point Formula)

2O N T

< &

Visakhapatnam

9. Haldia

10. Ahmedabad

11, Bangalore

12. Lucknow

13. Asanso]

14. Raipur

185, Jullundur . . . .
16. Baroda

t7. Calcutta .

18, Bombay

19. Madras

20. Ujjain f
21. Gwalior

1975-76  1976-77 197778
75 100
75 110
75 150 104
[ 60 8o
61 107
50
50
43 40 13
60 151 35838
75
50 8o
35 75 117
30 170
20 51
10 .
. 10 39
. 10 75
. 10 .
600 950 1050
315 1100 484
265 12 284
. . 95
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1 R 2 3 4 5
22 Jabalpur 75
23 Korba 20
24 Amrntsar 100
a5 Pune 20
26 Nagpur 20
27 Kolhapur 20
28 Sholapur 43
19 Coumbatore 146
30 Mad rar 32
loraL 1889 202; 9416 ,8

}

Implementation of Community
Development programme in
States

7031 SHRI DURGA CHAND Wit
ine Mster of AGRICULTURE AND
IRRIGATION be pleased to state

(a) the total amount sanctioned to
various States for the implementation
of Community Development Pro-
gramme for the last three years the
amount gpent by varioug State Gov-
ernments during that perind

(b) whether the Planning Commis-
sion haye set up any machinery at
Centre's Jevel for ensuring implemen
tation of the Programme by the va-
rious State Governments with the
money sanctioned to them and if so,
what are the details thereof,

(c) what is the amount for the pro-
gramme sanctioned to each State dur-
ing the last three years, ycar-wise and
the amount spent by each state dur-
i g the above period and what 1s the
amount lapsed each year, and

(d) what 1s Government’s present
nohicy in respect of Community De-
velopment Programme?

THE MINISTER OF STATE IN 1HE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR1 BHANU PRA-
TAP SINGH) (a), (c) ang (d) Com-
munity Development Programme has
been transferred to the State Sector
from the beginning of the Fourth Fiie
Year Plan In view of this no sanction
have been accorded by the Govern
ment of India to the States for imple-
mentation of Community Development
Programme during the last three
years Information regarding the
amount spent by various State Gou
ernments 1n this behalf quring that
period 13 nol available

(b) Does not arise

Procurement of Rice from Dadra and
Nagar Haveli

7032 SHRI R R PATEL Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether 1t 18 g fact that Food
Corporation of India 1s purchasing
paddy/rice fro;y Dudra and Nagar
Haveli Union Terntory

(b) if so, the quality purchased
during the last three years, year-wise,
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(¢) whether Government ig aware
that the officer of F.C.I. ang the mil-
lions are engaged in foul play and are
mixing the inferior quality of rice
with superior quality; and

(d) in view of the fact whether
Government will make an enquiry in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Food Corporation
of India does not handle procurement
of paddy/rice in the Union Territory
of Dadra and Nagar Haveli,

(b) to (d). Do not arise.

Staft Pozition at State Agricultural
Farms

7033. SHRI S. R. DAMANI: Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

(a) whether it is a fact that gtate
Farms are over staffed;

(b) it so, the details of staff posi-
tion at each farm as on 31-12-77 and
those considered in excess of the re-
quirements; and

(c) the steps taken to rationalise
the staff without recourse to retrench.
ment?
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THE MINISTER OF AGRI-
CULTURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir, the farms of the State Farms
Corporation of India are not over staf-
fed.

(b) and (c). Do not arise.

State Farms Corporation of India

7034. SHRI S. R. DAMANI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the names of the Chairman and
the Directors of the Board of Direc-
tors of the State Fapmg Corporation of
India Ltd.; and their qualifications;

(b) since how long each one of
them hag been on the Board;

(¢) whether in view of the Jow pro-
file of the performance of the State
Farms, Government is thinking of
changeg in the Board and gther ma-
nagement personnel; and

(d) if so. the details thereof?

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION (SHRL
SURJIT SINGH BARNALA): (a)
and (b).

S. Name and particulars Position Qualifications From
No.
1 Smt. Anna R. Malhotra, Depart- Chairman M.A. (English Literature),  28-3-78
ment of Agriculture. LA.S.
2 Dr. G. S. Kalkat, Department of Member M.S¢, Ph.D. 15-4°77
Agriculture.
4 Shri R. K. Rath, Deptt. of Agri- Member MA.LLAS 21-3-78
culture.
B. Com.. S.A.S. & IA & AS  21-3-78

4 Shri A. N. Mukhopadayay, Deptt.  Member
of Agriculture.
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5 Shn P ulJ Zachaniah Deptt of Member 1 BSc m Agn Engmea 2:1-3 78
ture 1
Agrc 1 nMsS m Agr1 Engg West
Virginia (USA)
6 Dr DR Bhumbla ICAR Member M Sc Ph D (Agronomy) 21-3-18
7 Shin SS Bal, Managing Director, Member MS (Agronomy) 21-3 78
NS C New Delln
8 Dr A S Sandhu, General Mana- Member Ph D (Agronemy) 21-3 78

gaa ST CI, New Deln

¢) No Sir The Board hag been
réconstituteg only recently

(d) Does not arise

Area of Land gttached to each Farm
of State Farms Corporation

7035 SHRI S R DAMANI Wil
the Minister of AGRICULTURE AND
GATION be pleased to state

{a) the extent of land held by each
of the farms managed by the State
Farms Corporation of India Ltd ;

(b) how much of land\m each case
has been provideq go far with irri-
gation facility and

(c) the steps taken to cover the
entire grea with irrigation and by
whay time this will be completed?

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
and (b)

;Io Name of the barm Area mn hectares : on 306 1977
Area under Area irngated
possession

1 Suratgath including Sarclargarh (Rajasthan) ms 3644
2 Jetsu (Rajasthan) 5301 2911
3 Husa (Haryana) 2798 1215
4 Ladhowal (Punjab) 1168 924
8 Raichur (Karnataka) 2960 1490
6 Chengam (Tamul Nadu) 3096 445
y Cannanore (Kerala) gobo us
# Kolilabari (Assam) 1986 200
9 Bahraich (U P ¢ 2307 1052
19 Raehareh (UP) 190 120
11 Mizoram (two units) 529 16

|
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{c) An Expert Committee was ap-
pointed by the Government of India
to look into the irrigation problems
at the various Central State Farms,
The Committee in their report sub-
mitted in May, 1976 have recommend-
ed various measures to increase the
quantum of water supplies to meet
the requirements of the farms. Follow
up action is being taken by the SFCI.
The Government of India is also in
touch with the State Governments
of the work involved. it is likely to
and other agencieg concerned. In view
take appreciable time to bring the
whole irrigable area under irrigation.

Teachey victimised in various Univer-
sities during Emergency

7036. SHRI JYOTIRMOY BOSU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) nameg of UGC jaided Universi-
ties where teachers were victimised
in various formg during the period of
Emergency;

(b) number of teacher in each Uni-
versity (1) dismisseq (2) suspended
and (3) transferred during the period
of Emergency;

(¢) how many teachers’ salary, Uni-
versity-wise, was withhelg for not
getting sterilised; and

(d) University-wise number of
teachers reinstated todate without any
disciplinary gaction?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). Although the
University Grants Commission pro-
vides grants to all Central Universities
and those established under the Acts
of the State legislatures neither the
Commission nor the Central Govern-
ment has any say in the administration
and mangement of these universities.
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In early June. 1877, all the Vice-
Chancellors of Central universities
and the State Governments were re-
quested to look into the legitimate
grievances of teachers, karamcharis
and students and to take immediate
steps to redress them. However, no
information is available with the
Government about the number of
teachers who were victimised during
the period of emergency, the nature
of victimisation and the reason in
each case.

According to information furnished
by the Central universities, one tea-
cher of Delhi University was deemed
to have been placed under suspen-
sion for the period for which he was
detained under the Defence of India
Rules. and he resumed duties on re-
lease. In the Banaras Hindu Uni-
versily, one teacher was suspended,
but reinstated with full pay for the
period of suspension after an enquiry.
There have been no cases of any dis-
ciplinary action on political grounds
during the period of emergency in
any other Central University. There
were also no instances of stoppage of
salary of any teacher in any Central
University for not getting sterilised,

House Sites for the Rural Peer

7037. SHRI JYOTIROY BOSU: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to statc:

(a) what jg the latest figure of the
number of rural families without
house site, State-wise;

(b) total number ,f families, State-
wise, provided with house site todate;

(¢) how many families State-wise,
have availed of house sites and built
houses with Government financlal
assistance;

(d) average financial assistance
given to each family, State-wise, for
building houses; and
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{e) whether 1t 15 g fact that in the
absence of adequate Government assis-
tance the families provided with house

sites have pot been able to build their
own houses?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) A statement
1s appended at Annexure~—I {Placed
m Library. See No LT-2113/78)

(c) to (e) The Scheme provides
for allotment of house-sites free of
cost, to landless workers in rural
areas and the allottee. are expected to
construct houses with their own re-
sources or with such assistance as can
be provided by the State Government
or voluntary organisations Some
State Governments and Union Terri-
tortes  Adminmistration are rendeving
assistance to the  allottees to buld
thesr own houses on the house sites
allotteg under the scheme A note
1s appended at Annexure—I [Placed
. Library. See No LT-2113/78]

Realisatio,, of Sugarcane Arrears
7038 SHRI JYOTIRMOY BOSU

SHRI SAMAR MUKHER-
JEE

Will the Mimister of AGRICUL-
TURE AND IRRIGATION be pleased
to refer to the reply given to Unstai-
red Question No 2572 on 13th March
1978 regarding sugarcane arrears and
state

(a) what steps, if anv, have been
or are being taken to realise the
' arrears; and

(b) the reasong why no penal action
1s being taken against the defaulting
mills?

Written Answers 178

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) Cane arrears out-
standing as on 15-2-78 agamnst vari-
ous sugar factories m the country
amounted to 242 per cent of the dues
for the cane purchased in this season
Ag a 1esult of various measules taken
by the Government, the arrears are
coming down gradually and were 21 2
per cent on 28-2-78 and 201 per cent
on 15-3-78

A statement lhisimg steps taken by
Government for liquidation of cane
artears 1s attached As some of tae
steps have been taken only recently
their effect will be perceptible after
some time

(b) Action against defaulting fac-
tories wherever necessary 1s taken bv
the State Governments under the
Essential Commodities Act 1955

Statement

Step, taken by Government to te-
duce arrears of cane price—

(1) A continuous dialogue s main-
tamed with the State Governmenrts
to reduce the arrears

(1) The Sugarcane (Control) O1-
der has been amended wef, 2-2-78
to provide for a 15 per cent mnter-
est on delayed payment of cane
price

(m) Provision has also been made
in the Sugarcane (Control) Order
for the transfer of cane price ai-
1ears for which there are not bona-
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fide clamant sfrom amongst the
cane growers concerned to the State
funds witht the stipulation that the
same will be utilised by the State
Government as far as possible, for
the development of sugarcane.

Besgides the above steps. the follow-
ing decisions since taken by the'GO\j—
ernment will also be helpful in li-
quidating the cane price arrears:

1. The weighteq average ex-fac-
tory price for levy sugar on all-
India basis shall be fixed at Rs.
187.50 per qtl. The prices applicable
for the different zones have also
been notified. These prices have
taken effect from 1st March, 1978.

II. Excise duty rebate will be
given to encourage the factories to
continue late crushing beyond 30th
April, 1978 to absorb as much of
the additional cane production as
possible this year. Details of the
scheme are being worked and will
be announced shortly.

III. Export of 6.5 lakh tonnes of
sugar (which is the quota in effect
for 1977-78 under the International
Sugar Agreement) has been per-
mitted. This will help the sugar
factories by reducing the stocks
which they will otherwise have had

to carry.

IV. Since. with the additional pro-
duction the factories will have to
carry larger stocks than last year,
arrangements are  being made to
suitably increase the credit limit of
the factories to cover the additional
credit needs.
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Out of turn Allotment of Government
Accommodation to th, Physieally

7038, SHRI C. K, JAFFER SHA-
RIEF: Wil the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether jut-of-turn allotment
of Government quarters is being sanc-
tioned in the case of physically handi.
capped Central Goveriment Em.
ployeeg in Delhi;

(b) if so, what is the number of
out-of-turn gllotments made to these
employees during the last one year;

(c) whethe, it ig a fact that a long
period intervenes petween the issue
of a sanction order and the actual
allotment to these employees; and

(d) whether Government propose to
allot quarters to these employee; on
an over-riding priority pasis; and

(e) if so, the details in this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir, on fulfilment
of certain conditions.

(b) 26.

(c) There is a time lag between the
sanction and actual allotment, as only
5 per cent of the vacancies are for
allotment to persons who are sanction.-

ed ad hoc allotment on medical
grounds,

(d) No, 8ir.

ve) Does not arise.

Sale of Periodicals by Sapru House
Library

7040. SHRI D. B.
GOWDA:

SHRI MUKETIAR SINGH
MALIK:

CHANDRE

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:
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(a) whether it is a fsct that a spe-
_tial Committee appointed to look into
disposal of old periodicals by the Sapru
House Library has come across huge
stocks of valuable books some of them
rare books; and

(b) if 80, the details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The Indian Coun-
cil of World Affairs has appointed a
sub-commitiee to look into the matter.
However, its report is awaited by the
Council.

Accommodation for Retired Govern-
ment Employees

7041. SHRI D, B, CHANDRE'
GOWDA:

SHRI MOHINDER SINGH
SAYIAN WALA:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government propose to
allot alternative accommodation to re-
tired Government servants before
their eviction from the present accom-
modations, particularly the Central
Government employees who have spent
major part of their lives for the ser-
vice 6f the country; and

(b) whether any committee was ap-
pointed by Government to look into
this matter and if 80, the details re.
garding its recommendations and the
reaction of Government thereon?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR! SIKANDER
BAKHT): (a) No, Sir.

(b) No, Sir.

Anclent Places of Historical Imapor-
tance in Almora

7042. DR. MURLI MANOHAR
JOSHI: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:
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(a) whether it is8 a fact that there
are many ancient places of historical
importance in the district of Almora;.

(b) whether any effort has been
made to locate those historical sites
with a view to excavate things and
articles of archaeological importance;
and

(c) if so, the detailg thereof and if
not, the reasons for not doing s0?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to c). Yes, Sir. Remains
of old temples have so far been locat-
ed at Devidhura, Pinath, Someshwar,
Meeng, Binteshwar, Gwaldam and
Bageshwar, besides a  painted rock
shelter at Lakhiodyar. So far no
potential mound deserving excavation
has come to light. However, village
to village survey of the area is being
undertaken,

firet feftegz we dnwadz v,
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qaqd, 1976 & fafe fawra weqaw
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Students problem in University
Campus

7044. SHRI SAMAR GUHA:
SHRI OM PRAKASH TYAGI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether students’ agitations in-
side various University Campus,
particularly of the University under
Central control, have increased;

(b) if so, facts about such agita-
tiong and disturbances during last
three months; and

(c) the steps taken or proposed by
the Government for dealing with such
students’ problems?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER); (a) and (b). With the lifting of
Emergency, students are able to venti-
late their grievances on issues like
postponement of exgminations, recog-
nition of Student Unions, reservation
of seats, removal or appointment of
Vice-Chancellor, efc., basides issues
like provision of petter transport faci-
lities, disputes in buses, restaurants,
cinemas, ete.
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So far as Central Universities are
concerned, there have been distur-
bances in the Aligarh Muslim Univer-
sity, Banaras Hindu University and
Delhi University during the last three
months, as per details given below:—

Aligath Muslim University: There
were some incidents on January 23-24,
1978, when following the announce-
ment of appointment of some students
{0 managerial posts in a Hostel, one
group of students aitacked another
group with lathis and knives etc., 12
students were severely beaten yp and
admitted to the Hospital and the mat-
ter was reported to the Police. The
names of 28 students involved in the
incidents were removed from the rolls
of the University and the (ampus
was declared out of bound for them.
The Vice-Chancellor also set up an
Enquiry Committee to examine the
causes of the incidents and suggest
suitable action.

Banaras Hindu University: There
was student agitation in February,
1978 1n support of their demand for
giving weightage of marks in the Pre.
medical Test and also for reservation
of seats in M.B.B.S. Course. There
were violent incidents, on account of
which the Police had to intervene,
Teaching in the University was sus-
pended for one day. Subsequently,
the Rector of the University issued «n
Office Order closing the University
sine die with effect from 11th March,
1978. The University started re-open.
ing in phases from March 31. 1978
According to telegraphic intimation
received from the University on 1lth
April 1978, students have started
agitation once again and have indulg-
ed in violence,

Delhi University: In March 1978, o
section of the students led by the
president and secretary of the Delhi
University Students’ Union started
agitation for postponement of exami.
nations. The students indulged in
violence and manhandled the Vice-
Chancellor and certain other officers
and employees of the University. The
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Umniversity lodged a report with the
Police and also suspended three stu
dents involveq in the disturbances
The University has also appointed
Commitiees to enquire into the ino
dents as well ag the charges agamst
the three students Some ot the
examinationg for Post-graduate Cowr-
ses and for Under-graduate Courses
other than those in Science, which
were to commence between Aprnl
10-15 were postponed to Aprl 17
1978 -

(¢) It was suggested 1io the State
Goveinments and the Central Un-
versities to sel up forums for dealing
with genuine grievances of students
and to take ymmediate steps to re-
dress hem The State Goverments
have also been advised recently to
set up State lcvel ang District level
Commuttees to watch the functioning
of such forums ang to give them
advice and gwdance, to anticipate
problem, and to ensure timely
action to prgvent munor problems
becoming major 1ssues It s
also piroposed to intiate iscussions
with the leaders of political parties
at the Nationa] level to seek their co-
operation in keeping University Com-
puses free from political interference
The State Chief Ministers have also
been requesteq to take similar steps
at the State jevel
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Houses construcied by Central Gov-
ernment through HUD OO, in the
Country

7045 SHRI SAMAR GUGA will
the Minister of WORKS AND HOUS
ING AND SUPPLY AND REHABILI
TATION be pleased to state

(a) facts and the expenditure about
the development of Housing by the
Central Government by HUDCO
during 3 years from 1975 to 1977, and

(b) break-up of the figureg of such
development for different years and
the places where such houstg deve
lopments have been made?

I'HE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR
BAKHT) (a) HUDCO does not cons-
truct houses but finances housing
schemes of various housing Agencies
throughout the country The only
direct construction work done by
HUDCO has been at Calcutta where
252 houses for Low Income and
Middle Income Group house-holds
were constructed

Break up of HUDCOs loan sanc-
tions for various categories of Houses
for various State Governments and
Union Terntories during the years
1975-76 to 1977-78 1s as under ~—

Categors 1977 78 1976 77 1975 70
ount Amount  Amount
(Rs 1n c1ores)

Econonuc illv Weaker Sections 27 432 18 543 11 229

Low Income Group 20 423 22 688 15 704

Middlc [ncome Group 19 g95 17 541 17 384

Higher Income Gioup 6 952 2 914 5 282

Rental Schene 2 562 3 880 o obg

Otheic 10 690 6 2092 2 120
( ctal buildings building material ind etc)

ToraL 88 o054 -—7‘1—-5;8 51 798
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(b) State/Union
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years 1975-76, 1976-77 and 1977-78 are given below:—
Statew s loans sacntioned by HUDCO  during 1975-76 to 1977-78 (As on 31-3-78)

188

Territory-wisedetails of loans sanctioned during the

State/Union Territory

Loan sanctioned

1975-76

1976-77

Andhra Pradesh .

Asam .
Bihar .
Gujarat
Haryana

Himachal Pradesh
Jammu & Kashmir
Karataka .
Kerala

Madhya Pradesh
Maharashtra
Oriva

Punjab
Rajasthan .
Tamil Nadu
Uttar Pradesh

‘West Bengal

UNION TERRITORIES
Chandigarh

Dethi

Goa, Daman & Diu

Pondicherry

ToTarL :

466- 53
1777 25

7940

37422
62163
664° 52
84365

453" 39

150°010

471 905

456 ogo
848- 957
187 570
17 940
22:00
G934 250
44’ 740
319 320
227-B2g
181 Gog
371 666
380 810
1367 200
704" 20

396° 45

21736

857

737

1977-78

(Rs. in lakhs)

02 500
59470
591 100
Gag: 06t
786 810

14 170
95" 280
Bus- 930
111566
207- 660
114yh- 440
146 990
154 270
184" 550
130° 8o
915 730

W1 70

1245 :._ﬁo

157° 110

5179 265

7185-826 8805341
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Survey of Unsuthoriseg Colonles in
Dethi

7046 SHRI KANWAR LAL GUPTA
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RLC-
ITABILITATION be pleased to state

(a) whether physical survey of
Shastr: Nagar gnd other unauthorized
colonies 1n Delh; Sadar Parliamen-
tary Constituency hag been com-
pleted,

(b) the details of progresg in each
unauthorized colony in Delhi Sadar
Parlhiamentary Constituency and

(c) how much amount wil} be spent
m each colony for providing civic
amemtieg quring 1978-79?

THE MINISTER OF WORKS AND
HOUSING AND SUPPIY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) The Mumi‘pal
Corporation of Dellm have reported
that physical survey of Shasiri Nagar
1s being done and is likely to he com
pleted in the near future No list of
unauthorised colonies constituency-
wise has been prepared

(c) A sum of Rs 50 lakhs has been
provided by the Mumcipal Corpora-
tion of Delmm for providing civic
amenifies m unauthorised colones in
their area The budget provision
hag not been allocated to the various
unauthorised colomes

Hostels in Delhi University and
Colleges

7047 SHRI KANWAR LAL (.JPTA
Will the Minister of EDUCATION
SOCIAL. WELFARE AND CULTURE
be pleased to state

(a) total numbe, of seats in hos-
tels in colleges of Delhi Umversity

(b) what is the total requirement of
seaty in hostels for girls and boys,
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(c) what 18 the proposal to add sents
in hostels 15 1878-79, 1976-80 and
1880-81,

(d) has Government or UGC re-
ceived any representation from the
Delht University about it,

(e) 1f so, the details thereof and the
action taken by Government thereon,
and

(f) what specific stepg Government
propose to take to remove this ghort-
age temporanly”

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR PRATAP C(HANDRA CHUN
DER) (a) The number of seats avail-
able 1n the College hostels 1s 3922
while that in the Umversity hosiels 1s
697

™) to (f) In order to mest the
growing demand for hostel accommo
dation both in the Umversity and its
iffhated colleges the Umiversity ha
taken the following steps —

(1) Proposals for construction of a
new hostel for boys consisting of 20(
rooms and a hostel for the Faculty of
Music consisting of 50 rooms and
addition of 100 rooms to the existing
Post-graduate women’s hostel n the
main campus have already been sub
mtted to UGC and are under their
consideration

(1) Proposals for construction of a
new hostel for girls consisting of 200
rooms and addition of 100 rooms to
the existing International Students
Hostel both 1n the University Campus
are being sent to the University
Grantg Commission shortly

(in) The Umversity has approached
the Minstry of Health and the Lady
Hardinge Medical College, for permus-
sion to use 75 rooms, which are cur-
rently available for use as hostel ac-
commodation
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(lv) The University has recommend-
ed to the University Grants Commis-
sion a proposal of Shri Venkateswara
College for construction of a hostel
and that of I.P, College for addition of
rooms to its existing hostel.

(v) A proposal of S.G.T.B. *halsa
Ccllege regarding construction of a
hostel is under consideration of the
University.

arants for consiruction of hostels
are given by the University Grants
Commission and not by Government.

Development of Ghonda Residential
Scheme to L1G. Employees

7048. SHRI MAHI LAL: will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to refer to the reply
given to Unstarred Question No. 4391
dated the 19th December, 1977 regar-
ding Development of Ghonda Residen-
tial Scheme for persons under L.I.G
and state

(a) the progress made in the cons-
truction of roads, laying of sewage
and water supply and completion of
electric liheg and wires;

(b) whether tenders in respect of
the said jtems have already been
called for, accepted and the work
awarded to the contractors;

(c) whether a good number of
houses have already been constructed
and/or are under construction in
Block ‘C’;

(d) whether the development work
w those resudential schemes €.9.
Pitampura which were announced
much later is far ahead than that of
the Ghondy Residential Scheme, and
it so, the reasons thereof; and

(e) the time by which all these
facilities will be compieted?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
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HABILITATION (SHRI
BAKHT):
is enclosed.

SIKANDAR
(a) and (b). A statement

(c) About 100 houses have come up
in Block C.

(d) The Pitampura Residentiat
Scheme was started in 1973-74 and the
Ghonda Scheme was started in 1975.

(e) Subject to the availability of
malerial and funds, the development
works are expected to be completed
by March 1980,

Statement

The progress in the development of
Ghonda Residential  Scheme is as
under;—

(1) Roads: In Block C-1 to C-4 all
rouds are complete. In Block C-5 to
C-9. 9 meter and 13.5 meter roads are
complete and 5 meter roads are in the
process of award. In Block C-10 to
C-12 all the road work is under process
of award. In Block B-1, B-2 andq B-5,
9 meter and 13.5 meter roads are com-
plete and 5 meter roads are under tl'c
process of award. All 18 meter and
24 meter roads are under execution.

(11) Sewerage: The shallow sewer
lines have been laid in Block C-1 to
C-6 For the remaining area the des-
1gns are under consideration of the
Municipal Corporation of Delhi,

(iii) Water Supply: 6 tube-wells
have been sunk. In Block C-2 to
C-4 distribution lines have been laid.
In Block C-1 the laying of distribution
lhines is under progress, Two sub~
merssible pumps have already been
nstalled and another two pumps are
going to be installed shortly.

(1v) Electrification: The estimate for
Block ‘C’ is awaited from the Delhl
Electric Supply Undertaking. Due to
unauthorised occupation of sub-station
sites in Block B the estimates could
not be prepared. Out of 9 sub-station
sites planned for this area, 3 sub-sta-
tion sites have been handed over to
the Delhj Electric Supply Undertaking,
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Porsons gemt abroad for Training in
Agriculture

7049. SHRI MAHI LAL: Wil the
Munister of AGRICULTURE AND IR?
RIGATION be pleased to state

(a) the humber of persong sent
abroad for tramning in agriculture
during the last three years indicating
the names of those countries;

(b) the experience possessed by the
persong 1n the fleld of agronomy sent
for training and the criterig for their
selection as also the expenditure in-
curred op them, and

(¢) country-wise number of foreign
agronomsts who came to India for im.
parting training ' agronomy during
the said period and the names of the
places where thexr traming pro-
gramme wag conducted?

THE MINISTFR OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) to (c)
The information is being collected and
wil be laad on the Table of the
House
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6360 7% § walw 25 qwrw wfy
£ AT 5000 T HIT FRT FY A0
1360 €97 § 9aiF gad F97, W
wraTeT K12 FAaet 51 sagear agy
T, A

(w) afz &1, @ FT FOWIT T
HATEIGT T TR F7 qq47 &1 I
qMT 9 AF W & fag wEw
IS ?

fffor ity wrw wa i v
gauta W (it fawre @) ¢ (%)
siY, gy | gEate werfaat #r gf w1
fregraeft 5 Fforfeas eardy & fasfaa
foear wmar 31 frgrqet o angEw
& & wraTe 97 safeq fen wa g,
AT 25 TS F e 7 fag wfuw &
ufaw 8 &3¢ sfwra 2, T99 OF gar
aHE FAR 7T wWHS §1 ¥AA IS
arforfeas caret &% Arenw fawar m
(4

(&) e # Femr f2F 1860/-
T ¢ WX OF AL AT AT AT
|Ma 4500/T0F &1 WY qEAT
s & qow N qwAr §E,
tgaw T w=earmfs & R/
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wrenfore “gfwnd wowey wof 9
™

(%) =sEY WY waw qET 9T
wrafes feae wrar § ik 2§ oy
%Y forae onar &1

fewelt % gate wfegl & g ot qond
o waxeqy

7052. st wWCm o W0
e sie fawrk 7=t ag Fa *7 T
w9 fr .

(%) w1 feeft pa AT 7
gAY, AT, A€ Wl wifx
St gt & gAatE afeaar F foerd
wfywax a0 & *¥ go §, @ A
FoAré ¥ F1§ ¥ TG fee §; W

(=) a1 mevre # faAR @
e | T TH A TAH WA
A FTEY & WU 97 g9 AHATE TN
w1 & WY afe ady, a1 I9F F47 FIO9
g7

pfe vie faark W (st g
fag wm) (%) feest g A
§ 15-4-77 ¥ 7% A0 Afga 18
gty Freifaa) @ 3 gw F aoard
¥ fag aaeg fear @1 gy ot g
Frorar & Feqorgdt ga 7§ Syl
gaty FTfady § g9 A qord &
fag *1€ gaw 7@ 70 §)

(@) oft 7dT, feet g aroAT A
gfafer sram 3 75 Arw faex gw
&1 faqeq FTAT 95T A § AT FW
faar B, 1 gENY  ATHAGT @AWAT §
qqr A wwT W wiaw sreqy FI7
7Y #rE argw 7§

9T, W T W @ agAm
¥ da faadigr, fadwgd, Twwrd
W NEFATE qratw wrennfiay F -
g AoV w39 )
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wrey gt e wt afeewe

7053. ot wWTOW a® @ T
vl wihr fawrf =it ag wars o gor
w4 .

(%) w1 FoRT w1 fanT sy
T G #Y wER ¥ a9 & fow T
agfa woma &1 § forad gfe af aqf
Fotaw s 3w ¥ @ @it SO
93T #Y grfa Y A7 o 7, Wi

(=) = wvwe 1 fawg oW
529 #F w1 & fomd v feaml
TN Ay g oy YR AT
HEH ¥ WA W TA AT BT
' § w7 9% ey I wier
v g1 A% ?

ria s fewrf s § ww
Wi (W W s fag) o (7)
femrgra segst & aftvern & fag ot
WeT<Y T AT fwar wrar & 1 wrpwT
A woErt W vgA ¥ WA,
AT A2M AWR F qrEEr faam
TT 9T GAL R W) FY AL
woert & e & faq qdveror fw Sy
WE A SR A TR TH 5
fAq W W wqAEE ¥, aead
greT oy gdery frg s T2 8 fx
WY, a1 FAF qErITeHT waeqTr § &)

(&) &% wsrfura Wi woory &
HEFF g A feaa w5 qw
WY #7 qfaaTg gAT F wwar {4
FTHTe W Ay ofvr woeT<t ) =arqar
LR CLIE R
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Fere witw ¥ srqfin faerredf ¥ wom-
qutf ot fagfemat

7054, s} XA W : W4
faer, qarw www ot depfie wa
FFIITA N w5 o

() war Festy geaTed JOT 2w
¥ 18718 1977 %t wufy §F wow
¥ sfwfar gt sfuw framg
wEAHT B @t v frgwy AR &
FIT #Y Q@S F § Fga AR q@Y
g3 wEETIg A A AU AF; WY

(@) %11 a7 w2 & fawrey A
ST A @R g, FoAT TIHT IT qSY
¥ I Ao & 7 wdfes faaeg
FAT ¥ forg tow wvaTT Ay wfafor
gaufn ggm &1 0, w)v afe a0, &)
IqF A FRAY?

oo, aaw e way  depfy
A (e TN WX W) : () T
W20 AR A FY T qBATS ¥ eIy
aw gur ¥ fr aafas fegea &
frafes & foq o whnfws Ideme
HEATIF! FT T AT T TRE A9
53,000&1 1977-78 ¥ ¥, Uy
YER §RT 1 40 ¥ A{GF O
NI & WG 9T 10,900 AAfAH
WEANE! TIT 40 § wlas oar & fog
o wfafET weas 5wt & fag
TR wf o, ek wfafera 1977~
78RN Y 31620F forers
wafes faogmay ol 612 gfwe
ey (gr€) faamy & afcrrrersy
5122 wfafoer grafas semmowy w
xR frary 1978-79 & T
T FIRTCHRTIEATY 317 Qe Finare
srafs fearaa Wi 1020 Whwrc
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T (grk) fararay dray wr § faak
wwerey 7270 wiafom srafaw
gy Syoprr frer 1 e wfafory
faours wsarowt o Furfrgfer awr
A ¥ o ITve 213 are Ffraay
¥ frex Avan 6000 wiafosa qeaTaRt
= Jspre ey 8 g § 1 feafy
refieary frred % frg o aeeTe
T frafafas s wama feg e
g

(1) wd 197778 weamrwy #
weff e ot ferarew A IR Y 1974
75 1976-77 &F MY 4T |

(if) =t gredz  syfirerer qEaTeY
F 777 ©@ WK gfrere agrwT 0N
o3 FAHL qqr Afreror €Y sl w0
Wmﬂ'oﬁ'e!ﬁ'o sfafirg faery
N rfas q9aT B &7 FAT |

(=) T & oy Ay Ayl WY
WAt & 6-14 W ad Fa s ¥
faa sTefros fovetr &7 qd st g7
&r favm frrEr &1 gacRw ¥,
TN KT AT AT FE F o
67 AT e « gy wisfoa asa
fagren wafa & gwwia saT g
Tg wTE wgfor s Al a
& aaww  wowena farerr @ra
wraifem far stqar | w7 §,
TALHIW WIETT A, wfafora wegrasy
afgq adeardiwon ¥ fafwy s
¥ for, g ¥ vt Troa B 0,
A1 A § qafer wfr srea gty

Power Given to Director of Education,
Delhi

7055 DR VASANT KUMAR PAN-
DIT Will the Mimister of EDUCATION
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SOCIAL, WELFARE AND CULTURE
be pleased to state:

{a) whether any rule of Delhi
School Education Act or Rule 1978
give power to the Director of Educa-
tion, Delhi who is a respondent in an
appeal flleg by an employee, to allow
the management of any school who is
also a respondent to start de novo
enquiry after setting aside the ter-
mination orders by the Delhi School
Tribunel;

(b) if not, whether it is correct
that the Director of Education Delhi
issued any instruction to the Mana-
ger of an aided school of Delhi to
this effect; and

(c) if so, reasons why?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE. (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI): (a) No, Sir.

(b) and (c). The position is being
ascertained from the Delh: Adminis-
tration and facts will be laid on the
Table of the House.

Meney Involved in Foodgrain Storage

7056. SHRI G. M. BANATWALLA:

SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of AGRICUL-
TURE AND IRRIGATION oe pleased
to state:

(a) the quantity of foodgraing with
the Food Corporation of India as on
81st March, 1978;

(b) what is the money involved
therein for foodgrains storage in the
country during the last three years,
year-wise;

(c) the agencies, banks etc. from
whom F.CI. has obtained loang for

APRIL 17, 1978
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the storage of foodgrains az on 31st
March, 1978; and

(d) whether F.C1. propose to
obtain fresh loans for the coming
rabi wheat crop expected in the next
three months and if so, the details
thereot?

THE MINISTER OF STATE IN ['dE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) The quantity of the
foodgrains with F.C.I. as on 31st
March, 1978 was 137.24 lakh tonnes
(provisional).

(b) The value of foodgrains held by
the FC.I. at the end of the last three
years was as under:-—

Rs /Crares
31-3-76 139¢0.68
31-3-717 2184.69
31-3-78 (Provisional) 1888.95

(c) The funds required by the Cor-
poration for financing the stocks of
foodgrains are ohtained by it primarily
from the banking sector. The Corpo-
ration has also obtained loans and
equity from the Government of India
for its buffer stock operations. The
bank over-draft is provided by a con-
sortium of banks with State Bank of
India as the leader.

(d) No, Sir,

Development of Sanskrit
705%7. SHRI G. M. BANATWALLA:

SHRI MUKHTIAR SINGH
MALIK:

will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have since
approved Sixth Plan for the develop-
ment of Sanskrit in the country;

(b) if so, the emount allocated for
the purpose during the 6th Plan; and
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(c) main features of the plan re-
lating to strengthening of correspon~
dence courses, Institution of compo-
site course for teaching Sanskrit
alongwith the mother tongue and
research development?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SO-
CIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI) (a) No, Sir

(b) Does not arnse.

(¢) Main features of the Plan are
being worked out.

Procurement Plan for Rabi
7058. SHRI G. M. BANATWALLA:

SHRI R. V., SWAMINA-
THAN;

SHRI MUKHTIAR SINGH
MALIK,

SHRI RAMANAND TIWARY:

‘Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government have
since finalised the procurement plan
of rabj harvest from the farmers of
‘Wheat Growing State of the country
during the next six months; and

{b) it so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). Atten-
tion of the Honourable Member is
invited to the statement made by the
Minister of Agriculture and Irrigaticn
on the floor of the Sabha on 12th
April, 1978, giving details of procure-
ment plan in respect of wheat for the
1978-719 Rabl Marketing Season.
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Cearsy Graing for Orisss

7059 SHRI K. PRADHANI Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether the Central Govern-
ment are aware of the inadequate
supply of coarse varieties of food-
grains for meeting the basic require-
ment of such foodgrains of the tribal
and other backward population in
the State of Orissa;

(b) whether Central Government
are also aware of the discontent pre-
vailling among the tribal population
in the State over the 1nadequate
stock of milo available for them; and

(e) 1f so, what steps the Central
Government are taking to increase
the supply of coarse grains to the
State for these people?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). Ac-
cording to the information received
from the Onssa Governmeni, avail-
ability of coarse-grains in Onssa is
adequate. The Orissa Government
have also reported that tribals 1n
Ornssa do not consume milo

(¢) Does not anse.

Master Plan for National Capital
Region

7060, SHRI K PRADHANI: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether it is a fact that Gov-
ernment have prepared a new Master
Plan for the National Capital Region;
und

(b) it so,
thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) Does not arise.

what are the details
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fagre # wrepw wft a¢ wiw

7061, st € whedt :  wav
gy wie fewrd et 72 ad = e
=5 fr

(%) = g H wew ¢ fr
fagTe & Fre T it § gu o
&

(a) afeghat smTaT A
&1 fufo w &7 AT g &
faaraeity & foed 12 7R o fo=r
¥, 69X

(%) afe g @ awEEsr @t
g ?

wity st fevar§ st (it geoiter Fag
wonen) : (%) W T R SEd
ST g W ATt wgr AT
ug gomdanr fa¥r ¥ ogrdy dei ¥
frwrardY & w17 78 o awiafwr =T g 0
S et 5 faet A faasw g o & )

(=) = (). fawrr goee &
¥ 9w g 7 a0 aie ¥
o sy o @AWY S
7 § forerdt frgdt & 2 atwi w1 P
afrfera § fod & o ity e
7y & F93 fargurdy wiw ¥ free W
gy fagre & gurdan foq § NG
e & foere smay ey o AT STt @
@ sfcloFT 9% 19, 85 FOF T *Y
aR uR w1 wewrd & i el
o yorrday forel & sfiy oW 36,915
2 #2qT diw ¥ farard i
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e ey geqmr & wftwfedt &
faurs whmr ariw

7062. Wt www fay oy : W
firn, waT werer ot wepfe wat
Tg T W ¥ w4 R

(%) wur foremr Wererr wY v
wopa deam & wtwwifa & fasrs
firmrad s g€ off; W

(=) afz g, at 5 forargel o7
AT FT § AT I 9T FqT FHEAEY
nrEy?

fivr, @ wwor war depf
durem ¥ crew Wt (st v
N wywwy) : (%) o, g

(@) amrr w7 & feradl &
wfaa swrafas qur faetr whmaf-
amsit T AT FIA afeaowr 27 #7
e fear T § 1 % wrd Frrae
YA §, AT TS ¢F A ITPR Y-
wifcd ara o A o7 o § ) @
wiafa, qraror smafes swfe
fasmay ot fmefe sréamd @ &
LI I

v wfufer, 1963 & wefiw
wrr X st wr arew

17063. st mew Ty whgw :
w1 frey, wrr wenor site desfie

Tt 7 T W I w4 fir

(%) war <oy wfafmw, 1963
& oy oy o Forrs ofr w3 (3)
& el w1 Ak waeR ¥ 90 T
Prrrar At fem o o &

4
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(@) afx @, &1 = 1977 3
dfew e wdmy ¥ v el genr &
g gidw, ofwd, gEaw, dw,
qfiz ard fisd o3 olv | ¥ frad
widdt & Ay fed ¥ O ary
for v wiv

() s o R O A A
formreags aft frar @ w@r A @
w1 wrer & Far sy fewifafa @
fad w1 v o7 M g7

torerr, @ woarr aar  wesfw
wat (wo gAm w wE) (F) & (W)
I o7 FT JT 7E WY S aw
qzer Qv v AT AT

s Fra TRfEA TMaT AT
ax sitr afrerd

7064. st wamw fog wgm : w=
foor, www wwwr Wi et
g qF qOA F A F]6qA F

(%) 37+ wyFea/faaer g
1977 & g¥1foIA IFTIAT  gaTATEET
w7 ofgwr 3 AW s §

(®) =@ & fad sxmwar |wr-
=TT AT afwwmt 8 fh & ot
axtfom fFar mr qur e SwTEET
et & wwrfirer 7 547 3 ®T AT R

() &ar wrFTT w1 famre g @iy
THFTUAT, FATATTTAT ST ATt )
feeft | stfrer w3 %7 § ) Tw WY
it F seriwe Y afr §, "

(%) afz &1, @ T R W
T vy sty Sy ok § 7
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frrr, worwr wwr o eepfie
Wt (w0 s ww ww) (%) ¥
(9) gom uwa ¥ 91 v § wav
T qzw qT vy & iy

T WM« wrAT JEvaA

7065. St QWX EA W1 : T
Forrior st wree qan g st gete
7d a7 IO v T &

(F) o< a2 Y wraATw FrowT A
faw 1975-76, 1976-77MT 1977~
78 3 fqg waw Fw feadt ufe &1
sraes fear mar,

(&) *1 Ty qadn ag grer
dar & fag wav-gawr graeT
g W

(7) afz ar, & & T § g
sy war 2?

o st s oo i wie
gorater st (ot aw)- (%) &
() T qETQ wT O ST 8w
Frrwar 3 fog 35 faelr wEmar
‘aifer ' T ‘ARfEs wEEn #
& 7 & AT & O et gloar i
o7 e g § ®ag A8 A | T
gr fafaw s g FEEH ¥
ferg sreeft srrawasaTsY WT STty
# mae fafuwa fruife & 7
d frod 7 awl wulq 1975-76,
1976-77 WX 1977-78 ¥ =
UT AN GTRTT FT MATH T JroAw
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afsaa foray wrsfvor wrare wifee &,
FAN 654 WM, 1372 W@ WK
1419 @& §IX 4T

wrarw qqr qa fasra o &
7§ 1975-76, 1976—-77 9 1977~
78 ¥ Fae Naw wowT< ¥ fafaw wramy
wfrsTol £ ¥Aw 8 44 FOT I,
7.04 FAT TIX AT 9 16 FA¥ T1F
F mor 7 rpfa € 9y

AFwTY w7 JeqTAN

7066, WY T gaTC WAt . waT
vy wlt Towrk oa gg 93 Y g
w5 e

(%) 2mF 1976-770YT 1977-
78 ¥ R fafas us & fafes

foen & qsarg wr fRaar Iear gwr,
Lird
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() F= et s & vy #7
frarfer finar war o S fnadd) fedvt
aar wiwa wr ag ?

v o frard w9t (sft gooiw
Tag wermn) @ (%) faeror oo §,
forem ey da7 9% avy ypy TroAy
¥ 8§ 1976-77 & v qEEen, a7
foew a7 gearem feqr T & 1 TS
wenrd ¥ qd 197778 ¥ foag qAY
& g Yy aF AT FIA WA
qHrE-WTE, 19787 fad) 7wy Iyasy
FAlic il

() ad 197677 F T 96 6
FTALTT X AFAF8 0 1 gAR AT
TT J4T 49 1977-78 & ¥4¥ AIVE
7NN F A 105 4 FUT AT F
T F 71 2 FAMT HEd o qEAH
w1 frata fear

faxm
. (g9t A=l =)
U frsfemrr fagxfesrar Lins
hezst Ziwg
qAffrar o

1 2 3 4 5
wre R — 91 7 418 133 5
fagre 7.2 — 58 13 9
T —_— — 164.6 164.6
wates 0.7 2 4 23 6 26 7
sfar . —_— — 9.7 9.7
P . -_— 02 6 5 6 7
TR — — 5.4 5.4
afaay —_ —_— 19.8 19 8
FUATNM 7. — 2.6 10.2
gfiraw a9 12. 4 01 2.5 15,
wfew 28 .4 94.4 291.4 414. ,
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s fegrieres wrey ¥ o
¥ fory fafte i

7067, <t TR wATC mAt : T
fiven, ware wearer st depfa qad
I XY A T T4 5

(%) Far wvFcr 1 faare s
dfrgifas amdt B gren & fag g
faits sfggre aaw s ¢,

(=) afz g1, @t a7 wgw 97 FAA
s, w/iw

(m) 3% frmtor 97 3= foaar
=g fiar FTT W1 oF T qF A A
darc F s ?

faunr, awm wEmMr aqr wewta
R (Wo wa W wy) (%) W,
T+ T 9T ¥ Y faoy sfPran-
N FY =qrfgT FTX w7 w7 gET0Y A
g1

(=) & (%), 99 7 I 0

frdst & fovg v

7068. St e wTC AT ¢
ot TTA wve :

w1 frwfor sltt wwre ww ofer
ot gaafw walt ag FT ¥ w1 WA
fw :

(%) wd 1976-77 &% 1977~
78 7 frdaY & wrera} & frmfor & forg
fufaw wodi # fielt gaTfe wmifer
ot wf, Wik
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(w) 3w dvoar & wrnia sax

e F g fead wEE w1 Gratfor
frar T 7

firmter wite wrrre vt ofer it gater
st (st farwe ww) ¢ (%) wraTe
#fgd T G 7 adt wraw F Ao
¥ Tadfm wgmar, vsg Aee #°1
‘aufed AU AAT ‘ARfra gy
¥ w D A AT o) e
gaar Al ¥ qrag W R
715 qeEI oA fafas wog s
¥ fan wqdT wTIVEATAT agqr yrafysar
* wyae fafud &1 fagaw w0 &
waa & 1 faed zr adt (1976-77
FqT 1977-78) ® fafqw war &t
AT wrgAr of @ 235 15
FUT &9 47 |

&% wfafom, or wafy & S
fafas Trvr gEE ) w1 fgfas ararfas
AR FEY I9A & fag frrfoy
WX AT AAHE ¥ 3,925 @ €AY
%Y o S fory mor # fraaw
fear 1

£ ol & ST wrATE qqr e
forre fmr & st ® W
wfaso &Y o fanwe 8,908,63
HTE 799 ¥ B 7Y frg o 47 qfc-
a1 & fag w&m Ty faaw Arfas
WTT 600 TUT Fwfaw At §

(w) fafow wroneis Qromm &
WIT IAT AN H 58,549 WO
=y § 1w afafom g aw
d 12,12,014 @Y W ov w@
fag 3 x § 1| ¥ wfsfom, @ waf
& o wgerd wiwre sty &
aE e § 1
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T NN TY W wewaTr AW dw-
T, TAHTTT WY T ¥

7069. ¥t o fog wif ww
7w e foarf et g qary
T R e

(%) =7 39T 9N 3 WK Fe-
ardr A hedww, A A, qowEL-
AT T gewre Y F wraw fear & Foew
THT YeTed @Al 7 T wirs
E, AT W [T IR0 FT WY
gif, Arzard wwd q) A famy &
a7 7 W fraet £1 F ¥ Sfaw
AT X qAAT F I A 9 AW AeIT
®1aré & afe g, a1 & wnt Fra-fee T
;e

(&) 3 9 st & weww |
FLHTT F AT ATHTAT AT AT
TR I g, WX

() o7 SearEEwT AYT WEETS
fratameit & fgat & @ #3 F fay
T FEAET T T T HYAT FE &7
frarz & aqr wenfaa FEAEr wa
T Sty ?

sfy v fawl s & T
wot (ot Wy v Fag) (%) o
g1 WY T JWYT AN faEer-]
# a7t &1 [qeavem & car wn
*fed Fear qwdr—2114/78)

(=) &7 () ™% # worr wwer
TR AR ot Sefm g ¥ gen §
fircrae sy & @7y dar gf feafer oy
ghe & g arT frg wo IoEy
&1 @YU g faevor—I1 7 faar war
¢t (e & v T | ¥feF
q®T Td—2114/78] 1
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Drinking Watey in Maharashira

7070. SHRI R. K. MHALGI:

SHRI BAPU SAHEB
PARULEKAR:

Wil] the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the number of villages (District.
wise) in Maharashtra where safe
drinking water 1s not available as in

March, 1978;

(b) the time by which arrangements
of safe drinking water in the said
villages will be made; and

(¢) the plan of Centra] Government
in this regard?

THE MNISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR[ SIKANDAR
BAKHT): (a) and (b). The requi-
site information has heen called for
from the Government of Maharashtra
anq will be laid on the Table of the

Sabha on receipt

(¢) In order to accelerate the pace
of provision of drinking water in ru-
ral areas in various States (includ-
ing Maharashtra) the Government of
India have launched a Centrally
Sponsored Accelerated Rural Water
Supply Programme from 1877-78 to
give grant-in-aid to State Govern-
ments for providing drinking water
in problem villages. The programme
envisages the coverage of all problem
villages in the country in about 6-7
years.

Grant-in-aid amounting to Rs. $12.80
lakhs has so far been given to Maha-
rashtra during 1977-78 under the Cen-
trally Sponsored Programme.



213  Written Answers CHAITRA 27, 1000 (SAKA) Written Answers 214

wrotnr wra favee e s wiw § sfeay

fiwewr & i it woenrf

7071. ®To wesiaTomw aidw ¢
war  wie i faar 74y ag @ oY
T w0 o

(%) wr "7 g2@ T AT
¥ widw &g fom 3T $6 g
a7 qerd fipar wr vgT A 3 wga &) wfer
foren a1 & w7 =TT gAT R,

(&) =1 wex s & wlwrriat
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Price of Agricultural Inputs

7073. SHR] G. Y. KRISHNAN: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) what were the prices of insecti-
cides, fertilizers and other agricultural
inputs during the period from April,
1876 to January, 1977 and from April,
1977 to January, 1978; and

(b) what facilities were provided to
the farmers during these period in res-
pect of insecticides, fertilizers and
other agricultural inputs?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) A
statement showing the prices of the
more important insecticides, seeds and
fertilisers during the periods from
Apnil, 1976 to January, 1977 and April,
1977 to January, 1978 is appended.

(b) The following facilties were
provided to the farmers in respect of
insecticides, seeds and fertilizers: .

L. Insecticides/Pesticides

1. Efforts were made to make avail-
able insecticides/pesticides o farmers
at as reasonable a cost as possible 1a
two ways; (i) Firstly, appropriate
subsidies were given wherever pos-
sible. For example, under the Cen-
trally Sponsored Endemic Areas
Scheme for Eradication of pests, Gov-
ernment has been providing subsidy
on operation cost @ Rs. 7.50 and
Rs. 17.50 per ha. for ground and aerial
spraying respectively. Besides, under
a sub.scheme of the main endemic
areas scheme, Government has been
Providing central assistance @ 33 per
cent to 50 per cent towards the cost
of pesticides, and operational subsidy
@ Rs, 7.50 per ha. by ground operation
for the control of five pests of nation-
al importance. Further Government
has been giving submidy @ 25 per
cent towards the cost of weedicides
and ground operational subsidy @
Rs 7.50 per hactare. (i) Secondly,
8s a result of Government persuasion,
the Pesticides Indusiry agreed to re-
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duce the prices for a number of pesti-
cides ranging from 2 per cent to 12
per cent.

2. Efforts have been made to ensure
availability of pesticides to farmers
at the right price by introducing a
scheme of allocating 50 per cent of the
technical grade pesticides to the State
Governments for formulation and sale
through their formulating units in the
Stateg with a view to breaking the
monopoly of distribution by a single
agency.

II. Seeds:

1. Government is giving subsidy to
farmers under Intensive Cotton Dais-
trict Programme, Pulses Development
Programme and Oilseeds Develop-
ment Programme.

2. Prices of some vareties of seeds
have been reduce as shown in the
statement,

3. Government have launched the
National Seeds Programme which aims
at adequate and timely supply of
seeds to farmers at reasonable prices
through the net-work of sale coun-
ters and dealers at the village level.

II1. Fertiligers:

1 Efforts were made to make avail-
able fertilisers to farmers at reason-
able a cost as possible by (a) reduc-
ing prices wherever possible; (b)
providing subsidy to farmers; and (c)
reduction of customs duty/excise levy
where possible.

2. Efforts were made to increase the
number of retail outlets and storage
points so that fertiliser became avail-
able to farmers nearer to the place of
consumption.

3. To cope with unforeseen shortag-
es of fertiisers due t, failure of do-
mestic production or sudden spurt in
demand, a system of buffer-stocking
was introduced.
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Statemant shounng the approximate pries of insectscudes, Fertlizers and Seeds duning the perred fiem Zral,
1976 to Fannuary, 1977 and from Apnl, 1977 to Fanuwar), 1978

Name of Products Price from Apnl, 1976 Price frem Apnl, 1977
to Jannuary, 1977 to Jennuarv 1978
| (Rs) (Rs.)
INSECTICIDES
1 BH C : Technical . $ 5,500/tonne 3,700/tonne
2 Malathion Technical . 28,000/tonne 26 ccoftcr ne
3 DDT I'ichnucal . . 12,920/tonne 11,930/tcnne
4 DDVP Technual . . 90,000/tonne 85 ccoftenne
5 Coppet Oxychloride Tech 24,000/tonne 20,000/tcnne
6 Alurumum Phosphide Tech . 90,000/tonne . 72,000[tcnne
7 2 4-D Tcchmeal 24,000/tonne 20 e frerne
8 ladowlfan (35 ( 10) . qoflitre 6o/huc
9 BHC 50° WDP) . . 4,600[tonne g Coofter ne
10 DDI (50 , WDP) . . . 10,000/tonne 9 5cCticrne
11 Mo wrotophos . . 146/hitre 146/litre
12 Carbofuran : . . 13,600/tcnnc 13 6oo/tonne
13 Phenthoate (50% FC) . . . 6ofhtre 6o/litre
14 Phorate (109 granules): . . . 6g/kg 63/kg
15 Phosolcne (35° ) . B . . 86/litre 66/hitre
MALZE SEEDS
(1) ¢« 92 Histarch & Decoan® . 4oo/quintal 400/quintal
(b) G-4 G5 & Him 123 . . 425/quintal 425/quintal
(¢) Vnay Compuosite . . g8o/quintal 380/quintal
SORGHUM.
(a) CSHt . . . . 730/quintal 730/quintal
(b)) CSH-5 & CSH -6 B . 955/quintal 885/quintal
BAjJRA
All vauieties N . . . 955/quintal 650/qumtal
WHEAT
All varietics 240 to  255/quintal 285 to 265/quintal
PADDY
(a) Coarse & Medium Coarse Varieties 180 to 200iquintal 168 to 18o/quintal

{b) Fune & Medum Fine Varieties . 200 to ago/quintal 190 to 216/quintal
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per tonne.

Name of Fertilizers

Price during April, 1976-January, Price during April 1977-Jaunary,
1977 1978

Imported Indigenous Imported Indigenous
Urea 46% N . s 175 * 1750 ¢ ‘1650 (1550 #1650 (1550
fiom from
12-10-77) 12-10-77)
Ammonium | |Sulph
100 kg. packing B 925 * gas * *gas Ld: P13
Ci'ten 4 nnrium Nitrate .e
25% N o o -~ *1015 *1015
26% N . . *1060 *1060
Di-Ammonium Phosphate 2600 r(nzm 2210 2210 2210
rom
20-4-76) |
Muriate of Potash (wo
kg Packing) 900 . 79% B
Amm. Nitro-Phosphate
20-20-0 1660 FACT 2150 1590 . 1845 TFAC
FCI 1950 1760 FCl1
24-24-0 2295 (2270
from
20-4-76)
IFFCO 2270 2045 2080 IFFCO
MFL 2830 1950 MFL
N.P.K.
15-15-15 1645 (1570 1570 1520 1520
from
20-4~76)
17-1717 2125 (1970 19%0 1810 1810
from .
20-4-76)
14-28~14 . 2020 2020 1858 2045
Single Superphosphate . . 4 2 to 686 to 662
(from 18-10-76) .. t 77)
4 5 ¢°

(from :-m-m

*Prices fixed statutorily under the Fertilizer (Control) Order, 1957,
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Flood Control Scheme in Rajasthan

7074. BHRI S. S. SOMANI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that the
Rajasthan Government has formulated
new perspective flood control schemes
of the order of Rs. 15.30 croreg in the
State;

(b) whether Central Government 1s
aware that there are certain parts in
ithe State where there are chronic
drought conditions and fac‘ng worst
flood fury after every two years; and

(c) if go, the details regarding the
schemge sponsored by the State Gov-
ernment and the financial assistance
extended by the Central Government
to the State?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The State Government of Rajasthan
have reported that they have taken

v Bhara'pur distrit

( 1) Providing inc
river

(1) Providing increased capacities of regulators
(1) Renovating and remodelling Homes Canal.
(1v) A catch-water storm drain in the West of Bh
bridge .

(v)
2.

8. Providing pump houses and
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Provision for speeding up construction of outfall dramn.
Providinglink drasn andanlets into Pahari Kaman drain.
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up @ phased programme of flood con-
trol in the State, at an estimated cost
of Rs. 2784 crores against which an
expenditure of Rs. 9.33 croregs had

been incurred upto March, 1978.

(b) The Member probably has mn
mind the areas lymng in the North-
Eastern parts of the State which are
subjected to both drought and flood
conditions hke Bharatpur district and
other scattered pockets.

(c) Flood Control and irrigation
form part of the State Sector and,
therefore, the imtiation, planning and
execution of flood control and irr-
gation schemes including financing
thereof 15 the responsibihity of the
State Governments. However, during
1977-78, an Advance Plan assistance
of Rs 787 crores was allocated to
the State by the Centre for meeting
the increase in expenditure necessi-
tated by floods Out of this, the
amount earmarked for flood control
schernes was Rs. 270 crores as detail~
ed below: —

pumping flood waters from

4. Restoring, raising and strengthenin,
ble reaches on Banganga river,

(Rs 1n lakhs)
reased capacitv of regulators on 1nundation tanks of Banganga
. . . . . . . . . . . 80 00
of inundation tanks of Lonparail 20° 00
. 10 00
aratpur- district opposite Ranjeet
Nagar leading the flows into the outfall drain including the washed awav road
. . . B . . . . o 25 00
. . 50° 00
B . 15 o0
ing sets for per t arrangements of
low lying arcas into the Kaman Pahari drain. 20° 00
g and providing embankments in vulnera-
. . . . . . . . 100° 00
. . . . 270° 00

ToraL :

In addition on an Advanced Plan amistance of Rs. 5 crores was allocated during 1977-78 for
accel erating various irrigation schemes in the States.
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Ban on Hunting of Wild Animals

7076. SHRI K MALLANNA: w:ill
the Minister of AGRICLTURE AND
IRRIAGATION be pleased to state:

(a) whether the Central Government
have issued orders to prohbit com-

pletely the hunting of wild aaimals,

(b) 1if so. the names of the Statés
which hzve complied with these orders;
and

<
(c) whether Government propose to
frame rules restricting the trading i
the hide of panther also in order to
discourage the tendency of hunting?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir

(b) Does not arise.

(¢) Sale or offer for sale of panther
or any article made out of it, any
trophy, uncured trophy or meat de-
rived from 1t 1s strictly regulated
under Section 43 of the Wild Life
(Protection) Act, 1872. As the Leo-
pard or Panther is included in Sche-
dule I of this Act, its hunting is to-
tally banned

Scheme for Personal Promotion in
BHU. and AMU.

7077 SHRI DURGA CHAND: Wil
the Minister of EDUCATION, 8O-
CIAL WELFARE AND CULTURE
be pleased io state:

(a) whether it is a fact that a scheme
for personal promotion for various
categories of teachers has been iniro-
duced in Banaras Hindu University
and Aligarh Muslim University;
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(b) it so, what are the details there-
of and from when the scheme hag been
introduced;

(c) what steps Government are
taking to introduce the scheme In
Delhj University and otner Central
Universities and by when the scheme
will be introduced, and

(d) if the answer to part (c) above
be in the negative, what are the reasons
therefor?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER). (a) No, Sir. However, the
Executive Council of the Banaras
Hindu University, at its meeting held
on October 27, 1977, decided that the
teachers already recommended for
promotion by duly constituted Selec-
tion Committees under the Personal
Promotion Scheme, which was discon-
tinued from 1974 onwards, be given
the benefit of personal promotion to
maik the celebration of the Diamond
Jubilee of the University with effect
tiom January 24, 1977, under intima-
tion to the University Grants Com-
mission

The Executive Council of the Al-
garh Mushim Umniversity also passed a
tesolution in February, 1978 t, the
effe~t that all those members of the
teaching staff, who were considered
(hgible by the Selection Committees
for personal promotions in 1973-74
and were not accommodated in higher
Fosts in the first 5 per cent selections,
may be accommodated, after the ap-
proval of Executive Council in each
case in the next higher posts on sim.lor
lines as 1n the Banarag Hindy Uni-
versity.

According to the information re-
ceiveq from the University Grants
Commission, the Personal Promotion
Scheme which was introduced in the
Central Universities, was allowed to
be jmplemented only for one year,
In 1972 and thereafter it was with-
drawn. The Banaras Hindu Univer-
sity, however, continued thig during

602 LS—7.
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1973 and this was objected t{o by the
University Grants Commisison. The
Commission have taken serious ex-
ception to the decision of the Banaras
Hindu University and the Aligarh
Muslim University and the matter is
presently under consideration of the
Government.

(b) Does not arise.

(c) and (d). The Sen Committee
had in 1ts report recommended a
Scheme of Personal Promotion for
Unmiversity and College  Teachers,
This recommendation has not been
accepted by Government sq far.

Coarse Grain Output quring VI Plan

7078. SHRI G S. REDDI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have any
plan to increase course grain output
during the Sixth Plan; and

(b) if so, details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) In the current Plan, it is pro-
posed to increase the production of
coarse grain in the country through
(a) increased coverage under high
yielding varieties/hybrids of jowar,
bajra and maize by 5 million hectares;
(b) conservation of soil and moisture
and adoption of other dry farming
techniques on a large scale; and (¢)
need based pest management parti-
rularly in the case of jowar where
high yielding varieties/hybrids of
similar maturity period need to be
cultivated in large compact areas
within the shortest possible time to
avoid pest build up.
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Groundnut Seed Maultiplieation Pre.
gramme

7079. SHRI BALASAHEB VIKHE
PATIL:

SHRI D. D. DESAL:

Will the Minister of AGRICUL.
TURE AND IRRIGATION be pleas-
ed to state:

(a) whether attention of the Govern-
ment hag been drawn to the news item
published in the Economic Times dated
the 20th March, 1978 indicating that
groundnut seed multiplication pro-
gramme undertaken by the Indian Oil
and Produce Exporters Association is
likely to run in jeopardy for want of
funds; and

(b) it so, whether Government ave
considering the need to give financial
assistance to the programme?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA)- (a)
Yes, Sir.

(b) The matter is under considera-
tion of the Government.

Management of Sugar Mills

7080 SHRI BALASAHEB VIKHE
PATIL: Will the Minister of AGRI-
CUTURE AND IRRIGATION be
pleased t, state:

(a) whether the managament has
been taken over by the Government of
such of those Sugar Mills which did
not fulfil their obligations towards
cane growers for the current year and
which are those mills;

(b) if not, the reasons therefor: and

(c) the steps taken by the Govern-
ment to ensure fulfilment of the obli.
gations of sugar mills towards the
cane growers?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
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AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). To
protect the interests of sugarcane gro-
wers, who have not been paid their
dues by sugar factories, the Sugar-
cane (Control) Order, 1936 wag am-
ended recently on 2-2-1978 to provide
for interest at 15 per cent per annum
on payments delayed beyond the sta-
tutory period of 14 days and also to
provide for depositing all unpaid dues
of cane growers at the end of the
sugar year with the Collector of the
district who would arrange payment
to the growers. Proposals for taking
over of the management of sugar
mills, who are unable to fulfil their
obligations to cane growers and ‘or
other reasons are sent by the State
Governments which are considered
on merit. In the current season the
management of one unit in Andhra
Pradesh was taken over as it was
lying closed and arrears of cane dues
were also high.

(c) Recovery of cane growers' dues
is generally covered by State Legis-
lation regarding purchase and supply
of sugarcane which provide for re-
covery of cane dues as arrears of
land revenue The need for ensur-
Ing prompt payment of such dues is
imp:ses;ed utpon the State Govern-
ments from time t, time
high level, ° e vy

Recommendatiog of National Commis.
slon on Agriculture re, Agricultural
Production

7081 SHRI BALASAHEB VIKHE
PATIL: Will the Minister of AGRIL.
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Government have ac-
cepted the recommendations of the
National Commission on Agriculture
to augment the production of the Agri-
cultural Commodities; and

. (b) if not, what are the reasons there-
or?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
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SURJIT SINGH BARNALA): (a)
Out of about 2400 recommendations
made by the National Commission on
Agriculture for the improvement and
modernisation of agriculture and in-
creasing the level of agricultural pro-
duction, about 1200 recommendations
have already been accepted by the
Government. Only eight recommen-
dations not having a direct bearing
on augmentation of production of
agricultural Commodities have not
been eccepted The remaining recom-
mendations are still being processed

(b) Does not arise

Contracis and Licences granted to
8.C./8.T. '

7082 SHRI R N RAKESH Wil
the Mimister of EDUCATION SOCIAL
WELFARE AND CULTURE be
pleased to state total number of
contracts/licences granted by his
Ministry, 1ts attached and subordinate
offices 1including the public sector
undertakings and the share there, 1t
any, to 8/C and S/T in each category
of such contracts/licences during the
entire period of Janata reg:me and if
not why?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) The information is being col-
lected and will be laid on the table
of the Lok Sabha

Loss to F.C.I. in Dadra and Nagar
Havel

7083 SHRI R R PATEL: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that Food
Corporation of Indla's unit in Dadra
and Nagnr Havell is facing a great
financial loss for the last few years,
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(b) if sp, the logs incurred during the
last two years;

(c) whether enquiry has been con-
ducted; and

(d) il so, the details thereof and the
regsons for these losses?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) No, S
There 15 no umt of Food Cor-
poration of India at Dadra and Nagar

Havel

(b) to (d) Do not arise.

Stoppage of work by Graduate Junior
PMMm in OPWD.

7084 PROF P G MAVALANKAR:
Will the Mimster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the CPWD Graduate
Jumor Engineers have stopped doing
design work of Government Buildings
and if so, whether such action has
resulted jn the paralysing of Govern-
ment construction works all over the
country; and

(b) if so, how are Government
tackling the said situation?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Graduate Jumior En-
gineers in the CPWD have stopped
doing demgn work. However, this
has not resulted in paralysing the
Government work all over the coun-
try

(b) Alternative arrangements have
been made to get the design work
done by senior officers
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Implementation of Afforestation Preo-
grammes and Projects

7085. PROF. P. G. MAVALANKAR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the afforestation pro-
grammes and projects all over the
country including Andaman and Nico-
bar Islands are i{mplemented by the
coordinated and even joint machine-
ries of the Central and State Govern.
ments;

(b) if so, broad indication thereof;

(c) concrete steps being taken in this
regard in the years 1975, 1976 and 1977;

and

(d) the expenses, thereof and the
net results achieved so far?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARMALA): (a)
The afforestation programmes and
projects all over the country includ-
ing Andaman and Nicobar Islands are
not implemented by the coordinated
or even joint machineries of the Cen-
tral and State Governments. Though
Central assistance is being released
to States under the Central/Centrally
sponsored forestry schemes for affore-
station works, the execution/imple-
mentation of the schemes is being
done by the State Governments and
forest development corporations.

(b) to (d). Do not arise.

Journals

7086. PROF. P. G. MAVALAN-
KAR: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the Education Minis
try brings out one or more journals
in English, Hindi and other languages;

APRIL 17, 1978

Written Answers 233

(b) if so, full facts thereof, includ-
ing the years of their starting,
periodicity annual subscription total
number of copies printed, etc.;

(¢) how many of such copies are
distributed gratis and to whom; and

(d) what ig the actual net sales of
the said Journals during the last five
years?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). The information
is being collected and will be laid on
the Table of the House.

Pakistan Refugees in Banaskantha

7087. PROF. P. G. MAVALAN-
KAR: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether there are any refugees
from: Pakistan living in Banaskantha
and other districts of Gujarat;

’(b) it so, full facts thereof;

{c) whether the saiq refugees are
rehabilitated on a proper and perma-
nent footing and if so, how; and

(d) if not, why not?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR): (a) Yes, Sir.

(b) A statement is attached.

(¢) No, Sir.

(d) Government have since decid-
ed to allow the benefit of permanent
rehabilitation to these persons. The
State Governments have been request-
ed to formulate schemey for the pur-
pose.



234

Written Answers

233 Written Answers CHAITRA 27, 1900 (SAKA)

-gL61-8-18 od oS .£85 - sdures jo Suruw L]
g461-8-18 oydn mppey 2 m?ﬁ%_pﬂ_wuen_ﬂh

g 663 Sof g66 11 44 Gig 9181 134 989
. Sos1 g 968 €£6% 6oz . - * ureSmg 5
VHINVI
£Sss 106 ozg 586 Le¥y v pwsgy °f “SYNVE
188 19 (13 6¥1 £9 114 ¥66 16%1 g6oz g€6 . * odurea § oY,
Sot [ %31 ggt £2 . ° pPEN-ounsi ¢
oog £9z L1 ozf ol ' . ©  swomN ‘¥
69z1 00z €o¥ 909 1317 . . . emz 6
¥o3 €Ss V5 (224 ¥gt . . yeasyusy ‘%
£¥61 €z Sob SSg 65z - egisams (1 HOLNA
Apnurey Aqrorey
oy, wWPpRg)y IR IEW jo oN 1m0y, wapng) sremsy P jo "oON
wung
sdured oy apmno Jurar]  sfegoneN  jvd Jo ON sdutes wr Surseys uosaxd e suogiad Jo oN durepy jo auren Jjo JureN

L4-2I-1E uo $9 310} 12vlne) we Sastops spou 1IN Yo g jo unpsag aqp Jurnoys juawaws

INHWILVLS



235  Written Answers’

et & o & frweel W firgfer

7088. st O Jww gAY : W
for, s weror W% weghy  woht ug
FAA W T R fw

(%) war faeelt o 7 foaswl
¥ fagfer Tdamli & arer ¥ w R
1 frote fer § 5 &R

(w) afz g, & @1 TR W
o @& T4 T g™ & wqregw
¥ firasY &7 frgfer w07 w1 g ¥
w1 & forady ¥w o frs} @7 @< o
oaw |

foan, wwTx wenrw ey depfr
dwrea ¥ T st (W et
Toww) (%) S T

(=) ww ad¥ gsam )

Issue of Milk tokeas by Delhi Milk
Scheme

7089. DR. VASANT KUMAR PAN-
DIT: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether it is g fact that Delhi
Milk Scheme have issued milk tokens
to the people even after the an-
nouncement made to the effect that
after 31st of December, 1977 no milk
tokens will be issueq ag no waiting
list is being maintained in Delhi Milk
Scheme;

(b) if so, how many milk tokens
have been issued after 31st December,
1977 till date;

(c) how many persong from the
above (officerg and staff) belonging
to Delhi Administration, have been
sanctioned milk tokens; and
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(d) whether it ig a fact that Delhi
Milk Scheme are not entertaining
applications for issue of milk tokens
even to the patients o¢ T.B, Cancer,
Ulcer, etc. on medical ground; if so,
why?

THE MINISTER OF AGRICUS-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) During the period 1-1-1978,
to 6-4-78, D.M.S. issued milk tokens
to 855 applicants on compassionate
grounds.

(¢) Since D.M.S. issues milk tokens
after verifying the identity of the ap-
plicants with reference to the ration
cards, the D.M.S. maintains records
as per the residential address and not
official address. In view of this, it is
not possible to indicate the specific
number of the applicants bclonging
to the Delhi Administration, who
might have been issued milk tokens
during 1-1-1978 to 6-4.1978.

(d) It is not a fact that D.M.S. is
not entertaining applicantions for
milk tokens to the patients of T.B.,
Cancer, Ulcer, etc. on medical
grounds.

Stoppage of work at Modern Bakeries
Ltd, Madras

7090. DR. VASANT KUMAR PAN-
DIT: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether it is a fact that the
Government-owned Modern Bakeries
Limited at Madrag has stopped work
due to continued labour unrest:

(b) if so, what are the demands of
the workers and what efforts have
the management made to peacefully
negotiate the same till today; and

(c) what efforts have been made
by the Government to bring peaceful
end of the strike and start function-
ing of the Bakery Unit?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, 8ir. Thé
Unit at Madras suspended its opera-
tions on 11-3-1978 afternoon and re-
sumed them on 18-3.1978.

(b) and (c). The demands were:—

1. Stoppage of engaging casuals
to cover absenteeism.

2 Grant of overtime to regular
employees to cover absenteei-
sm.

The matter was taken up with the
labour authorities for concilation. As
a result, settlement was reached
quickly and production was resumed
from 18-3-1078. The unit is now
functioning normally.

Objection to R.SS. or ABVP help
for Adult Literacy

7091 SHRI G M BANATWALLA
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Education Minis-
try has invited, sought or accepted
the help of Akhil Bharatiya Vidya-
rthi Parishad or the RSS. to help
in its scheme to educate the illiterates
in the age group 15-35;

(b) whether the Prime Minister
has received any representations
objecting to the involvement of the
above mentioned RSS or the ABVP
in the Adult literacy programme of
the Government; and

(c) if so, what is the reaction of
Government thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The National Adult Edu-
cation Programme would require the
support of all sections of the com-
Munity and all organisations includ-
ing political parties and in this con-
text the ABVP and the RSS were
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among those who were invited to
participate in the discussions.

(b) Yes, Sir.

(c¢) In view of the answer to (a)
above, Government's view iz that a
party which is not banned coulq par-
ticipate in  the programme of Audit
Education.

Representation on Fermation of
Agriculture Research Service

7692. SHRI M. A. HANNAN AlL-
HAJ: Will the Minster of AGRI-
CULTURE AND IRRIGATION te
pleased to state:

(a) the number of representations
received by Government on the for-
mation of Agriculture Research
Service with their details;

(b) if so, the action taken thereon
on each; and

(¢) if not, the reasons therefor?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Representations have been received
from time to time in regard to the
Agricultural Research Service which
has been formed with effect from
1 10-1975 consequent upon introduction
of the new personnel pohcy for the
Indian Counci} of Agricultural Re-
scarch The representations mainly
relate to:

(1) Change 1n the recruiting
agency for the Service;

(1) Modification of the norms
adopted for assesstnent of
sclentists for their career
advancement as alsg for
making direct recruitment to
the Service; and

(iii) Remcval of certain anumalies
that have arisen in the cpera-
tion of the Service rules.

(b) The action taxcn on these re-
presentationg is indicated below seria-
tim:

(i) A proposal was made that re-
cruitment to the Agricultural
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Reseuch Service should be
entrusted to the Unjon Public
Service Commussion. The pro-
posal waz examined in detoil
in consuitation with the U.P.
S.C, and concerned Govern-
ment Department. It was
found that the U.PS.C. is not
authorized to make recrut-
ment for the I.C.AR. which
is an autonomous registered
Soc.ety. Yhe work of recruit-
ment to Agrculwral Re-
seaich Sersice has, thercfore,
been entrusied to a specially
constituted Agricuitural
Scieniists JRecruitment Board
with a senior Agricultural
Scientist as its full-ime
Chairman, who works direct-
ly under the Presid:nt of the
Saiiety  The Board functions
independently on the pattern
of the UP .

The Agricultural Scientists
Recruitment Board being an
independent agency adopts its
own norms in matters of 8-
lection and recruitment to
the Agricultural Research
Service. However, whenever
any suggestions are received
regarding modification of
thegse norms, the same are
brought to the notice of the
Board for such action as 1t
may consider necessary.

Certain anomalles in the
operation of the Service Rules
were pointed out in the re-
presentations made to the
Council, These have been
examined In consultation with
the Standing Advisory Com-
mitte set up for the Agricul-
tural Research Service, and
necessary action taken to rec-
tify them *o the extent fea-
sible.

(c) Does not arise.
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Inclusiop of Technical Assistant (Sta-
tistics) in Agricnltural Research

Service

7003. SHRI M. A, HANNAN ALHAJ:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether graduate Technical
Assistants (Statistics) of Indian Agri-
culture Statistics Research Institute
under I.C.AR. have represented
against their non-inclusion into the
Agricultural Research Service recent-
1y formed;

(b) whether at the time of forma-
tion of service, all the existing said
Technical Assistant were not taken
in the service;

(c) if so, the reasons therefor when
the interest of all existing staff is to
be protected under the Fundamental
Rules;

(d) whether the said Technical As-
sistants have also protested against
promoting juniors including Senior
computors to senior position;

(e) if so, the reasons therefor, whe-
ther they were given opportunity to
improve their prospect; and

(f) if so, when?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Sir.

(b) and (c). The minimum qualifica~
tion prescrived for induction into
Agricultural Research Service is a
post-graduate degree, excepting in the
fleld of Agricultural Engineering,
where B. E. or B Tech. is the mini-
mum qualification. Accordingly.
Technical Assistants possessing (bese
gqualifications were considered for in-
duction alongwith other eligible per-
sons. Those possessing lower quali-
fications, being ineligible, were  not
considered for induction.

(d) Yes, Sir.
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(¢) and (f). With the reorganisation
of personnel system in the ICAR,
Senior Computers who were earlier 1n
the scale of pay of Rs 425-600 heove
been brought on to the same scale of
pay as that of Technical Assistants,
wviz:, Rs 425.700 Such of the Seniox
Computers as are post-graduates arc
also being considered for induction in
to the Agricuitural Research Service
Since the A R.S 18 qustinct “rom Tech-
nical Services, the induction oi these
Senior Computers into ARS does rot
affect the seniority of the Technical
Assistants

After the introduction of the Agr:
cultural Research Service with effect
from 11075, scientific and technical
personnel who do not possess the re-
question guabfications are bemng gi*+ n
faciities lLike Study Leave etc, for
acquiring post graduate qualificafions
They are also being assisied in the
matter of their admission to the
Agnicultural Universities
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€ 1977-78 ¥ 2 aweTE A
& w3 daore X g F wrdema
¥ faq ¥z gro wafar afa wodo
AN FEET ¥ AT AT qgrar
TETH 38,20 wqw T fer &

(v) e (). - gfads ser 1a-
% ¥4 aqr ez @A § o § 3
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Setting up of sugar lactory in
Narsinghpur Distt., M.P

7096. SHRI HARI! VISHNU
KAMATH Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state

(a) whether his attention hag been
drawn to Presg Reports to the effect
that a sugar factory will soon be set
up by Government in Narsinghpur
District, Madhya Pradesh;

(b) 1if so, the details of the propos-
ed project; and

(c) whether it is a fact that it has
been strongly recommended by the
Government of Madhya Pradesh?

THE WMINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) The Government of
Madhya Pradesh have informed thut
there 1s n¢ such proposal

(b) and (c) Do not anse
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Reduction in cost of sugar production

7088 BHRI P K KODIYAN Wil
the Minister of AGRICULTURE AAD
IRRIGATION be pleased to stats

(a) whether he has urged the sugar
industry to make efforts to reduce
the cost of production and also work
for the gevelopment of rural areas,
and

(b) 1f g0, the details and the sugar
industry’y response thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) In his svesch
on the occasion of the 44th Annual
General Meeting of the Indian Sugar
Milly Association held on 2nd Derem.
ber, 1977, the Minister for Agriculture
and Irrigation urged the sugar 'nd is-
try to devise ways and means ol re-
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ducing the cost of production of sugui.
Development of sugarcane 1in sugar
factory areas was also urged

(b) No reply or specific response
has been recetved from the industrv
or the association

Homensteads to the Shelerioss

7089 SHRI SURAJ BHAN wWill the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state

(a) whether it 13 the policy of the
Government to provide homesteads to
the shelterless poor by providing them
accommodation on lend lease basis;

(b) 1f s0, how many one room
tenements were constructed in Delhy/
New Delhi and handed over to the
needy during 1977-78, and

(¢) af no construction has taken
place, whether Government propose
to chalk gut yearly plans for the
purpose to remove housing shortage?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Housing is a State sub~
ject However, Government is aware
of the heavy backlog Efforts are
constantly being made to increase the
housing stock

(b) The Delhi Deveiopment Autho
rity has reported that 2028 one room
tenements were allotted during 1977-78

(c) Does not arise

Vacant Posts of Teachers in Delhi
Colleges ,

7100 SHRI JYOTIRMOY BOBU
Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether 1t 1s a fact that there
are 550 vacancies in Delhi colleges,
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(b) if so, what steps the Govern-
ment propose to take to ensure that
these vacancies are filled up; and

(c) reasons for such vacancieg con-
tinuing?

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CUL1URE
(DR PRATAP CHANDRA CHUN
DER) (a) to (¢) The information 1s
being collected by the University from
the colleges and will be laid on the
Table of the Sabha in due course
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(6) & ¥ w& g wrF w1 fro-
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Allotment of Plots in Delhi to non-
Resident Indians

7102 SHRI K RAMAMURTHY
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
1ABILITATION be pleased to state

(a) whether a scheme to allot plots
i Dellu for non-resident Indians
living abroad to build residential
houses has been introduced,

(b) 1if so, the details of the same,
ang

(c) the response to the sad
scheme?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Yes Sir

(b) About 260 plots of 400 sq y s
each (334 452 <q melres) 1n Badarptr-
Mehrauli Road area will be availahle
after deve.opment for allotment 1o
the non resident Indians hiving abroad
@ Rs 20000 per sq yd (23920 per sq
metre) as premium plus 2} per cent
of the premium as annual ground rent
The price of land and the cost of
construciion shall be payable in foreign
exchange  All non-resident Inliens
Lving abroad except members of
Indian Foreign Service are eligible for
allotment of plois provided they do
not have a house/flat/plot in Dclhi/
New Delhi either 1n then own name or
m the nameof their famly members
as defined in the Urban Lang (Ceiling
and Regulation) Act, 1976 For such
persons who are unable to arrange
their own executing agency, the Cen-
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tral P. W. D. can undertake the design-
ing and construction work on “deoosit
basis”. Prospectuses containing the
full details of the Scheme are avail-
able with the Land and Development
Office on payment of Rs, 10.00. The
last date for receipt of applicatlons
is 30th April, 1978,

(c) Over 3000 copies of the pospec-
tuses have either been sold in Dellm
or have been despatched to the Tndian
Missions abroad for sale. 25 apohca-
tions along with the earnest money
have been received.
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World Bank Aid for Planting of Pine
Sapling

7104. SHRI VASANT SATHE;
SHR1 SHARAD YADAV:
Will the Minister of AGRICUL~

TURE AND IRRIGATION be pleased
to state:

(a) whether the World Bank have
proposed fo finance project entitled
‘Intensive Foresting’ envisaging Plant-
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ing of severa} lakhs of pines sapling
with the investment of Rs 200—500
crores;

(b) it so, important detail; of the
project and the decision taken in the
matter;

(c) whether Government are aware
of the criliism appearing in certamn
section of the press alleging that 1t
will spell a disaster and that it 15 not
in the interest of the Government,
and

(d) it so, what action 1s being
taken in thig regard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
There 1s no such proposal to be fn. n-
ced by the World Bank which enw:
sages the planting of several lakh» of
pine saplings with an investment of
Rs 200—500 crores However the
World Bank appraised and made
available IDA credit to the tune of
US $4 milhion to M P Forestry
Technical Assistance Project of Bas-
tar district One of the components of
the project 1s raising plantations of
Tropical Pmnes on an experimenal
basis

(b) The World Bank Project al-
ready under execution 15 mamly a
research and development scheme for
a period of 5 years starting from April
1 1976 The main components of the
scheme are —

(1) Research tralg and pilot planta-
tions of fast growmg species especially
pines from tropical regions for estat-
Lishing technique of large scale plan-
tation programme The total area
to be planted in five years will be 3 200
hectares and the aim 1s to determine
whether self-sufficiency in producton
of long fibre pulping material for the
Pulp and Paper industry could be
tained by conmverting some of the
low value forests 1nto man-made
lorests of long-fibre pulpwood
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(u) A comprehenswe feassbilvty
study to provide a basis for deter-
mning the location, size and configura-
tion of forest based industries that
could be established in the catchments
of Jagdalpur, Barsur and West Bas-
tar

(1) Pilot loggwng/trarning umt to
develop suitable systems for handung
and supply of large volumes of forest
raw material that would be needed by
the forest based industries as suzses-
ted by the feasibility study

(1v) A study on tribals to work out
plans to ensure their integration with
the future forest operations and
forest industries that would be estab-
lished 1n the area

(¢) The Government 18 not aware
of any specific criticism regarding the
raising of tropical pine plantations
Ag has already heen stated the arra to
be covered under tropical pines 1n
3200 hectares which 18 only 00014 per
cent of the total forest area of E.stur
district of Madhya Pradesh where
these plantations are being raisea It
1s not true to say that raising of tro-
pical pines wil lspell disaster and that
1t 1s not 1n the interest of the G vern-
ment In fact tropical pimes provide
long fibre raw material which 18 eatre-
mely useful for making certain varne-
ties of paper which are in short supply
in the country This species 1S raised
only in such areas where the ex sting
foresi 18 of very low value

(d) Does not arise

o W g, Wi A, wf el
% firg v

7105. st Q% Jww gand : Al
foriwr wire snwre wat gfer wite gt
wEY Ag warR w7 g0 w3} 6
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Repairs to Quarters at Rouse Avenuc,
New Delhi

7106. SHRI K. PRADHANI; Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether it is a fact that the
roofs of Daftry type quarters in Rouse
Avenue (Din Dayal Upadhyaya
Marg), New Delhi are damp and
plaster broken at several places;

(b) whether the CPWD Enquiry
Office in that area does not respond
to the requests of the local residents
for adequate roofs plastering and re.
pairs of these quarters;

(¢) whether it is a fact that during
the rainy season, the roofs of these
quarters leaking and no prompt res-
ponse is recelved from the CPWD
Enquiry for redress; and

(d) if so, what action Government
propose to take to remedy the
situation?

APRIL 17, 1978
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-~
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Ceiling plaster has fal-
len at some places and dampness also
appears in a few roofs in the ramy
season.

(b) within the lmitations of funaus,
the Central P.W.D. Enquiry Office
always responds to the requests of the
residents for repairs to roof plaster
and other repair works.

(c) Complaints of leaking roof are
immediately attended to.

(d) These are very old houses and
the department is maintaining them
in a reasonable state after carrying out
necessary repairs. Some roof painting
with bitumen is Lkely to be carried
out as special repairs

Grievancey of Employeeq in Clerical
Cadre in National Archives of India

7107 SHRI MAHI LAL: Wil the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to refer to the reply given to Uastar-
red Question 1996 on 29th Novem-
her, 1971 regarding  grievances of
employees n clerical cadre in
National Archives and state:

(a) action taken so far 1n regard
to creation of additional clerical posts
on Administrative side;

(b) whether many new technical
posts have been created under the
Plan Schemes in National Archives of
India, while the Ministerial side has
been over looked merely on the
ground; that there is a ban on crea-
tion of Ministerial posts and the tech-
nical staff is put on Administration
work:

(c) whether Administration work
being dealt with by the Technical
staff is not the misuse of their techni.
cal capability; and
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(d) it so, the steps taken or pro-
posed to be taken to recruit addi-
tional clerical staff to look after the
House keeping jobs which at present

18 being dealt with by the Technical
staff?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULIURE
(DR PRATAP CHANDRA CHUN-
DER) (a) to (b) 12 additional cleari-
cal posts pn the admimstrative side
have been sanctioned during the period
November 1971 to-date  Consequent
on the increase in the number of
technical posts a proposal for further
augmentation in the staff strengch on
the administrative side 1 under work
study  assessment Pending this
assessment some important adnnms-
tration work such as planning has
been entrusted to techmcal staif No
house keeping job has however, Leen
assigned to them
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Storage Capacity in Tripura

7110. SHRI KIRIT BIKRAM DEB
BURMAN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether it is8 a fact that there
is acute shortage of proper storage
capacity for cereals in Tripura;

(b) if so, the total storage capacity
required in the State, and how much
of it is available there with the Food
Corporation, with Central Govern-
ment, Tripura Government and with
private ware-houses; and

(c) what steps are proposed to be
taken to provide for adequate and
scientific storage capacity in the public
sector including that required for
maintenance of the required buffer
stocks of about 10,0000 M. tonneg for
meeting the demands during the ican
season?

APRIL 17, 1978
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‘THE MINISTER OF STATE. IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PHANU PRA-
TAP SINGH): (a) and (c). There
is no acute shortage of proper storage
capacity for cereals in Tripura. How-
ever, steps being taken by FCI to
Increase storage capacity include con-
struction of built capacity of 3340
tons; construction of 6670 tons hy
private perties under Guarantee
Scheme and, proposal for additional
construction of 10,000 tons.

(d) The owned capacity available
for storage with FCI and Tripurs
Government 18 2,500 tonnes and 34.271
tonnes respectively. In addition, FCI
has hired capacity of 10,80 tonnes
from private parties,

Rice to Tripura under ‘Foog for
Work' Programme

7111. SHRI KIRIT BIKRAM DEB
BURMAN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) the quantity of rice required by
Tripura Government annually for a
supply under the ‘Food for Work Pro-
gramme’, ag approved by the Planning
Commission; and

(b) the amount of rice allocated by
Government for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) The State Gov-
ernment of Tripura requested for an
allocation of 7638 tonnes of wheat and
5001 tonnes of boiled rice under the
Food for Work Programme,

(b) No rice could be allocated ms
the scheme in ity present form pro-
vides for allocation of wheat and milo
only.
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Sekting up of Sugar Mil in Punjeb

7112, SHRI BHAGAT RAM. WwWill
the Minster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether any proposal for getting
up & Sugar Mill in Punjab Coopera-
tive sector 15 pending with the Union
Government,

(b) what is the policy of the Union
Government with regard to jssting of
hicences for the setting up of fresh
sugar mills and by what time the pro-
posal of the Punjab Government will
be given clearance, and

(¢) what steps have been taken to
utilise the surplus capacity of sugar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) Yes, Sir

(h) The policy of the Umon Gov-
ernment for licensing new capacity
in sugar 1ndustry during the Plan
Period 1878—83 s under considera-
tion The decision on the proposal of
Punjab Government will depend on
this polcy

(¢) The following steps have heen
taken to utilise the surplus sugar:

(1) Export of gsugar quota in
effect for 1978 has been permitted.

(1) Monthly releases of levy suvar
has been increased from 205 lakh
tonnes to 371 lakh tonn&® from
December, 1977

(in) The excise duty on Free sale
sugar Kas been reduceéd to make
free sugar available at cheaper rate
and thereby to increase 1ts con-
sumption

f eeolt ¥ ma quit Wt frered
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Irrigation Projects pending clearance
submitted by Maharashtra

7114 SHRI VASANT SATHE: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that some
of the irrigation projects submitted by
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the Government of Maharashtra are
pending clearance of the Central
Water Commission for long;

(b) it so, project-wise details in res-
pect of the schemes which are not
cleared by the Commission and the
reasong therefor;

(c) what specific steps have “een
taken/proposed to expedite clearance
of these jrrigation proposals’ submit+
ted by the Government of Maharashtra,
project-.wise; and

(d) what ig the anticipated expendi-
ture for irrigation schemeg financed by
the Central Government in Maharash-
tra dquring the current year and irri-
gation potential likely to be created
alongwith the provision of funds made
for 1978-797

THE MINISTER OF AGRICUL-
TURE AND TIRRIGATION (SHRY
SURJIT SINGH BARNALA): (a) and
(b). The Government of Maharashtra
have sent reports of 9 new major and
11 new medium irrigation projects to
the Central Water Commission. The
details of these schemeg are given in
the attached statement.

Of the above, comments on 5 major
and 2 medium schemes have been
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sent by the Central Water Commis-
sion and the replies of the State are
awaited. The remmining 4 major and
9 medium schemes 8re in various
stages of examination.

(¢) The Central Water Commission
has requested the State Government t»
expedite their replies/compliance with
the comments and to depute their
officers for discussions to expedite
the clearance.

(d) Irrigation Schemeg are not
financed by the Centre as irrigation is
a State subject and irrigation projects
are formulated, implemented and
financed by the State Governments
themselves. Central assistance to the
States 1s given in the form of block
loans and grants which is not related
to any individual sector of develop-
ment or specific scheme

During the year 1977-78, an ex-
penditure of about Rs. 120 crores was
anticipated to be incurred on major
and medium schemes of the State
creating an  additional irrigation
potential of 135 lakh hectares. For
the year 1978-78, an outlay of Rs. 111.9
crores is providey for major and
medium irrigation projects.

Statement

S1, Name of Project Estimated Benefits
No. cost (1000 ha.

(Rs.

lakhs)
L —— - S .

Major

1 Bawaathadi (Jointly with Madhya Pradesh) . , 2347 36 50°926

2 Nandur Madhmeshwar . .
3 Lower Tirna ,

4 Lower Godavari. . . .
5 Sina at Kolegaon,

6 Upper Tapi Stage-IL (Jointly with Madhya Pradesh)

7 Warna Project . . . .

3626 51 37°65
2003 36 a1 §7
25t5'00  Bg 50
1486 ob 16 83
8793 00
897’00 83'39

10634
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8 Tillari Irrigation (Jointly with Goa Administration).
9 Modernisation of Canal System of Girna Project

1 Kalmatitola
2 Vadivale

3 Nivra

4 Kalyan Project

5 Kuman Nalla

6 Chikutra Project

7 Kasan Project

8 Kadwvi Project

9 Morna Irngation Project
10 Kalu Irngation Project

11 Anjars Irrigation Project

4787 13 36 8y

. 372 59 B 141
112 291 2 8o
330 11 5'83
188 38 3 46

176 o84 2 o2
<« .« . 1383 1353

428 49 4 696
615 18 9 458
347 30 9 219
176 85 1 659
276 26 3 077
284 69 3 g4

Uniformity in Timing and Duration of
Academic Year at School Level

7115 SHRI MANORANJAN BHAK-
TA Wil] the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it is a fact that there is
no uniformity at present about the
timing and duration of academic year
at the schools level thereof;

(b) if so, reasons;

(c) whether Government propose to
bring about umiformity with regard to
the commencement and closure of aca-
demic year in al] the schoolg in the
country so as to mitigate hardship to
parents for admission gtc. of their
wards; and
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